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LOK SABHA DEBATES

LOK SABHA

Thursday, December 19, 1996/Agrahayana 28,
1918 (Saka)

(The Lok Sabha met at Eleven of the Clock)
[MR. Sreaker in the Chair

OBITUARY REFERENCE
[English]

MR. SPEAKER : Hon. Members, | have to inform
the Hoyse with a deep sense of sorrow of the: passing
away of one of our former colleagues, Shri Kanhaiyalal
Bherulal Malvia.

Shri Kanhaiyalal Bherulal Malvia was a Member of
Second Lok Sabha representing Shajapur parliamentary
constituency of Madhya Pradesh during 1957-62.

- A social and political worker, Shri Malvia worked
hard for the removal of many a social evil and alsc took
an active part in the removal of untouchability. He
devoted his whole life for the welfare of the poor and
the down-trodden.

Shri Kanhaiyalal Bherulal Malvia passed away on
27th September, 1996 at Indore at the age of 69 years.

We deeply mourn the. loss of this friend and | am
sure the House will join me in conveying our
¢ondolences to the bereaved family.

The House may now stand ih silence for a shpn
while as a mark of respect to the deceased.

11.02 hrs.

(The Members then stood in silence
for a short while.)

[English]
SHRI RUPCHAND PAL (Hooghly) What has

happened in Mumbai day before yesterday is not only
serious...

SHRI MANORANJAN BHAKTA: (Andaman and
Nocobar Islands) : | have given a notice for an
Adjournment Motion.

MR. SPEAKER : Let us hear the Leader of the
Opposition first.

[Translation] -

S8HR! ATAL BIHARI VAJPAYEE (Lucknow) : Mr.
Speakér. Sir, just now, we have made a obituary
referance, but joy and sorrow are interrelated. We have
got a good news from Lucknow. It is related with the
verdict of Alahabad High Court. Allahabad High Court
has quashed the proclamation of imposing President's
_RAwle and suspending Legislature Assembly for an
indefinite period.in _Uttar Pradesh...(Interruptions).. and

directed the Government for taking further necessary
action.

Mr. Speaker, Sir, this proclamation was made by the
Union Government. At that time we had warned that it
was an illegal step. When this matter was raised before
you, you also said that the case was subjudiced. Now
the matter has been decided In the court. We have won,
we want decision of this House also. These Bills are
worthless now. | ask the Union Government to resign.
After the elections, the constitution was killed. the
democracy was killed and the Article 356 was misused
All though all the constituents of the United Front
Government oppose the Article 356, but when the
question of depriving B.J.P. from forming Government
was considered, they all forgot their manifestos. Today
you are lost and you should accept your defeat. Further,
you should not block the way of a popular Govt's
formation in U.P. Do something, so that the Union Govt
is not allowed to run then the Government here, in the
Centre may also collapse.

[English]

SHRI MANORANJAN BHAKTA : | have given a notice
for an Adjournment Motion.

MR. SPEAKER : | have received your notice. We
will take it up after Question Hour.

SHRI MANORANJAN BHAKTA : Sir, Kindly allow
me. | have always remained a disciplined Member, but
with a heavy heart, | must draw the attention of this
House to the fact that since September the entire
development work in Andaman and Nicobar Islands
has been stopped.

No development work and no construction work
can be done there because of the ban order issued by
the Ministry of Environment and Forests on collection of
sand and stone.

MR. SPEAKER : | understand that.

SHRI MANORANJAN BHAKTA : So, a serious
situation has arisen and more than 20,000 people have
become jobless. Under such .conditions, | think this
House should take a note of it, because we do not have
an Assembly or anything there. On a number of

.occaslons | raised this issue and you had also given a
_ direction to the Government twice on this matter. But no

reaction has come from the Centrai Government so
far...(Interruptions)

MR. SPEAKER : This is not Zero Hour. ,

SHRI MANORANJAN BHAKTA : Sir, | have always
remained a disciplined Member. The Central Gavernment
has not done anything so far. So, | seek your
protection...(Interruptions) :

MR. SPEAKER : This is Question Hour.

[Translation]

KUMARI UMA BHARATI (Khajuraho) . Mr. Speaker,
Sir, |, too have o raise a issue relating to several
murders took place In Ghaziabad, Hamirpur and
Barabapki in U.P.
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[English]

MR. SPEAKER : You want to convert everything into
Zero Hour!

SHRI MANORANJAN BHAKTA : Sir, Andaman and
Nicobar Islands is a remote, isolated and backward
area. The island area being a Union Territory, it is the
responsibility of the Central Government to provide a
good governance there. '

MR. SPEAKER : This is not the way. Shri Bhakta, |
have understood the seriousness. Please take your seat.

(Interruptions)

MR. SPEAKER : Shri Bhakta, | fully understand
your sentiment. | have informed the hon. Minister to be
here in the House at 12 o'clock and make a statement
on that issue. | have already given him a direction.

(Interruptions)

MR. SPEAKER : Now, Question No. 401, Shrimati
Bhavna Chikhalia.

(Interruptions)

MR. SPEAKER : This is not Zero Hour. How can
you convert Question Hour into Zero Hour?

(Interruptions)

SHRI GEORGE FERNANDES (Nalanda) : Mr.
Speaker, Sir, the Allahabad High Court has already set
aside the President's rule in Uttar Pradesh.

MR. SPEAKER : | think Shri Vajpayee has already
said about it.

SHRI GEORGE FERNANDES : Sir, he has only
said that the Government should act. But what is the
Government's response? It should not be delayed by a
second.

MR. SPEAKER : No; please take your seat.

Shri Shivraj Singh Chauhan, please ask the question
now.

ORAL ANSWERS TO QUESTIONS

11.09 hrs.
[Translation]

Sorting Machines

+
‘401. SHRI SHIVRAJ SINGH :

SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA : .

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the Government propose to install
sorting machines in each Head Post Office in the country;
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(b) if so, the details thereof, State-wise;
(c) if not, the reasons therefor;

(d) the number of sorting machines proposed to be
installed in the country during the years 1996-97 and
1997-98; and

(e) the time by which the sorting machines are
proposed to be installed in all the Post Offices in the
country?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (e). A Statement is laid on the
Table of the House.

STATEMENT

There is no proposal with the Government for
installing sorting machines in each Head Post Office in
the Country. However, two automated mail processing
Centres, each with two letter sorting machines, are
operating in airport sorting offices in Mumbai and
Chennai respectively where there are concentration of
large volumes of mail. It is also proposed to consolidate
and expand the programme of automated mail
processing during the IX Plan period.

A sorting machine having capacity for sorting about
30,000 letters per hour, can be justified only in offices
having about 4.5 lakhs machineable mails for sorting
per day. None of the Head Post Office in the Country
presently justifies use of such machine. Processing of
letter through sorting machines requires printing of Bar
Code through Bar Coding Machines. The printed Bar
Code on the letter is deciphered by the sorting machine.
A strategy to use Bar Coding Machine in a few large
and more important post offices in Mumbai which
‘generate large volume of mail is being tried out. Nine
Stand-Alone Bar coding Machines-five in Mumbai GPO,
two in Sion Post Office, one each in Ghatkopar and
Chembur Post Offices-are proposed to be installed in
Mumbai during the year 1996-97.

SHRI SHIV RAJ SINGH : Mr. Speaker, Sir, hon'ble
Minister has stated in his reply that there is no proposal
for installing sorting machines in post offices and there
seems no justification also in it. | want to say that the
number of letters sent through post has been increasing
and specially in the metropolitian cities, post and
telegram are lying in bulk and they are not being
delivered to the concerned people in time. Though the
letters may be sorted out manually, yet there is a limit
of it. Due to strike in recent past, bulks of posts were
piled up and it took too much time to deliver. | want to
ask a question through you that while the number of
letters sending by post is increasing even than you may
not installed machine, but for delivering the letters in
time, what system you are going to adopt? Hon'ble
Minister has stated In his reply that installation of sorting
machine in Post Office is justifiable only if 4.5 lac letters
are recelved dally for sorting. | would like to ask Hon'ble
Minister that what is the number of such post offices,
where you want to install such sorting machines and by .
when these machines would be installed there?
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SHR! BENI PRASAD VARMA : Mr. Speaker, Sir, in
our country there are two sorting machines, one is
installed in Mumbai and other is in Chennai. In installing
these machines, the problem is this that the mail-material
should have a specific standard. This machine is very
costly, which costs about 20 crore rupees per machine.
It is not manutactured in our country. We have to import
it. Two machines are installed and these are not getting
job upto their full capacly. Today, bulk mail comes
specially from commercial houses, before it they
theirsleves sorted out their posts but now they assigned
this job to the Postal Department. Now the post is being
delivered in time and the Department is also being
benefitted. But this sorting machine may cause one
more problem that in our increasing population, the
people, who are getting job now, may loose employment
opportunity. We installed these machines after paying
money to foreign countries. Even then during ninth plan
installing of lowes barfooting machines is under
consideration.

SHRI SHIVRAJ SINGH : Mr. Speaker, Sir, in our
great and vast country there are more than 5 lacs
cillages and according to the annual report ot the
Department of Post there is one post office per 23.12
sq.km. of rural development which covers so many
villages, in such hard situation and even after the full
willingness of a postman, he can't deliver the letters
daily. Therefare, specially, in rural areas, remote areas
where the mail is delivered that is not received for
many days, and on several occasions the letter is
received, when it's purpose is already lost. It may be
sad news or a happy news about marriage etc., it may
be a notice of district council or district Panchayat's
meetings. | belong to a village which comes in a remote
area. | also received my letters too late there and most
of the times they loose their purpose. Therefore, | want
to ask Hon'ble Minister that in remote areas the mail
would reach in time and should be delivered daily and
properly. At present letters are not reaching in rural
areas properly. | want to ask hon'ble Minister what steps
he would llke to take in this matter?

Number two...(Interruptions)

MR. SPEAKER : No number two further, you had
already completed you number one and this one is
number two.

SHR! BENI PRASAD VARMA : The network of posts
in our country is the biggest in the world. However,
China is more populated than us, but we have three
times more post offices in our country and 1 have an
information according to which post is being delivered
in each and every village.

SHRI SHIV RAJ SINGH : Hon'ble Speaker, Sir, No
it's not so. This information is wrong.

SHRI BENI PRASAD VARMA : First let me complete.
However, the doubt which has been shown by hon'ble
member we are also concerned and we doing our best
efforts. Recently we have made certain specific
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arrangements for post in cosmopolitian cities for X'mas
and New year's day. To deliver Pongal greeting cards
in Tamil Nadu, separate arrangements has been made.
And we will send senior officers of Headquarters, to
find in the states that the letters are delivering in time
or not, as hon'ble Members has doubt about it. The
information according to which post is delivered dally in
villages, is right or wrong | myself will ensure It.

SHRI SHIVRAJ SINGH : Hon'ble Speaker, Sir, post
is not received for months together...(Interruptions)

SHRI THAWAR CHAND GEHLOT : Hon'ble Speaker,
Sir, | want to ask a question from the hon'ble Minister
whether the Govt. fixed any criteria to open post offices?
Whether a post office should be open in a village whose
population is more than 10007 If there is such criteria,
whether the Govt. will open post offices in all those
villages, whose population is more than 1000 up to
December, 1997.

SHRI BENI PRASAD VARMA : Mr. Speaker, Sir,
there are more than 6 lacs villages in our country and
the number of post offices is about 1,563,000 and a post
office is open at the population of 3000 and 1/3 revenue
is recieved. Now during Ninth Plan, we will try to open
post offices according to our criteria.

SHRI VIJAY ANNAJI MUDE : Hon'ble Speaker, Sir,
| want to ask from the hon'ble Minister through you the
reasons for delay in distribution of Dak. Whether it is
due to less salary of workers working there. Whether
the Govt. propose to enhance their salary so that the
mismanagement of the post would get away?

SHRI BENI PRASAD VARMA : The concern of
Hon'ble Member is justifiable. Justice Talwar committee
has been constituted for E.D. employees. The limit of
their gratuity has been increased to Rs. 16000 from Rs.
5000, two-three months back. We have also concern
about E.D. employees and we are making arrangements
for Talwar Committee...(/nterruptions)

[English]

Investment on R and D Public and
Private Steel Sector

+
402. SHRI ANNASAHIB M.K. PATIL :
JUSTICE GUMAN MAL LODHA :

Will the Minister of STEEL be pleased to state :

(a) the investment/spending on Research and
Development in public and private steel sector
during the last three years and the resuits achieved
therefrom; ’

(b) whether the Government have decided to
encourage more Investment in Research and
Daevelopment in production of quality steel keeping
in view the global trends in quality and cost
effectiveness;
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(c) it so, the details thereof alongwith the order of
investment likely to be made in public and private sector
of steel industry during the current year and next three
years; and

(d) the present status of ongoing Research and
Development projects in public/private sector and the
projects under consideration?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(d). A Statement is laid on the Table of the House.

STATEMENT

(a) The investment/spending on Research and
Development in public and private steel sectors during
the last three years is given below :

(Rs. in crores)

1993-94 1994-95 1995-96

Public Sector

Steel Authority of India 40.18 45.13 50.12
Limited (SAIL)

Rashtriya Ispat 2.50 2.50 2.50
Nigam Ltd. (RINL)

Sub-total 42.68 47 .63 52.62
Private Sector

"Tata lron and Steel 10.45 11.55 11.30
Co. 1td. (TISCO)

Mukand Limited 00.52 00.54 00.61
Bihar Alloys and

Steel Ltd. 00.52 00.57 00.57
Usha Martin Industries

Ltd. 00.20 00.19 -
Kalyani Steel Ltd. 00.10 00.08 00.05
Sunflag Iron and

Steel Co., Ltd. 1.22 - -
Mahindra Ugine ‘

Steel Co. Ltd. - 00.27 00.50
Sub-total 13.01 13.20 13.03

Total 5569  60.83  65.65

Results achieved

SAIL

R and D efforts during the above period have
resulted in improvement or performance Indices of the
steel plants. Besides, a number of knowhow transfer
and consultancy work have been executed by RDCTS,
SAIL which has also led to external earning during
1994-95 and 1995-96.
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RINL

R and D activities helped to develop suitable
alternative raw material, improvement in productivity
and efficiency in sinter machines, hammer crusher, iron
and steel making plants. This enabled improvement in
quality of iron and steel produced.

TISCO

In the past three years, a number of projects were
handled and this brought about improvements in raw
material, iron and steel making and down stream
processing. Further, new products such as Corrosion
Resistant Reinforcement Steel. Steel for automobile
forged components were introduced for the first time In
India.

Other Private Sector Steel Plants

The Research and Development projects
undertaken by these plants covered mainly the following
thrust areas :

- New product and process development
through adaptation and as well as indigenous
development for iron and steel technologies.

- Cost reduction.
- Energy conservation.

- Waste utilisation.

(b) and (c). The matter is under consideration.
(d) SAIL

There are 87 projects planned for completion in
ditferent units of SAIL by the end of March'97. The
projects are running well. As on 30th November, 1996,
number of projects completed is 26.

Some of the projects completed and those ongoing
have led to various technological benefits which are
enumerated in the Annexure.

RINL

All the R and D schemes taken up till 1995-96 have
been completed. The following R and D projects which
have been taken up during the current financial year
are under various stages of completion :

(i) Studies for improvement of lining life of
Convertor.

(ii) Development of binding wires.

(iii) Use of LD Slag in Sinter making in place of
limestone.

(iv) Initial studies for us:ing Soft Coal in the coal
blend. ’

(v) Production of FE 500 grade of reinforcement
bars in Wire Rod Mill.
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TiISCo

A number of projects (Total 42) In various areas are
going on in raw material, iron and steel, products and
characterisation. The projects are running satisfactorily.

ANNEXURE
A. Selected Ongoing Projects :

Development of Structurals of IRS:M-41 Grade Steel
Through ASP IISCO Route: ASP

A trial rolling of ingots was carried out at ISCO
using the technological parameters jointly decided by
RDCIS, ASP and IISCO. The product rolled was [1S-250
channels against the requirements of Railways. The
test results have shown that the long product meets the
strength properties requirements of the above
specification with YS:409 mpa and UTS:512 mPa against
the minimum specified value (f 340 mPa and 480 mPa
respectively along with bend formability of IT.

Measurement of Mould Heat Transfer Coefficient and
Heat Extraction Capability of Spray Nozzes of Slab
Caster;, BSP

Continuous measurement of mould temperature in
the slab caster has been made in three heat. The study
involved simultaneous measuresment of temperature at
64 different locations in the mould along with data
logging of casting parameters. This kind of measurement,
which has been made for the first time in the country,
coupled with already developed mathematical model
will be the input to wide ranging improvement in concast
at BSP, viz, modification of secondary cooling for
enhanced casting speed, minimisation of defects in cast
slabs, and software for air mist cooling.

Improvement in Quality of Silicon Steel; RSP

The results of first campaign of 8 heats made in
April, 96 were analysed and change in chemistry with
higher Al (0.25-0.40%) and SL (2.40-2.60%) was
recommended with modified reheating temperature of
1250°C. Using the above modified practice, 15 heats
have been made since July, 1996. The results of 20
fully processed coils show that 17 have passed in M-
36 grade and remaining 3 in M-27 grade. This is very
encouraging from the view point of stabilisation of
commercial production.

Incomporation or Precision Leveller in Slitting Line No.
3 of CRM: BSL

The shape of the cold rolled strip needed a
correction to improve flatness. In order to overcome the
defect, a precision leveller has been installed and
commissioned in slitting Line # 3 on August 21, 1996.
This tacility has improved the flatness of the sheets
considerably. It has been observed that the flatness has
improved by 50-55% from the initial waviness is of the
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order of 15-20 mm. The improvement is about 70% if
the initial waviness of 10 mm.

Quality Improvement of Galbo Coils to Meet
Requirements of Coil Coating Industry, BSL

Developmental efforts were made ‘at BSL for the
optimisation of process technology to control the surface
morphology of Hot Dip galvanished (HDG) sheets.
Spangles on HDG sheets were controlled from a mean
value of 5000 microns to<200 microns through bath
control (Pb<0.10%, Al 0.20-0.22% and Fe-0.06%),
together with accelerated air-water mist cooling and
temper rolling of coated strip. M/s. J.C. Coach Builders,
Chandigarh have accepted the entire lot of 55 tonnes
of Galbo coils for use is bus body construction. About
200 tonnes of Galbo coils have been accepted by such
diverse market segments as colour coaters,
manufacturers of security equipment and home
appliances.

PROJECTS COMPLETED

Optimisation of Deoxidation Practice for Semi-killed
Steels Through Twin Hearth Furnace at SMS-1; BSP;
June 1996

Deoxidation of IS 2062 grade of steel (semi killed)
through Twin Hearth furnaces at SMS-1 of BSP has
been optimised by modified deoxidation practice with
SiMn and HCFeMn. This has resulted in smooth teeming
practice wth flat top ingots without any Al addition in
mould and improvement in Si and Mn recoveries from
18.8 to 41.4% and 69.8 to 75.5% respectively, thereby
reducing FeSi and HCFeMn consumption by 0.50 Kg/
ton and 0.60 Kg/ton respectively.

Identification of Reasons for Motion Core and Pipe in
Blooms and Billets and Remedial Measures thereof;
BSP, September 1996

To reduce the occurence of molten core at SMS-1,
25 trial heats were carried out during April-Sept 1996
using; deoxidation with FeMn and SiMn; reduced
soaking temperature to 1340°C; nitrogen lansing of ladle
to reduce heterogenity; and control of carry over slag.
As a result of improved deoxidation and reduced
soaking pit temperature, the molten core at 1000T shear
in blooming mill reduced from 1.2% to about 0.7%.
Based on this, the shop has worked out the
implementation plan. .

Improvement in Design of Burner, Skid insulation and
Solid Refractories of the Reheating Furnace, Plate Mill;
BSP; October 96

6 modified oil tired burners have been designed,
fabricated and tested in reheating furnace # 3. Skids
with LCC incorporation ceramic fibre have been cast in
situ in Furnace #1 whereas pre-cast to pre fired blocks
made from LCC have been used on the skids for
Furnace # 3. The steam thus generated through skid
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pipe coalling has reduced by 28% (ffom 8.07t/hr to
5.77thr). The skid life has also increased to 10 months
against 6-7 months before innovation.

Utilisation of Acid Sludge Generated in Acid Washing
of Crude Banzol; BSP, October 1996

An environment-friendly technology has been
successfully developed by BSP and RDCIS for
recovering acid from sludge generated during acid
washing of crude benzol through detailed laboratory
and pilot scale investigations. A 10 tpd commercial plant
based on the above technology has been designed,
installed and commissioned. So far about 250 tonnes of
acid has been produced in this plant. This waste-
utilisation technology can be horizontally transferred to
other steel plants.

Improvement in Productivity for Machining difficult to
Machine Materials; DSP; April 1996 '

Plasma aided hot machining has been introduced
in CEM Shop at DSP for machining difficult materials
with hardness above 350 BHN. This system has been
indigenously developed. The material removal rate has
increased by more than five folds with high degree of
dimensional accuracy in comparison to conventional
machining processes while maching S.G. Iron rolls. The
test results show that there was no adverse effect on
material due to hot machining. The surface temperature
of the rolls remained below 125°C and there was no
drop in hardness of the roll.

Development of Micio-alloyed- Steel for Coach and
Wagon Wheel and inclined Hole Drilling Technology for
Loco Wheels at W and AP; DSP October 1996

Two micro-alloyed steel heats with addition of
0.16%V, 0.019% Nb and 0.07-0.13% Mo were made on
experimental basis in electric arc furnace and
subsequently processed for coach and wagon wheels
as per IRS-R-19-93 specification. Mechanical and
metallurgical properties in normalised condition
achieved without the use of existing procedure of rim
spray quenching and tempering treatment, are.: UTS;
876mPa,% Elong: 17%, BHN,; 248-255, CVN Energy:
18.7J and Fracture Toughness (Kk): 57 mPavm. The
steel has potential of increasing productivity with
significant cost saving.

Process Optimisation for New Sinter Plant; DSP, October,
1996

Productivity was improved from 0.87 (average of
Feb. 1995 Jan. 199F) to 1.17t/m2/hr. (average of Feb.
1996-Sept. 1996) despite some key parameters like
fuel, crushing index, blend mix and gas pressure not
being as per DPR norms. This was achieved by
optimising balling regime leading to increased vettical
sintering speed. Mean size of sinter was also Increased

from 13.9mm to 20mm by compaction of the sinter-mix
bed.
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Condition Monitoring of Equipment Through Wear

Analysis by Direct Reading Ferrography;, RSP; June,
1996 .

Five major production units viz. Capative Power
Plant | and Il, Oxygen Plant, Blooming and Slabbing
Mill and Sintering Plant were identified for condition
monitoring. Altogether 29 critical equipments were
monitored through contaminant analysis at RDCIS using
Duplex Ferrograph Analyser and inductively Coupled
Plasma technique. The shape, size, colour and texture
of the worn out particles were determined. Based on
these analysis, failures of Coal Mill Gear Boxes in CPP
Il and fluid film bearings of Hydraulic Slab Shear in
Blooming and Slabbing Mill were averted which could
be catastrophic in nature.

Integrated data acquisition system for CPP-II; RSP; June
1996

A comprehensive feasibility study has been
conducted and a report has been prepared for retrofitting
an Integrated Data Acquisition System in Captive Power
Plant-1l of RSVP, Rourkela. The repo+t discusses in detail
various objectives, functions of modern Integrated Data
Acquisition System in power plants like Maintenance,
Operator, Trending and Alarm, Data Logging and
Sequence of Event Recording, Control, Report
Generation, etc. The report also presents two different
system configuration schemes giving details of system
architecture, on line Turbine and Boiler efficiency
calculations and Machine Running hour calculation. It
gives complete details of Field signalls along with
cables, project cost estimation and mandays required.

Improvement in the Quality of TIG Welding of Silicon
Steel Coils; RSP, September, 1996.

Two Hot Rolled Silicon Steel Coils are welded to
increase the productivity of annealing-pickling line and
cold rolling mill. The failure of coils at the welded joints
was very high and rollable welds were only to the
extent of 45%. By optimising the welding parameters
and changing the geometry near weld joint using the
stress analysis techniques, the acceptance level was
increased to 79%.

Development of On-Line Transaction Processing
Software for Front End Financial Accounting, RSP,
November 1996.

~ Two large and complex areas of financial accounting
namely Raw Materials Bills and Accounts and
Operations Bills and Accounts have been computerised
through a developed in-house software. The software
program consists of 1,30,000 lines of program code
in Oracle, C and Unix. The computerised system
handles the accounting per year for 6 million tonnes
of raw materials; Rs. 1100 crores in turnover, 50,000
bills and documents; and the workload of 47 persons.
The on-line system is working successfully since
April 1996.
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Process Intensification in BF #5: BSL; June 1996

The performance of this rather sick furnace was
improved through; scaffold removal; modification of throat
diameter; opening blanked tuyeres; increased
humidification of the blast; optimisation of RAFT and
corrective action in burden distribution. As a result, the
productivity of the furnace has improved from a level
of 1.06 11t/m3/day (July-Dec.'95) to 1.25/m3/day
(June'96).

Introduction of Advanced Oil Coating System in HDGL
and DCRL for better Customer Satisfaction; BSL; August
1996.

an improved oil coating system with high precision
flat jet nozzles has been introduced in DCRL for on-line
coating of sheet gauge products. Another oil coating
system with atomising spray gun is also introduced in
HDGL for on-line oil coating of Galbo Coils. Both the
systems provide a very fine and uniform oil coating with
thickness of 1.0-1.5mm. whereby the specific all
consumption has produced from 1.0 litre/tonne to 0.5
litre/tonne in HDGL and from 0.8 litre/tonne to 0.35 litre/
tonne in DCRL.

Integrated Alignment System for Coke Pushing Operation
at Coke Oven Battery #4, BSL, August 1996

An Integrated Alignment System has been designed,
developed and installed in Coke Oven battery #4. The
system is based on Gamma Ray Interlock to ensure
alignment between pusher and guide cars. A VHF
Communication Network has also been set up to
establish voice and digital communication between
quench car and pusher car operators. The system is
now of its kind and utilises single radio frequency carrier
for transmitting both ovice and digital data signals
simultaneously. Introduction of this systems eliminates
wrong pushing due to misalignment pusher and guide
cars.

Production of Improved Quality E-38/E-34 Automotive
Steel Plates; BSL, September, 1996

E-38/E-34 grade of steel is used for making long
chassis member in 5-7 thickness. This was being
supplied through ASP (EAF-CC)-BSL route to the
automobile manufacturers. Production of E-38/E-34 steel
was taken up at Bokaro Steel Plant using LD-ingot
route due to techno-economic consideration. Both the
grades of steel have been successfully produced with
the required formability property (close bend achieved
against specified requirement of 0.5t for E-38 grade
and close bend for E-38). The other mechanical
properties achieved (E-38: : YS: 372-450mPa, TS:441-
503mPa, Elong:28% and E-34: : YS: 342-412mPa, TS:
440-466mPa, Elong: 29% min.) conform to the
specifications. Press forming trials have been carried
out at TELCO., Pune satisfactorily.
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Improvement in the Productivity ot Cold Rolled Stainless
Steel Strip; SSP; July 1996

Commercial production of thinner gauge (<1.0mm)
ferritic stainless steel through batch annealing process
of hot rolled bands is most time and eneray consuming.
About 100 tonnes of ferritic stainless stell were
processed through continuous annealing line in place
of batch annealing resulting in increase in production
rate from 3t/hr to 30t/hr. The final annealing cycle of
cold rolled steel was also modified and the strips were
annealed at 880°C in place of 860"C. This has resulted
in final processing of the strip in the Skin Pass Mill with
only 3 no. ofpasses.in place of 5 passes required earlier
to overcome stretcher strains and impart desired surface
quality. This has increased the productivity by 40% in
the Skin Pass Mill.

Evaluation of Texture Profiles in Extra Deep Drawing
(EDD) Aluminimum and Killed Sheet Steel by Orientation
Distribution Function (ODF) technique and Mathematical
Modelling of Foming Limit Diagrams (FLD) from ODF
data: RDCIS; June 1996

The commercially produced EDD Steel Sheets of
0.8, 1.0, 1.25, 1.60 and 2.0 mm thickness were used to
determine the texture profiles and also the forming limit
diagrams (FLD). The investigation reveals that 1.25 and
1.60 mm thick sheets possess the (111) type texture,
which is desired for deep drawing applications. In 0.8,
1.0 and 2.0 mm thick sheets random textures are the
main attributes. Accordingly, the forming behaviour ot
1.25 and 1.60 mm sheets are superior to that of the
remaining sheets. Furthermore, the theoretically
calculated and the experimentally determined FLD and
plastic anlsotropy (r) values are in very close agreement
i.e. within<10% and <5% respectively with each other.
FORTRAN softwares for determining FLD and plastic
anisotropy have been also developed.

Development of Super Ferritic Stainless Steel; RDCIS;
June 1996

Super ferritic stainless steel of 29Cr 4Mo type have
been melted and hot rolled at RDCIS. Characterisation
study has been carried out with respect to Ductile-Britle
Transition Temparature (DBTT), micro structure. Steel
with 2% Ni has exhibited DBTT to near 0oC as well as
excellent corrosion resistance properties no failute even
after 100 hr of SCC test (ASTM G-123) standard and
pitting potential (SCE)>900 mv in a 0.1 N NacCl solution
at amblent temperature; and>500mv at 60°C. Being
totally immune to chloride attach, super ferritic stainless
steel is suited for application in sea water/brine.

Preparation of Compendium of Welding of Steel; RDCIS;
June 1996

A ‘Compendium -on Welding of Steel' has been
prepared in line with the Memorandum of Understanding
signed by Director, RDCIS and Director, Commercial on
Application Engineering Work. Thé compendium
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comprises two parts, part | contains an overview on
welding, designed specially for the field CMO executives
who interact with various customers and are often
required to advice on certain basic aspects of welding.
Part Il comprises comprehensive evaluation of weldability
properties of 5 grades of steel (Tor, Cu-TMT, Cu-Cr TMT,
SAILMA-450HI, ASTM-537C1.1). The study has helped
in optimising the welding condition and formulate safe
welding practice which will ensure high integrity of the
tabricated products.

Influence of Low Reheating Temperature and Low
Finishing Temperature on the Cold Rollability of the Hot
Band, RDCIS; July, 1996

Investigation was undertaken to coilate the effect of
folling low carbon steel in three distinct regions (y, 4 +y
and regions) on roll load and torque. The maximum in-
flow stress (-180 Mpa) is reacted at around Ac3 (-890°C).
In the mixed (d+y) region, the flow stress decreases
to -155 MPa with decrease in rolling temperature down
to -800°C and starts rising thereafter. Thus current mill
practice of finishing at 870°C can be brought down
to -750"C without overloading the mill. A sharp increase
in mean flow stress in ferritic region forbids rolling below
this temperature.

Study on Multilayered-Multiphased Reinforced Castable
Composites; RDCIS, September 1996

Studies on different combinations of Clay Based
Castables (CBC) with LCC; ULCC and NCC were
conducted. CBC was varied in the range of 10 to 60%.
The composites were evaluated based on HMOR, binary
strength diagram, spalling resistance and mechanical
strength. The optimisation study revealed that a
maximum of 10% clay based castables could be used
with new generation castables without in any way
affecting the key parameters (hot strength, spalling
resistance). This would result in cost reduction during
commercial application.

Integrated Financial Accounting System; RDCIS,
November 1996

An on-line computerised system has been
developed to take care of the financial accounting of all
SAIL units at Ranchi. The software package caters to a

turnover of Rs. 55 crores through 40,000 vouchers

annually. The scope of work includes on-line voucher
preparation to final closure of accounts and on-line
queries, MIS, DSS, generation of receipts, vouchers
and cheque printing.

This can be made adeptable to other SAIL units

with some customisation to handle their accounting
needs.

ADDITIONAL INFORMATION
New Technology/Process/Product Developed

- Integrated alignment system for coke pushing
operation at coke oven battery #4 has helped in
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eliminating wrong pushing due to misalignment of
pusher and guide cars.

- Production of improved quality E-38/E-34 automotive
steel plates has been standardized at BSI through
LAD-Ingot route. Press forming trials, have been
carried out at TALC Pun satisfactorily for making
long chassis member.

- Multilayered-Multiphased reinforced castables
composites have been developed at RDCIS without
effecting the properties. This will result in cost
reduction during commercial application.

- Development of rule base for effective thermal
control of BF process at RDCIS will help in prediction
of Si in hot metal.

- Methodology for estimation of CRI-CSR indices of
BF coke has been standardised.

- Development of Super Ferritic Steel at RDCIS will
help in using the steel in sea water/brine media.

Productivity improvement

- Identification of reasons for molten core and pipe in
blooks and billets in SMS-I of BSF has helped in
reducing the molten coie at 1000 T shear in
Blooming Mill from 1.2% to 0.7%.

- Productivity of cold rolled stainiess steel strip at
skin pass mill of SSP has been increased by 40%.

- Process intensification in BF #5 at BSL has
improved the productivity of the furnance from a
level of 1.06¥m3/day to 1.25¢/m3/day.

- Process intensification and modification of operating
regimes have led to increased average BF
productivity and decreased coke rate at BF #5 of
BSL and BF #4 and IISCO.

- Development of liquid resin bonded mudgun clay
of BF #7 at BSP has increased the cast house
availability and productivity.

- An on-line system for remote viewing of slabs has
been introduced in reheating furnaces #1 and 2 of
HSM, RSP. As a.result reduction in charging delays,
improvement in productivity and reduction in
manpower is expected to be achieved.

- Modified deoxidation practice for the production of
stainless steel through EAF-VOD route at ASP has
increased the chromium recovery as well as the
productivity.

Yield Improvement

Edge condition of HR coils at BSL has been

‘ improved as a result of thorough investigation and
subsequent implementation of the recommendations
made. The incidence of coils with defect free edges
increased from 18% to 58%.

- Developed process technology for production of
wheel steel through BOF-Ingot route at DSP. This
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has been associated with an improvement of overall
yield from ingot steel to finished wheel.

Modification in roll pass design and other process
parameters at ASP have reduced the total rejection
in mill defects in rolled bars for ball bearing steel.

Reduction in Energy Conservation

- Introduction of a coke injector in the EAF of ASP for
generation of foamy slags resulted in a reduction in
overall electrical energy consumption.

- Modification of the reheating furnaces in Forge shop
at ASP with low thermal mass ceamic fibre lining
has enabled to achieve an annual saving of 7000
GCal.

- Development and introduction of dual fuel burners
at the Heat Treatment and Reheating furnaces has
enabled VISL to utilise the available BF gas. This
has resulted in a reduction of oil consumption by
90%. -

Quality improvement

- Improvement in quality of TIG welding of silicon
steel coils at RSP has helped in increasing the
acceptance level of rollable welds from 45% to
79%.

- Introduction of advanced oil coatingsystem in HDGL
and DCRL at BSL has helped in providing an
uniform oil coating in sheet gauge products for
better customer satisfaction.

- Uniform heating of sinter charge under ignition hood
along-with monolithic casting of Ignition hood roof

in sinter plant Il of BSP have improved the sinter-

strength and reduced the gas consumption as well.

- Strip quality of hot rolled coils at RSP has been
improvad with the achievement of the desired strip
¢rown (< 80 micron) by optimising the initial roll
crown, roll barrel temperature and re-scheduling ot
hot reduction regimes.

- Edge cracking of HR coils at RSP has been reduced
from 8% to 5% through modification of chemistry
and controlling other process parameters like mould
preparation, leeming practice finish rolling
temperature etc.

- Surface conditions of hot rolled coils at BSL have
been improved through modification in hydraulic
descaling system and the mill practice.

SHRI ANNASAHIB M.K. PATIL : Mr. Speaker, Sir, in
reply to my question, the hon. Minister has stated that
the public and private sectors have spent only Rs. 100
crore on an average, on research and development.
But according to the information that | have collected
from various places, the amount that was spent by
various companies in the public and private sectors is
like this. In a turnover of Rs. 12,000 crore to Rs. 15,000
crore by SAIL, the money spent on research and
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development is hardly Rs. 50 crore which comes to
about 0.3 to 0.4 per cent. Similar is the case with TISCO
where in a turnover of Rs. 4,000 crore to Rs. 5,000
crore, the money spent on research and development
is hardly Rs. 8 crore to Rs. 10 crore and that comes to
about 0.14 or 0.15 per cent.

MR. SPEAKER : Please ask the question.

SHRI ANNASAHIB M.K. PATIL : Sir, this is the
position now. If we want to stand in the international
market, we must strengthen our research and
development to have a cost effective production.
Fortunately, we have an abudance of iron ore and cheap
manpower. So, we must have good quality and also
marketability.

SHRI BIRENDRA PRASAD BAISHYA : Mr. Speakaer,
Sir, | do agree with the hon. Member.

SHRI ANNASAHIB M.K. PATIL : Sir, | have not put
the question.

| would like to know from the hon. Minister, as to
what has been the allocation and actual expenditure on
utilisation of these funds.

Then, there is a Steel Development Fund also which
is collected to the tune of Rs. 600 crore per annum and
the amount spent is hardly Rs. 100 crore. So, | would
also like to know fr-m the hon. Minister what was the
amount that had been allocated and spent in the field.
of research and development during the last three years.

MR. SPEAKER : You are making a speech while
asking the question. | am going to disallow you now.

SHRI BIRENDRA PRASAD BAISHYA : Sir, | would
agree with the hon. Member that the investment on
research and development in the steel sector of our
country is quite inadequate. | would also agree that the
investment on research and development in SAIL is
only 0.3 per cent of sales turnover. Now, the Government
have taken several measures to improve and increase
the investment on research and development.

Recently, the Government took a decision to invest
Rs. 150 crore annually on research and development.
This matter is in process for placing before the Cabinet
now. As soon as we get the approval of the Cabinet, we
are going to invest Rs. 150 crores annually on research
and development and we are going to take this money
from the Steel Development Fund.

SHRI ANNASAHIB M.K. PATIL : Sir, in reply to parts
(b) and (c) of my question, the hon. Minister has stated
that the matter was under consideration. But the then
Secretary Shri Bagchi has stated that Rs. 150 crore had
been set aside for research and development in the
steel sector as demands exist. These are the words of
the then Secretary. These are the words of the then
Secretary. There was a Committee of experts under the
Chairmanship of Dr. M.K. Sengupta to formulate a
strategy for export and domestic consumption. | would
like to know whether this expert group has submitted its
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report; if so, the details, particulatly with regard to various
recomrnendations and measures to be taken in the field
ot R oand D.

SHRI BIRENDRA PRASAD BAISHYA : Sir, for this
| need a separate notice as this is not related to research
and development. But | would like to inform the House
that the rate of steel consumption in our country is very
low as compared to the developed countries. Our
consumption rate is only 22 Kg.

As far as the Report of the Sengupta Committee is
concerned, | need al separate question.

JUSTICE GUMAN MAL LODHA : | would like to
know trom the hon. Minister, whether it is a fact that the
Indian iron ore price is four to five times lower than the
world price and the labour cost is also five per cent to
20 per cent less than the cost in the"developed countries
ot the world. It is 32 per cent in the United States. In
spite of that the steel industry in India is lagging behind
and the world competitors are purchasing iron ore from
India and then sending the finished goods to India at
a much cheaper price with the result the Indian steel
industry is ruined. Is it a fact that under the Steel
Development Fund on March, 1995, Rs. 4521 crore
was collected by way of cess but only Rs. five lakh was
disbursed for study, survey and research work? It
appears that as of today this Research and Development
Fund has been closed; if it is so, | would like to know
the reasons tor it.

SHRI BIRENDRA PRASAD BAISHYA : Sir, 1o agree
with the hon. Member Lodha Ji that the cost ¥ labour
in our country is quite low and also that the iron ore is
very cheap. | do not agree with the hon. Member when
he said that the Indian steel industry is in ruins. Steel
industry in India is doing well. At the time of inependence
our country produced only 1.4 million fonnes of steel
and today we are produging about 21.4 million tonnes
of steel. Our country will be self-sufficient in steel
production after the completion of the Ninth Five Year
Plan. | have already informed the House that the
utilisation of the funds towards research and
development is quite inadequate In our country. It Is
also true that there is a huge fund in the form of Steel
Development Fund. Now, the Government has decided
to invest Rs. 150 crore annually for research and
development and we are processing the proposal for
the approval of the Cabinet.

SHRI PRADIP BHATTACHARYA : There are so many
mini-steel plants in our country. | would like to know
from the hon. Minister whether the Government is
thinking in terms of developing these mini-steel plants
in our country.

SHRI BIRENDRA PRASAD BAISHYA : Our main
problem is, most of the mini steel plants in our country
small size furnace tehnology, which is no longer in
existence in developed countries of the world.

DECEMBER 19, 1996

Oral Answers 20

So, we have to develop the technology to develop
our steel plants. Due to lack of investment in technology,
the cost of production is very high in our country. Now,
the Government is seriously thinking of taking certain
measures for the mini steel plants of our country.

SHRI NIRMAL KANT! CHATTERJEE : | would like
to know whether the information on the following matters
is available with the hon. Minister. Even after spending.
Rs. 150 crore, what would be the percentage in our
total expenditure which we are incurring on research
and development in the steel sector and what is the
international standard? | would also like to know
whether CSIR and DRDO institutions - they do deal
with the metal sector -have been involved in this
research and development of steel products. We do not
produce many items and research is also necessary
there. Lastly, what kind of incentives are being given?
Are you satisfied with the kind of incentives that are
being given? In fact, there is an incentive for research
and development, but that is only one hundred per
cent. Earlier, it was more than one hundred per cent.
Are you considering to give more incentives and have
you approached the Finance Ministry for that?

SHRI BIRENDRA PRASAD BAISHYA : At present,
the expenditure against research and development in
our country is 0.3 per cent only. Even after utilising Rs.
150 crore, the expenditure against research and
developent would be less than one per cent. In most of
the developed countries like the U.S.A. and Japan, they
investment is about two to three per cent in research
and development.

SHRI NIRMAL KANTI CHATTERJEE : The other part
of the question has not been answered. | wanted to
know whether they are collaborating with CSIR and
DRDO laboratories for doing research on steel.

SHRI BIRENDRA PRASAD BAISHYA : Sir, the hon.
Member wanted to know about the incentives being
given for research and development of the steel industry
in our country. At present, the Research and
Development Unit of SAIL is located at Ranchi and
they are looking after it. In addition, the Rashtriya
Ispat Nigam, the Defence Laboratories and the
Metallurgical Department at Jamshedpur are aiso
looking after It.

[Translation]

PROF. RITA VERMA : Mr. Speaker, Sir, through you,
| would like to know from the hon'ble Minister as to how
much expenditure has been incurred on Research and
Development work during the last three years. He
should also apprise the House of the non-productive
expenditure and the money spent on PR,
advertisement, foreign trips, and guest houses etc. The
hon'ble Minister should compare, the expenditure and
tilt the ratio of R and D and non-productive expenditure.
What is the outcome of the expenditure incurred on R
and D? The Qovernment has made very tall claims. |
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am telling about Bokaro Steel Plant. This incident had
taken place in July. A bearing in the Plant had been
. installed by Russians there and they had assured that
it would function smoothly upto 100 years. This bearing
kept on functioning well till 20-25 years but later on. the
engineers felt that all these bearings should be
replaced.

[English]

MR. SPEAKER : How do you expect a Minister to
answer this specific thing? It is a policy matter
[Translation]

PROF. RITA VERMA : It is very important. Later on,
that bearing was removed but your scientist could not
replace it with another bearing.

[English]

MR. SPEAKER : You cannot expect a Minister to

know about the bearings.

[Translation]

PROF. RITA VERMA : Please listen to my questions.
You might have heard about a poem:

[English]

“For want of a shoe, a horse was lost;
For want of a horse, a chariot was lost, and
For want of a chariot, a battle was lost".

[Transtation]

In the absence of a bearing, production remain
suspended for three months which has resulted in loss
of million of rupees. Whether the hon'ble Minister will
.conduct an inquiry into the expenditure incurred on R
and D work and the achievements made in this regard?
A bearing was removed unnecessarily and its
replacement could not be made available. Whether he
would also conduct an inquiry in this regard?

[English]
SHRI BIRENDRA PRASAD BAISHYA : | need a
separate notice of this...(Interruptions)

MR. SPEAKER : | fully agree with the hon. Minister.
You cannot expect the hon. Minister to answer this.

Tele-Serials

" *403. SHR! MURALIDHAR JENA : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state

(a) the criteria fixed for screening and completion
of the commissioned serials on Doordarshan Network;

-(b) the number of tele-serials sanctioned on
commission basis on Doordarshan during each of the
last three years;
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(c) the amount sanctioned by the Government for
these serials, :

(d) the number of sernals compieted and pending
with Doordarshan during the above pernod. and

(e) the reasons for delay in clearing the remaining
senals”?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (e). A statement is laid on the Table
ot the House

STATEMENT

(a) Producer of the commissioned serial is required
to complete the serial as per written agreement entered
into by him with Doordarshan. The serial is telecast
only after it is found complete and telecast worthy by
the Preview Committee. The scheduling of the sernial for
telecast is done as per the programme requirements- of
Doordarshan and availability of time slot.

(b) The details are as under :

1993-94 158
1994-95 491
1995-96 281

(c) Rs. 133 crores, Sir.

(d) 702 serials have been completed. 228 serials
are yet to be completed and these are at various stages
of production.

(e) Due to certain exigencies such as non-
availability ot technicdtcrew and professionals, problems
in location-shooting, changes in cast etc. the serials are’
not completed by the producers as per schedule.
Budgetary constraints_have also contributed to delay.

SHRI MURALIDHAR JENA (Bhadrak) : What is the
present policy of the Government for making tele serials?
How many individuals and companies had defaulted to
produce tele serials?

SHR! C.M. IBRAHIM : There is a policy regarding
making the tele serial...(Interruptions)

SHRI MURALIDHAR.JENA : | am asking about the
policy.

SHRI P.R. DASMUNSI : The hon. Minister should
explain it..(Interruptions)

SHRI C.M. IBRAHIM : There is a detailed policy and
there are three different programmes. One is
commissioned Programmes. The second are Sponsored
Programmes. For this, there are guidelines for
consideration of the proposals. The guidelines are laid
down in great detail. But the Information and
Broadcasting Ministry has nothing to do as far as this
Ministry and these programmes are concerned because
in day to day matters, we will never interface. For
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evaluation, there are two Commitees.. One is Casting
Committee and the other is Evaluation Committee. The
Evaluaticn Committee consists of the Deputy Director
General (Programme), Controller ot Programmes,
Deputy Controller ot Programmes and Assistant
Controller of Programmes For historical themes. one
histortan will be called. For Casting. there are Chairman
(DG), Vice-Chairman (ADG), Member (DDG) of the
Programme concerned and Member (DDG) of the
Commissioning Programme. Thus seven Members are
there. They will be deciding the casting and approval of
the programmes.

KUMARI FRIDA TOPNO : | would like to know
whether the Government have any proposal to
commission telefilms on Doordarshan. on the lives and
activities of freedom fighters on the completion of 50
years of our independence and. if so, what steps are
being taken for commissioning the 13 Episode telefilm
on Birsa Munda, the legendary tribal.son of India from
the Statue Committee, Rourkela, and whether the
Government has accepted the proposal for
commissioning the telefilm.

[Transiation]

SHRI C.M. IBRAHIM : Sir, usually, the commissjoned
programmes are prepared on the lives of the freedom
fighters under the Historical Policy. She has drawn my
attention towards this point and | will certainly conisder
it.

KUMARI UMA BHARATI : Mr. Speaker, Sir, thank
you very much. Through you, | would like to ask a small
question from the hon'ble Minister. In the manth of
August, while replying to one of my question, in hon'ble
Minister had said that he would constitute a Commhittee
consisting of MPs of all the parties to put a check on the

vulgarity obscenity and degradation of culture shown in.

the programmes on Doordarshan so that a criteria can
be fixed in regard there to. He has said that this
Committee would be constituted soon. | ‘would like to
know as to whether that Committee has been constituted

and if so, what are the party-wise names of the MPs
included therein.

SHRI C.M. IBRAHIM : We have not constituted that
Committee so far.

KUMARI UMA BHARATI : | would like to know as to
why that Committee has not been constituted? Why are
you taking it so lightly...(Interruptions)

SHRI C.M. IBRAHIM : Please listen té me first.

KUMARI UMA BHARAT! : What should we listen?
The way television is ruining the society and our
country...(Interruptions)

SHRI C.M. IBRAHIM
point.

KUMARI UMA BHARATI : You can't take me in
charming reply. You never give correct reply to my

: | am also coming to that
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questions. The Welfare Minister and you always avoid
answering...(Interruptions)

SHR!I C.M. IBRAHIM
hon'ble Member.

| would like to thank the

[English]

| am grateful to her.

[Translation]
KUMARI UMA BHARATI : You are my brother.
SHRI C.M. IBRAHIM You are my

sister...(Interruptions)

We could not constitute this Committee as | have
said about ‘Prasar Bharti Bill' that we want to give
autonomy twice on this subject in the Consultative
Committee of the Ministry of Information and
Broadcasting. After holding discussion with all the
leaders of the opposition. we had put the whole matter
before the Cabinet yesturday itself...(Interruptions) As
soon as we received information trom there.

[English]

Then Doordarshan and All India Radio will get the
automony. A separate sort of a Board will be there.
Then, they will decide accordingly. That is why we have
not made it.

[Translation]

KUMAR!I UMA BHARATI : What about the
constitution of the committee of MPs...(Interruptions)

[English]

SHRI S.K. KARVENDHAN (Palani) : Sir, most of the
breweries are advertising about their production of
alcohol and also their products through the private
television channels and the Doordarshan. These
advertisements are affecting the mind of the youth. Some
of the beer blending units are using our ancient
Bharathanatyam for their beer advertisements in order
to promote their products and sales. | would like to
know whether the Government is going to ban these
things.

SHRI C.M. IBRAHIM : | will look into it.
MR. SPEAKER : Question No. 404. Shri S.B. Thorat.

[Translation]

SHRIMATI SUSHMA SWARAJ : Mr. Speaker, Sir, |
would like to draw your attention towards part (b) of this
question...(Interruptions) in which it has been asked as
to how many teleserials have been sanctioned on
commission basis on Doordarshan during each of the
last three years. In reply, the hon'ble Minister has given
a figure in which it has been mentioned that 158, 491
and 281 teleserials had been sanctioned during the
year 1993-94, 1994-95 and 1995-96 respectively. Since
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you have sanctioned serials on commission basis |
would like to know as to who got the commission i.e
who is the beneficiary...(Interruptions) Who is giving
commission...(Interruptions) The honble Minister has
not given reply with regard to commission.

[English]
MR. SPEAKER : It is not allowed.
(Interruptions)

MR. SPEAKER : Smt. Sushma. we have already
gone to the next question. Do not break the rule. please
That question has already been answered.

Supply of Labourers to International Market

*404. SHRI SANDIPAN THORAT : Will the Minister
of LABOUR be pleased to state :

(a) whether the Israel Government have expressed
interest to get labourers from India particularly for its
construction industry;

(b) if so, the steps taken/proposed to be taken to
send our skilled/semi-skilled workers to Israel and other
countries like South Korea;

(c) the prese'nt policy of the Government in this
regard and existing network for channelising the labour
supply to the international market;

(d) total number of registered remitting agencies
and number of persons sent abroad through them during
each of the last three years and perception of such
demand of trades/skills in international market; and

(e) the number of details of cases wherein the
agencies have indulged in various exploitary practices
alongwith the details of such agencies and the action
taken thereon during the above period?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (e). A statement.is laid on the
Table of the House.

STATEMENT

The Israeli Government has indicated such interest
in recent bilateral discussion. It is expected that
movement of manpower would be channelised mostly
through Private Sector on both sides. However, the two
Governments may in due course devise procedures as
required to facilitate this in accordance with their
respective laws and regulations. The deployment of
Indian workers to South Korea would depend on
allotment of reasonable quota from the Korea
Federation of Small Business, South Korea.

2. Recruitment and deployment of Indian workers
for overseas employment is regulated under the
provisions of the Emigration Act, 1983 and the rules
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framed thereunder Opportunities for supply of Indian
workers for overseas employment are found out by the
Recruiting Agents registered with this Ministry under
the Act or by the Project Exporters for execution of the
project Exporters for execution of the projects undertaken
by them.

3 2813 Recruiting Agents have been registered
upto 15.12.96. During the years 1993, 1994 and 1995,
4.38 lakh, 4.25 lakh and 4.15 lakh workers respectively
sought clearance from the Offices of the Protectors ot
Emigrants for overseas employment.

4. During the last three years, 1993-94, 1994-95
and 1995-96. 187 complaints were received against
the Recruiting Agents for voilation of different provisions
of the Emigration Act, 1983. Complaints were enquired
into with the help of Police authorities and the concerned
Indian Missicns abroad and action as appropriate has
been taken in each case in accordance with
the provisions of the Act and the rules framed
thereunder. Registration Certificates of the following
Recruiting Agents were suspended/cancelled during the
last three years for voilation of terms of Registration
Centificates :

S.No Name of Recruiting Agent

1. M/s. Expo India, Mumbai.

M/s. R.K. Enterprises, Mumbai

M/s. Allwyn Travels, Mumbai.

M/s. Business Aids, Mumbai.

M/s. Sultan Travel and Recruiting Agent, Mumbai.
M/s. S K. Enterprises, Mumbai.

M/s  Jasper International, Mumbai.

M/s. Samreen Travel, Mumai.

M/s. Pasha Enterprises, Mumbai.

©S ©® N o o s N

M/s. Al-Samit International, Mumbai.

—_ -2
-

M/s. Al-Karim Qverseas Cons. Trading Co. Pvt.
Ltd., Mumbai.

12.  M/s. Reliance Staffing Services, Mumbai.
13. M/s. R.K. Enterprises, Delhi.

14.  M/s. AJ. International, Delhi.

15.  M/s. Pride Travels, Moga.

16. M/s. Hans Agencies, Jalandhar.
17. M/s. Al-Rahman Associates, Delhi.
18. M/s. Shambros, Delhi. |

19  M/s. Allied Enterprises, Cochin.
20. M/s. Athena Travels, Cochin.

21.  M/s. K.V. Exports, Kollam.

22 M/s. Palakkal Associates, Cochin.
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SHRI SANDIPAN THORAT : Mr. Speaker. Sir, | am
rather satistied with the answer given in the statement
by the Ministry but not fully. My question is about the
recruitment of the Indian workers abroad. Being a former
Labour Minister. Sir, you know very well about the Indian
workers. You have also an important role in this regard.

MR SPEAKER : What is your question?

SHRI SANDIPAN THORAT : | am putting my question.
Let me formulate my question. The Indian workers, who
are going abroad. are earning much more in order to
invest in India. On the contrary, the Indian Government
has nothing to spare on their education whereas it
-=pends much more on the education of the intellectuals
in India just like doctors. engineers and scientists who
go 1broad and settle there. | would like to know from
the hwn Mimster whether the Government of India has
any special incentive scheme for the Indian workers
who go abroad, earn much more and in turn send the
money back to India. This & my first question.

SHRI M. ARUNACHALAM : | will try to satisty the
Member. As you know, our Government is helping to
establish educational institutions abroad where our
indian workers are working. These are meant for the
welfare of the children of the workers. Apart from that,
wherever there i< any problem arising from the workers,
we will take it up with the Embassy and through the
Embassy we will take it up with the other Government.

SHRI SANDIPAN THORAT - Sir, | want to. know from
the Minister whether he has taken a fresh initiative to
send much more workers abroad.

SHRI M. ARUNACHALAM : Sir, it is an on-going
exercise. We are simplitying the procedure then and
there.

SHRI N.K. PREMCHANDRAN : Mr. Speaker, Sir,
part (4) of the answer says: “During the last three years,
1993-94. 1994-95 and 1995-96. 187 complaints were
received against the Recruiting Agents for violation of
different provisions of the Emigration Act” A lot of
cheating is going on in recruiting or employing the
workers in toreign countries. So, | would like to know
from the hon. Minister whether the Government ot India
has a proposal to constitute an Overseas Employment
Development Corporation so as to recruit the workers
abroad. That is part one of my question.

In the second part of my question, | would like to
know from the hon. Minister whether there is a ban in
the Kingdom of Saudia Arabia in issuing visas. A
particular set of people are being denied the visa. During
the time of the former Prime Minister, the late Shrimati
Indira Gandhi, such a move was there and the
Government of India had interfered into the matter. The
problem had then been solved by providing a ratio of
60:40. | would like the hon. Minister to answer these
two parts of my question.
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SHRI M. ARUNACHALAM . Sir. as you know. the
setting up of a Central Manpower Promotion Council
has been under consigeration of the Government for
the past three years. The matter was discussed at a
meeting of the State Labour Secretaries on 26.10.1996.
In the meeting. it was recommended that such a Council
may be set up and that the composition etc. of the
Council would be decided in consultation with the other
concerned Ministries/Departments of the Government
of India.

Coming to the second part ot the question. the
Kingdom of Saudi Arabia is insisting, on a particular
section of peop'e to be recruited. This matter had been
taken up with that Government earlier also. So, this has
been taken up with that Government.

PROF. PJ. KURIEN : Sir. | thank the hon. Minister
for his answer to the last part of the guestion that in
recruitment. there will not be any discrimination against
any community. He has already given a list of agents
who have been blacklisted. There are agents who
recruit workers, collect a lot of money trom them and do
not send the workers and do not even refund the money.
In my constituency and in the State of Kerata, there are
thousand: of such cases which have come to our notice.
Neither did they send the workers abroad nor did they
return the money. Likewise, after sending them, they do
not give the salary which has been agreed upon in the
contract. There are thousands of cases where after being
sent, the workers got a much lower salary than what
was agreed upon in the agreement. | find that these
workers cannot change.. (Interruptions)

MR. SPEAKER : Prot. Kurien. you are going on
narrating the things. You ask the question.

PROF. PJ. KURIEN : Therefore, Sir. | would like to
know what action the Government will take in both
these cases. Will they prosecute them and will they
also take up the matter with the concerned Government
so that whatever salary is agreed upon, is given to the
workers? ’

SHRI M. ARUNACHALAM : Sir, | have stated in the
main answer also that whenever we received a
complaint, we used to suspend or cancel the agency.

PROF. PJ. KURIEN : That is not enough. That is
what | am saying. It is cheating. it is a criminal offence.
It is not enough only to cancel the agency.

SHRI M. ARUNACHALAM : Sir, let me answer the
guestion. When an employer who is employing the
workers in his country is doing any mischief, our
Embassy is taking up the issue with the Government
concerned and then they are taking action as per their
law. Recently, when | was in the UAE, | had taken up
certain issues with the Labour Minister of the UAE
Government. He had assured me that action would be
taken according to their law.
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International Programme tfor Elimination of
Child Labour

+
*405. SHRI SNANTILAL PARSOTAM DAS PATEL
SHRI DINSHA PATEL

Will the Minister of LABOUR be pleased to state :

(a) whether the funds made available under
Interational Programme for Elimination of Child Labour
during the last three years have been tully utiised and

(b) if so. the details thereof alongwith the extent to
which success has been achieved?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) and (b). The allocation for India
under International Programme on the Elimination of
Child Labour (IPEC) for the two biennia 1992-93 and
1994-95 was US $ 3.65 milion The allocation for the
year 1996 is US $ 0.5 million. Out of this total allocation
of US $ 4.15 million during 1992-96 so tar an amount
of US $ 3.3 million has been released by IPEC to the
implementing agencies. Under IPEC a total ot 118 Action
Programmes have been tunded, directly benetiting
around 80,000 working children

[Translation]

SHRI SHANTILAL PARSOTAMDAS PATEL = Mr.
Speaker, Sir, whether any scheme has been formulated
to monitor the programmes prepared by the
Government? If so. the details of that should be
furnished. In which year. 950 children that were engaged
in the work have been identified in Gujarat? The actual
number of children may far exceed this. Much more
children are engaged in the work in each of the states.
I would like to know the procedure of identification
adopted by the Govt. and the progress made in this
scheme in Gujarat during the last three years.

[English]

SHRI M. ARUNACHALAM : Sir, the hon. Member is
confused with various programmes. We have three
programmes in the Government in the area of child
labour. One is the IPEC. Of course, it is an ILO sponsored
programmes. As you know, we have the Grant-in-Aid
Scheme which is a small scheme of about Rs. 1 crore
per year. The third programme is the National Chiid
Labour Project. This particular question is related to the
international programme. As far as this programme is
concerned, it has so far covered around 80,000 children.

MR. SPEAKER : Is there any project under IPEC
working in Gujarat? | think, that is what he would like
to know.

(Interruptions)

MR. SPEAKER : You can find out and ijnform the
hon. Member later on.
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[Translation]

SHRI SHANTILAL PARSOTAM DAS PATEL : Mr.
Speaker. Sir. when it is not provided at present, how
can it be given later on...(Interruptions)

[English]

SHRI M ARUNACHALAM : | have the figures. In
Gujarat. we have approved five projects covering about
1.350 children . (Interruptions)

SHRI SANAT MEHTA : Why have you identified
only this many children in such a scheme?

[Translation]

SHRI DINSHA PATEL : Mr. Speaker, Sir, though, he
has admitted that the Gurupad Swamy Committee has
submitted its report on Child Labour, to the Government
but he has not told as to what action has been taken
by the Government on that report. The hon. Minister has
told that out of 4.15 million, only 3.3 million have been
allocated. What are the reasons for this shortfall? in
which state the number of Child Labour is the highest
and what is their number in Gujarat? Whether the
Government has any plan to cover them.

[English]

SHRI M. ARUNACHALAM : This question is
concerned with IPEC. As far as the IPEC programme is
concerned, 22,890 children have been covered in West
Bengal. This is the largest number in any State which
this programme has covered. As far as Gujarat is
concerned. as | said, about 1,350 children have been
covered.

| need a separate notice for the other question
which he has asked about the commission.

[Translation]

SHRI DINSHA PATEL : | have asked as to what are
the reasons for less allocation?...(/nterruptions) What
are the reasons for curtailing the allocation from 4.15
million to 3.3 million?

[English]

SHRI M. ARUNACHALAM : This is an international
programme. We have to do it. They have given this
much amount to our colintry. This programme has so far
covered about US § 3.3 million and the balance will be
given to other aiding agencies.

[Translation]

PROF. OM PAL SINGH “NIDAR" : Speaker, Sir, this
is a vital issue. Unfortunately, we have not made any
difference between mastering an art and labour as we
are following the western culture. | have a small
question. | would like to know that if the child labours

are covered under the programmes, what arrangements
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have been made or proposed to be made by the Govt.
for the survival of those tamilies in which children are
tie only earning hands for their dependent old mother.
grandmother or grandtather?

(English]

MR. SPEAKER : Do you have any programme to
compensate the earnings of those children who have
been removed from the work?

SHRI M. ARUNACHALAM : Sir. we have a 'National
Proje.. on Elimination of Child Labour'. Under that
scheme, those children who have been taken out from
hazardous industries, have been paid a subsidy at the
~ate of Rs. 100 per child.

MR. SPEAKER :
question, please.

Shri A.C. Jos. One séntence

SHRI A.C. JOS : Sir, nothing is moving in this country
regarding -elimination of child labour. Wherever there is
child labour. they are still in persistence.

In this regard, public awafeness is very much
essential. Is the hon. Minister or the Central Government
ready to involve the trade unions as well as non-
governmental organisations to give publicity to eliminate
the child labour? |s there any scheme with the
<uvernment to get the involvement of public, the trade
unions and the non-governmental organisations in this
regard? .

SHRI M. ARUNACHALAM : Yes, Sir, we are including
the trade wunions and the non-governmental
organisations.

Recently the Supreme Court had diven a verdict in
this regard. We have to go through that judgement
thoroughly and | think after that, we have to re-look the
entire issue.

Qbjectives of BOLT Scheme

*406. SHRI BHAKTA CHARAN DAS . Will the
Minister of RAILWAYS be pleased to state -

(a) the objectives of own your wagon scheme and
BOLT scheme launched in 1982 and 1994 respectively;

(b) whether the schemes have 'r_\ad very poor
response in attracting the private investment,

(c) the details of achievements of the schemes and
reasons for poor performance; and

(d) the reaction of the Government about further
implementation of these schemes?
[Translation]

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d). A
Statement is laid on the Table of the Sabha.
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STATEMENT

(a) The objective of ‘Own Your Wagon' and 'BOLT’
Schemes is to supplement the resources of the Railways
for expansion of rail transport capacity through private
sector participation in funding.

(b) The response to ‘Own Your Wagon' Schemes
has been. by and large, encouraging. The response to
'‘BOLT' Scheme has not been encouraging for fixed
infrastructure projects

(c) and (d). Since -inception of '‘Own Your Wagon'
Scheme in August. 1992, orders for 11580 wagons (in
terms of four wheelers) have been received and 7043
wagons (in terms of four wheelers) have been procured
till November, 1996. Under the '‘BOLT' Scheme, 2 gauge
conversion projects (Mudkhed-Adilabad and Viramgam
- Mehsana) and one rolling stock project (for 3050
wagons in terms of four wheelers) have been awarded.
The poor performance of 'BOLT' Scheme for
infrastructure projects is attributable to high cost quoted
by the bidders and i'nadequate response to the Scheme.
However, on the experience gained, efforts are made to
make the schemes more attractive

[English]

SHRI BHAKTA CHARAN DAS : Sir, the objective of
the wagon scheme is to free the railways from investing
in the procurement of wagons, acquisition of rolling
stock and expansion of the railway network into the
backward areas, and to attract the small private
investment in the industrial and commercial activities
and in new railway lines so that overall developmem in
the railways could be accelerated.

But only 7043 wagons have so far been procured
during the five years of inception of your own wagon
scheme. It shows the failure of the scheme to attract
private investors.

Therefore, Sir, | want to know from the Government
as to what specific measures are being taken to attract
private investment in the railways so that the railways
could be free from investing in wagon and other
developments.

[Translation]

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : Mr. Speaker, Sir, hon'ble Member has rightly
said that the scheme was started in 1992 under 'Own
Your Wagon Scheme' Since we do not have enough
resources to meet all the requirements, hence own your
wagon scheme was launched in 1992. Our target was
to acquire S5 thousand wagons every years there from
but the scheme did not prove very successful and did
not evince special interest. So improvements were made
in the scheme. The lease charges which were initially
14.5 percent for ten years in 1992, were hiked to 16
percent for 10 years in 1994. Besides, we have also
provided several execeptions which interalia means that
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such leasing company was aiso included which was
not there in the last scheme. Design loan and service
charges which were 6.5 per cent were reduced to 3
percent. In case of direcorate procurement these
charges were reduced to 1.5 percent from 2.5 percent
We have also said that if Railways would fail to provide
prescribed member of wagons in time. then it will pay
compensation Rs. 4 per tonne. It proved very effective
In 1994-95. we had orders for 797 wagons and in 1995-
96. we received orders for 4572 wagons and up to
November 1996-97. we received orders tor 4650
wagons. | think that this trend is very encouraging and
we have been successful in attracting the investors

[English]

SHRI BHAKTA CHARAN DAS - There is poor
maintenance in regard to the cloak room provision ot
bed rolls in mail and express trains in Rayagada,
Langigarh road, Kesinga, Titilagarh, Kantabanji. Khariar
Road, Sambalpur, Rourkela Stations. So. | would like to
know from the Government as to what specific steps are
being taken to improve the maintenance ot the above
mentioned railway stations and what amount has been
provided so far for this purpose.

[Translation]

SHRI RAM VILAS PASWAN : Mr. Speaker. Sir, there
are mainly two parts of the scheme. One 1s ‘Wagon
Scheme' and the other one is 'BOLT". Hon'ble Member
has said about maintenance. This issue was deliberated
in the supplementary budget of Railway till one O'clock
in the night yesterdasy and we have explained this
position in this regard. We are keeping a close watch
with regard to maintenance. So far as bed rolls etc. are
concerned, we have catagorically stated that there would
be no shortage in AC |l Tier and so far as maintenance
is concerned, special cells have been set up for this
purpose. We are strictly ‘taking action also. | assure
hon’ble Member that so far as two parts of maintenance
is concerned—one is maintenance of bed rolls etc. and
the other is maintenance of coaches—we are improving
the maintenance of coaches and bogies. We have
shortage of sufficient number of coaches, but we are
improving the condition of coaches that are available
with us, by getting them repaired and through other
means. Besides, we are also seriously talking measures
to over come the shortage ot the coaches.

[English]

MR. SPEAKER : Question No. 407. Shri V.M.
Sudheeran - not present. Question No. 408, Shrimati
Vasundhara Raje - not present. Question No. 409, Shri
Anant Kumar Hegde - not present. Question No. 410,
Shri George Fernandes - not present. Dr. Laxminarayan
Pandey - not present.

Question No. 411, Dr. M. Jagannath.
DR. M. JAGANNATH : Question No. 411, Sir.
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Government Policy on Pvt. Telecom Operatorr

+
‘411 DR M. JAGANNATH
SHRI GOPALKRISHNA T

Will the Minister of COMMUNICATIONS be pleased
to state .

(a) whether the attention of the Government
has been drawn to the news-item captioned ‘Government
Policies throttle Pvt. telecom operators’. appearing in
the Economic Times dated November 21. 1996,

(b) if so. the facts thereof and reaction of the
Government thereon:

(c) whether telecom regulatory body has been
constituted: and

(d) if not, when it is proposed to be constituted?

[Transiation]

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) ' (a) to (d). A Statement is laid on the
Table of the House. -

STATEMENT

The news item emphasises that refusal of the
Government to permit long distance service. the ceiling
on tariff set by the Government, the arbitrary fixation of
interconnect and port charges and the Iimit on the
number of Circles that an operator can implement have
made private investment in basic services unprofitable
The parties which responded to the tenders were aware
of the Government's stand on long distance service, the
ceiling on taritf and also the number of Circles in which
a private operator would be allowed to operate as these
were clearly spelt out in the 'ender documents. The
Government, therefore, do not agree with the contentions
made in the news item. The prospective operators.
however. have drawn Government's attention to the
problems that have arisen on account of the non-
transferability of the licence and also expressed the
apprehension that their projects will not be financially
viable. These problems are being looked into by the
Government.

The Bill for constitution of the Telecom Regulatory
Authority of India has been introduced in the Lok Sabha
and was referred to Standing Committee on
Communications whose report has been laid on the
Table of Lok Sabha on 21st Nov., 1996 and on the
Table of Rajya Sabha on 26.11.96. Further action is
being taken in the matter.

[English]

DR. M. JAGANNATH : The |IM, Bangalore has said
that private operators would not get more than 2.5 per
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cent annual return for their investment. | would like to
know whether the operators are not allowed to provide
long distance services. 55 per cent of the revenue of
the Department of Telecommunications comes from
domestic and long distance services. Then. why is it
that the Government in not allowing this? | would like
to know whether the basic service operators would not
get 2.5 per cent return. Is it true? Why, no national
policy has been not evolved get?

MR. SPEAKER : The Minister is standing to give a
reply to you. Please sit down.

[Translation]

JUSTICE GUMAN MAL LODHA :
understood the question.

He has not

MR. SPEAKER : Translation is time consuming.

SHRI BENI PRASAD VARMA : It will have to be
looked into. Pragmatic approach would be adopted in
this regard.

12.00 hrs.

[English]

SHRI T. GOPALKRISHNA : Sir, | would like to know
what the hurdles in achieving the objectives enunciated
in the National Telecom Pqlicy and also the reasons for
the delay in appointing the Telecom Regulatory
Authority of India.

[Translation]

SHRI BENI PRASAD VARMA : The Telecom
Regulatory Bill was introduced in this House it was
referred to the Select Committee. The Committee has
submitted its report. After taking a final decision on that,
it will be laid on the Table of the House.

SHORT NOTICE QUESTION
12.00% hrs.

Ban on Use of Oxytocin Injection

SNQ 1. SHRI MANABENDRA SHAH : Will the
Minister of ANIMAL HUSBANDRY AND DAIRYING be
pleased to state :

(a) whether the attention of the Government has
been drawn to the newsitem, appearing in the ‘Hindustan
Times'. dated December 6, 1996 regarding injecting
the cows and buffaloes with Oxytocin for increasing the
milk output;

{(b) if so, whether the Government have taken any
steps to ban its use;

DECEMBER 19, 1996

Short Notice Question 36

(c) whether the Qxytocin induces poison in the
milk:

(d) whether the Government have made any
investigation in this regard: and

(e) if so. the findings thereof?

[Translation]

THE MINISTER OF STATE OF THE DEPARTMENT
OF ANIMAL HUSBANDRY AND DAIRYING IN THE
MINISTRY OF AGRICULTURE (DR. RAGHUVANSH
PRASAD SINGH) : (a) to (e). A statement is laid on the
table of the House.

STATEMENT

(a) Yes Sir. The Government is aware of the news
item published in Hindustan Times dated 6-12-1996.
Oxytocin is sometimes used in the cows and buffaloes
which suffer from let down problem. In such situation.
animal's own oxytocin is not released in the circulation.
Use of this injection, however, does not increase the
milk output.

(b) Oxytocin is a scheduled - "H" drug. Therefore,
as per the provisions of Drugs and Cosmetics Act, 1940;
Rules 1945 (Rule 65) sale of oxytocin injection is
permitted only against the prescription of a registered
medical practitioner (this includes veterinary
practitioners also). The powers to implement the Act is
vested with the Drug Controller of India and the
State Drug Controllers. The Drug Controller of India
has already given instructions to the State Drug
Controllers to regulate manufacture and distribution of
oxytocin.

(c) No Sir.

(d) and (e). Since Oxytocin is a peptide hormone.
it can not directly pass from blood to the milk. Thus
elimination of oxytocin in the milk does not appear to
represent an important path. Morever. it is fast eliminated
from circulation (its half life is about 1-5 minutes only)
and is destroyed by the kidney and liver apart from
being utilized by the mammary gland/udder for let down
of milk.

[English]

SHRI MANABENDRA SHAH (Tehri-Garhwal) : Mr.
Speaker, Sir, the reply given by the hon. Minister does
not categorically state that oxytocin is harmful to human
beings. All that the Minister has said is that it gets
diluted. Therefore, | would like to know what preventive
steps are taken by the Government prior to the milk
being supplied in the market so that any trace of oxytocin
is diluated or diffused. No satisfactory categorical reply
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has been given on this issue. which 1s a harmful hazard
| would like to know what steps does the not Minister
propose to take.

[Translation]

SHRI RAGHUVANSH PRASAD SINGH M. Speaker
Sir. oxytocin is a harmone secreted by a particular gland
present in the bodies of human beings as well the
animals. Whenever the calf of a mammal such as cow
or buffalo dies. there is a problem in iactation. At that
time the oxytocin harmone is injected in order to aid the
process of lactation. This drug has been prescribed
after getting it thoroughly tested by the Drug Controller
so as to present the ill effects on the body of the animal
or its milk. It does not affect the health of either human
being or animal.

[English]

MR. SPEAKER : Silence. please There has to be
order in the House.

(Interruptions)

SHRI MANABENDRA SHAH : Mr. Speaker. Sir. how
can a Drug Controller check up all the cattle that are
supplying milk in all the cities? | challenge his statement,
| would like to be satisfied by a proper reply | would
like to have an assurance as to how they propose to
check all the cattle.

[Translation]

SHRI RAGHUVANSH PRASAD SINGH : Mr. Speaker,
Sir, when this newsitem was published in the newspaper
that the poisnous element is mixed in the milk when
this injection is given to the animal and is injurious to
health, we got on enquiry conducted by the three
institutes, ILA I.I., .C.A.R. and N.D.R.I. It was found that
when the oxytocin harmone is injected in the body, the
needle does not remain in the body for more than one
or one and a half minute. Hence it does not affect either
the body or the milk. Therefore. it is not injurious to
health. Wherenever harmone level goes down in one’s
body, only then this injection is given.

WRITTEN ANSWERS TO QUESTIONS

Vacancies of Presiding Officers

*407. SHRI V.M. SUDHEERAN : Will the Minister
of LABOUR be pleased to state :

(a) whether there are large number of vacancies of
Presiding Officers in the Labour Courts;

(b) if so, the present position thereof; and
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(c) the steps taken or proposed to be taken by the
Government in this regard?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) . (a) to (c) There are at present four
vacancies of Presiding officers ot Central Government
Industnal Tribunals-cum-Labour Courts out of 12 such
Courts set up for adjudicating industrial disputes in the
Central sphere. Recommendations for filling up three of
these vacancies have been received and those for the
fourth have been invited.

Minerals in Rajasthan

‘408, SHRIMATI VASUNDHRA RAJE : Will the
Minister of MINES be pleased to state :

(a) the ditterent kinds of mineral reserves in
Southern Rajasthan:

(b) the steps taken to exploit the hidden mineral
wealth in this area.

(c) whether the Government propose to prepare a
definite policy and programme for the proper exploitation
of mineral in the State: and

(d) if so. the steps taken in this direction?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) As
per the information furnished by the Indian Bureau of
Mines, District-wise recoverable reserves of minerals in
Southern Rajasthan are given in the enclosed
Statement.

(b) The exploitation of the minerals in the State is
Governed by the Mines and Minerals (Regulation and
Development) Act, 1957 and the rules made thereunder.
As per the information available, there are 649 mining
leases for the major minerals, 6363 mining leases for
the minor minerals and 10085 quarry licences for minor
minerals in the area.

(c) and (d). The Central Government has already
formulated National Mineral Policy 1993 for non-fuel
and non-atomic minerals for the country as a whole for
the exploration and development of mineral resources
in the country. Mines and Minerals (Regulation and
Development) Act 1957 has been amended in 1994 in
line with the New Mineral Policy announced in 1993.
The Government in October, 1996 have issued
guidelines for grant of Prespective Licence under
Section 6 of MMRD Act, 1957 for areas larger than 25
Sq. kms. to encourage induction of foreign technology
and private investment in exploration and exploitation
of the Minerals. Rajasthan Government has also
formulated Mineral Policy, 1994 for exploration and
Development of the minerals in the State.
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on 1.4.1990)

40

Mineral

District Unit Recoverable reserves
(as on 1.4.90)
(1) (2) (3) (4)
Quartz/ Bundi 000’ tonnes 11080
Silica Sand Kota -do- 7440
Sirohi -do- 0.8
Udaipur -do- 1.0
China Clay Bhilwara -do- 7581
Bundi -do- 4142
Chittorgarh -do- 24120
Pyrophyllite Udaipur tonnes 683735
Wollastonite Dungarpur -do- 41100
Sirohi -do- 2749839
Mica Bhilwara Kg 1681738
Graphite Banswara tonne 440116
Soapstone Banswara 000’ tonnes 271
Bhilwara -do- 16761
Chittorgarh -do- 42
Dungarpur -do- 4796
Sirohi -do- 5
Udaipur -do- 12414
Limestone Chittorgarh -do- 826572
(including Chalk)
Sirohi -do- 347082
Kota -do- 249337
Udaipur -do- 662520
Garnet Bhilwara tonnes 121020
Sirohi -do- 5005000
Sillimanite Udaipur -do- 1500
Dolomite Bhilwara 000'tonnes 926
Udaipur -do- 2550
Rock Banswara tonnes 19340
Phosphate Udaipur -do- 67894885
Felspar Bhilwara -do- 519631
Ochre Chittorgarh -do- 7853175
Udaipur -do- 3110821
Copper Ore Bhilwara 000tonnes 3419
(1.4.93) Bundi -do- 1998
(conditional resources)
Chittorgarh -do- 2289
Dungarpur -do- 763
Sirohi -do- 3920
Udaipur -do- 2438
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(1) (2)
Lead-Zinc Ore Bhilwara
(1.4.93)

Chittorgarh
Sirohi
Udaipur
Rajsamand
Kyanite Bhilwara
Calcite Bhilwara
Sirohi
Udaipur
Apatite Udaipur
(Rock Phosphate)
Tungsten Ore Sirohi
Barytes Bhilwara
Bundi
Udaipur
Asbestos Bhilwara
Dungarpur
Udaipur
Fluorspar Dungarpur
Sirohi
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(3) (4)
000'tonnes 58843
-do- 607
-do- 750
do- 91456
-do- 8253
Tonnes 500
(conditional Resource)
-do- 7725
-do- 1789284
—‘do- 197962
-do-* 30000
-do- 29230
-do- 1294
-do- 15954
-do- 1535760
-do- 243
do- 2592
“do- 807919
-do- 631117
-do-

42500

Board of Airports Authority of India

409. SHRI ANANT KUMAR HEGDE : Will the
Minister of CIVIL AVIATION be pleased to state

(a) the composition of the Board of the Airports
Authority of India;

(b) whether most of the members of the Board are
only associated with the AAI as part-timers:

(c) if so, whether this has adversely affected its
functioning: and

(d) the steps proposed to be taken to appoint full
time Board Members as a measure to improve the
functioning of the Board and the standard of air travel
safety in the country?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) At present, the Board of Airports Authority
of India consists of the Chairman one whole-time
Member, one Ex-officio member (DGCA) and five Part-
time Members. :

(b) Yes, Sir.
(c) No, Sir.

(d). The post of Whole-time Member (Operations)
has been filled w.ef. 17.10.1996. Proposals for the

appointment of three more whole time members. namely
Member (Pers. and Admn.). Member (Planning). Member
(Finance and Accounts), are being processed. However,
the standard of air travel safety in the airports of the
country is not adversely affected due to the vacancies
in the Boa:d of Airports Authority of India.

Leasing Out Bailadila Mines

‘410. SHRI GEORGE FERNANDES

DR. LAXMINARAYAN PANDEY :
Will the Minister of STEEL be pleased to state :

(a) whether negotations for leasing out Beiladila
Iron ore reserves to private parties are continuing:

(b) if sc. the details and terms and conditions
thereof: and

(c) when the mines are likely to be transferred?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(c). Based on the Governemnt approval to National
Mineral Development Corporation Ltd. (NMDC) for
development of Bailadila Deposit 11-B through joint
venture, NMDC signed a joint.venture agreement with
NDIL on 10th July. 1995 and a new JV Company namely
Bailadila Mineral Development Company Ltd. (BMDC)
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was in-corporatied on 31st July. 1995. Further, NMDC
submitted its application to the Government of Madhya
Pradesh for transfer of 11-B mining lease in favour of
the JV company.

The Government of Madhya Pradesh recommended
the proposal vide their letter dated 06/1/96 and sought
prior approval of the Central Government from the
Ministry of Mines. as required under the provisions of
the MMRD Act. 1957. The State Government also
proposed to incorporate certain conditions such as
involvement of the State Govt. in the equity of the JV
Company to the extent of 20%. setting up of a steel
plant by the new Joint Venture Company in Madhya
Pradesh preferably in Bastar District. recruitment of
manpower from the State especially from District Bastar.
establishment of schools/hospital in the area by the JV
Company etc. The Ministry of Mines approved the
proposal on 21st March. 1996 subject to observance of
the provisions of MMPD Act. 1957 and Mineral
Concession Rules. 1960 and also that the State Govt..
the proposed joint venture company. i.e.. Bailadila
Mineral Development Company Ltd.. and NMDC should
arrive at a uniform and agreed set of conditions for the
transfer and incorporate them in an agreement or any
other appropriate legal instrument.

Ministry of Mines vide their letter dated 13/6/96
requested Government of Madhya Pradesh to inform
whether NMDC has consented to the conditions that
the State Government proposed to incorporate under
Rule 27 (3) of the MCR, 1960. The State Government
of Madhya Pradesh has requested Ministry of Steel
vide their letter dated 19/6/96 and 3/8/96 to advise
NMDC to send their consent to the conditions proposed
by the State Government.

Shri Gurudas Dasgupta and Shri Jibon Roy, Hon'ble
Members ot Parliament had filed a Writ petition before
the Hon'ble Calcutta High Court for grant of stay on the
decision to transfer the lease of 11-B iron ore mines in
favour of the Joint Venture Company. The Writ petition
had been dismissed by the Calcutta High Court on
grounds of jurisdiction on 10/5/1996. An interim stay of
3 weeks was granted by the High Court which was
subsequently ordered by the Court to be suspended till
the disposal of appeal preferred by the Joint Venture
Company against the interim stay and the appeal
preferred by Shri Gurudas Dasgupta and Shri Jibon
Roy against the order dismissing the original Writ
petition. These appeals are to come up before the
regular bench.

A Public Interest Litigation (PIL) has also been filed
in the High Court of Delhi in July, 18996 against the
transfer of Bailadila Deposit 11-B. The case has been
adjourned to 13/1/1997 for final argument.

The subject is very important and needs detailed
examination on various aspects. However, since the
matter is pending before the Courts, the Government
would like to await the judicial verdict.
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IA Growth in Domestic Tratfic

‘412. SHRI MADHAVRAO SCINDIA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether the expectations of Indian Airlines for
a growth of 15% in domestic traffic in the first six months
of current year has fallen through recording zero growth:

(b) if so. the reasons therefor:

(c) the expected growth in the next six months of
the year: and

(d) the steps being taken to achieve the target?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir.

(b) Does not arise.

(c) In the last six months of the current financial
year the growth in passenger carriage projected by
Indian Airlines is 14.5% over the same period of the
year 1995-96.

(d) The following steps have been taken to achieve
the expected growth in traffic :

(i) Increased utilization of fleet through
increased production of commanders,
induction of commanders on contract in
Alliance Air, wholly owned subsidiary of
Indian Airlines and increased number of
aircraft rostered per day as a result of
increased productivity of engineers.

(ii) Attracting passengers by product
improvement, innovation/aggressive
marketing strategies. improved on-time
performance and dissemination of
information regarding the strengths of the
company.

Task Force for Exploration

*413. SHRI N. DENNIS :
DR. RAMKRISHNA KUSMARIA :

Will the Minister of MINES be pleased to ‘state :

(a) whether the Government have recently
contemplated a new action plan to explore the
availability of minerals in the country particularly in the
National Capital Territory of Delhi and North-Eastern
region;

(b) whether a Task Force has been set up for this
purpose:

(c) if so, the details thereof and the achievements
made by the Task Force, so far; and

(d) the break-up of expenditure involved in this
action plan?
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THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(d). Exploration and exploitation of minerals through
the country including the North-Eastern Region and the
National Capital Territory of Delhi are on going plan
activities of the Government. However. as a part of the
overall economic development in the North-Eastern
Region Government of India have recently constituted
a Task Force for evolving an Action Plan to identify
possibilities and thrust areas to facilitate proper
exploration and exploitation of mineral resources in the
North-Eastern States. Among other things. the Terms of
Reference of the Task Force are to identify thrust areas
for geological, environmental and mineral studies. to
identify individual mineral deposits for exploitation and
to recommend neogessary administrative infrastructure
for mineral development in the North-Eastern States.
No Task Force has been constituted for the National
Capital Territory of Delhi by the Ministry of Mines.
Government of India.

The Task Force has started preliminary activities
and so far no expenditure has been incurred in this
regard. The actual amount for exploration and
exploitation of mineral resources in the country including
the North-Eastern Region are as per the provisions in
the Annual Plan and Five Year Plan of the country.

ImportExport ot Steel

*414. SHRI SOUMYA RANJAN : Will the Minister
of MINES be pleased to state :

(a) the quantity of steel produced. imported and
exported during 1994-95. 1995-96 and 1996-97 (so
far);

(b) the capacity utilisation of the installed and
operational steel plants in the country, separately for
public and private sector during these years: and

(c) the steps taken or being taken during 1996-97
to improve the capacity utilisation?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) The
quantity of finished steel produced, imported and
exported during 1994-95, 1995-96 and April-November.
1996-97 is as under :

(In Million Tonnes)

“ 1w996-97'

1994-95 7 1995-96
(April-November)
(Provisional)
Production 17.82 21.40 14.80
Import 1.70 1.57 1.04
Export 0.92 1.07 0.65

Partly Estimated.
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(b) The capacity utilisation of public and private
sector steel plants in production has been estimated as
under

Public Sector Private Sector

1994-95 86% 68%
1995-96 87, 67°
1996-97 (April-Nov.) 87% 62%

(c) In a market economy capacity utilisation would
depend on several factors such as demand. availability,
prices etc. In order to improve capacity utilisation. SAIL
has taken up modernisation of its plants at Rourkela.
Bokaro and Durgapur. Other steps being taken by SAIL
include improving the quality of inputs. improving
operating and maintenance practices. maximising
captive power generation and improving inter-plant
synergy. Similarly, Rashtriya Ispat Nigam Limited (RINL)
has taken measures to improve capacity utilisation by
setting up of balancing facilities, imparting traning and
skill. development to the employees. taking up
modifications to the plans and equipment to improve
production and productivity capital restructuring, cost
reduction etc.

Acquisition of Electric Passenger
Locomotives

‘415 SHR1I MANORANJAN BHAKTA : Wili the
Minister ot RAILWAYS be pleased to state :

(a) whether Railways has acquired AC 3 phase
6.000 horse-power electric passenger locomotives trom
M/s. Asea Brown Bover (ABB) of Switzerland under an
agreement for technology transfer;

(b) if so. the details thereof:

(c) the number of passenger and freight locomotives
ordered from ABB and the respective haulage capacity
of these locomotives: and

(d) the time by which the process of technology
transfer is likely to be completed and indigenotis
manutacture of ABB locos likely to commence?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) and (b). Yes. Sir. Indian Railways have
acquired 10 Nos. of 5440 HP Electric passenger
locomotives alongwith one passenger locomotive to
serve as bank of spares at total Free-on-Board cost of
Swiss Francs 54268500 + Deutche Marks 42042000
equivalent to Rs. 259 Crores from ABB/Switzerland.
These locomotives were acquired by the Railways
between Oct. ‘95 to Sept. '96 against the supply contract
placed in July '93.

(c) Ten passenger and twenty freight locomotives
were ordered on M/s. ABB in July '93. In addition, 1
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passenger loco and 2 freight locos were also ordered
to act as bank of spares Their haulage capacity is as
below

Passenger Locomotives
26 coaches at 120Km/h: ar
18 coaches at 160 Km/h

Freight Locomotives
4700 Tonne at 100 Km/h on level: or
4700 Tonne at 53 Km/h on 1:200 gradient

{d) The contract for the Transfer of Technology will
spread over a period of ten years and would be
completed by 2004. The indigenous manufacture of high
Adorse power electric locomotives is planned at Indian
Railways' Unit. Viz.. Chittaranjan Locomotive Works as
under :

1997-98
1998-99 - 30 locomotives (Tentative)
1999-2000 - 50 locomotives (Tentative)

- 10 locomotives

Welfare Scheme for Agricultural
Labourers

‘416. SHRI JA| PRAKASH AGARWAL : Will the
Minister of LABOUR be pleased to state :

(a) the welfare schemes approved by the Union
Government for agricultural labourers in Delhi and other
States during each of the last three years. and the
current financial year so far;

(b) the extent to which the agricultural labourers
have been benefited by these schemes:

(c) the amount allocated for the purpose during the
above period:

(d) whether the Goverenment propose to take some
more steps in this regard; and

(e) if so. the details thereof?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (c). A statement is attached.

(d) and (e). The Government are considering
enactment of a comprehensive legislation to regulate
employment and conditions of service and to provide
for welfare of agricultural workers.

STATEMENT

There are no welfare schemes approved by the
Union Government only for the agricultural workers. of
Delthi as such. However. some of major schemes
undertaken for the welfare of rural population below
poverty line. including agricultural workers under special
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employment and poverty alleviation programmes
include :

(i) Integrated Rural Development Programme (IRDP)

Under this scheme, financial assistance is provided
for acquiring income generating assets. comprising of
a varying mix of subsidies and term credit at differential
rates for small farmers. marginal farmers, agricultural
labourers and rural artisans with special provision for
SC/STs and women. Number of families assisted under
the scheme upto October, 1996 is 615166. Total funds
allocated during the years 1994-95. 1995-96 and 1996-
97 were 1098-22 crores, 1097.21 crores and 1097 21
crores respectively.

(i) Jawahar Rojgar Yojna (JRY) -

This scheme aims at generation of additional gainful
employment and creation of productive community
assets. Employment generation under the scheme
during 1996-97 (Upto October, 1996) was 1656-46 lakh
mandays. Funds allocated during the years 1994-95
1995-96 and 1996-97 were Rs. 2800 crores. Rs. 3240
crores and 2236.79 crores respectively. This schemes
has been intensified in 120 backward districts of the
country where there is concentration of unemployment
and underemployment.

(iii) Employment Assurance Scheme (EAS) -

On 2nd October, 1993, a new scheme known as
‘Employment Assurance Scheme’ was launched in 1752
identified backward blocks throughout the country which
seeks to provide assured wage employment of 100
days of unskilled manual work in lean agricultural
season. The scheme mainly benefits agricultural
workers. This scheme has since been extended to 3206
blocks. No targets are fixed under this scheme. Number
of persons registered upto October. 1996 since
beginning under this scheme is 22325379. Employment
generated under this scheme upto October, 1996 is
1347.16 lakh mandays. Allocation of funds for the years
1994-95, 1995-96 and 1996-97 was Rs. 1200 crores,
Rs. 1278.09 crores and Rs. 777.37 crores respectively.

(iv) Development of Women and Children in Rural
Areas (DWCRA) -

A scheme known as Development of Women and
Children in Rural Areas (DWCRA) was launched in
1982-83 for bringing about economic and social
upliftment of rural women belanging to families below
the poverty line using a group- approach for taking up
income generating activities suited to their skills and
aptitude. The scheme operates in conjunction with IRDP
and Training of Rural Youth for Self Employment
(TRYSEM).

(v) National Social Assistance Scheme (NSAS) -

The Government of India have announced a NSA
Scheme for the poor. This contemplates old age pension
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@ Rs. 75/- p.m. to destitute persons over 65 years of
age, lump-sum family benefit of Rs. 5000/- and Rs.
10000/- respectively to the families for natural death
and -accidental death of the primary bread winner and
maternity benefit of Rs. 300/- per pregnancy for two live
births. The scheme is expected to benefit 53 million,
3.5 lakh beneficiaries and 4.5 lakh women workers
respectively.

In addition to the above. the Central and the various
State Governments have taken up several Insurance
and Social Security Schemes like Rural Group Life
Insurance Scheme. Group Insurance Scheme for
Landless Agricultural Labourers in 1987 under the
Social Security Fund of the LIC for providing insurance
cover to all landless agricultural labourers in the age
group of 18-60 years and the insurance schemes for
IRDP beneficiaries in 1988. Besides, State Governments
are running old age pension schemes with varying
eligibility criteria and pension rates

[Translation]
Necessity of English in Entrance Examination

‘417. SHRI JAGDAMBI PRASAD YADAV : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the medium of entrance examination
for courses in Railway Engineering and other trades
organised by railways is English;

{b) if so, the names of training and educational
institutions and examinations for jobs for which English
as a subject is compulsory; and

(c) the hurdles is removing compulsion of English
language in all training and educational institutions and
entrance examinations for jobs held by his Ministry along
with other places where it is compulsory?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PAWAN) : (a) to (c). No Sir, Indian Railways do not
conduct entrance examination for such Courses.
However, for recruitment to Group ‘A" posts, examinations
are conducted by Union Public Service Commission.

Question papers of examinations for jobs conducted
through Railway Recruitment Boards for Group ‘C’ posts
are set in bilingual form i.e. English and Hindi.
Progressively, in a phased manner, the questions in
General English are now asked with questions in Hindi
of equivalent marks with option to attempt either of the
two. This system has been introduced for 30 categories.
The possibility of extending this scheme to another 35
categories is being explored. In the next phase other
categories will be considered except in case of posts
where knowledge of English is considered necessary
e.g9. English Teacher, English Stenographer etc.

For examinations for jobs in Railways, English as
a subject is not compulsory in training and educational
institutions.
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[English]
Fibre Optic System

‘418 SHRI SRIBALLAV PANIGRAHI
PROF. JITENDRA NATH DAS

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the Government have received any
proposal for linking all major cities along the coast with
a submarine fibre optic system for high quality
telecommunication network;

(b) if so. the details thereof:

(c) whether any survey has been conducted to know
the cost effectiveness of such project. vis-a-vis current
long distance DOT network;

(d) whether such super information system will also
be extended to cities of the Gangetic plains to achieve
the objectives of the Indian Telecom Policy:

(e) it so. the details thereof: and
(f) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b). Yes, Sir. A proposal was
received from VSNL during 1994 for a project named
“JALMALA" which was for providing connectivity to 26
Stations around the coast of peninsular India starting
from Bhavnagar in Gujarat to Calcutta. The proposal
was laying a submarine optic fibre cable for a total
distance of 4800 kms with a 2+1 system of 2.5 Gbps
having a channel capacity of 60000 circuits and with a
total cost of Rs. 760 crores.

(c) The estimated cost per km in this project works
out to approximately 3 times the cost of current long
distance DOT optical fibre projects.

(d) to (f). There was no proposal form VSNL to
extend this project to cities of gangetic plains. However,
DOT has planned very high capacity optical fibre
networks to link all the major cities proposed in the
above project as well as the cities in the Ganetic plains.
The details of the 10 projects planned by DOT are
furnished in the enclosed Statement.

STATEMENT

Details of 10 High Capacity Projects
Planned by DOT.

1. ND-Ambala-Chandigarh-Ludhiana-Jallandhar-
Bhatinda-ND STM-16 Ring

2. ND-Moradabad-Lucknow-Varanasi-Allahabad-
Kanpur-Agra-ND STM-16 Ring

Cal-Patna-Varanasi-Ranchi-Galcutta-STM-16 Ring
ND-Agra-Bhopal-indore-Jaipur-ND- STM-16 Ring
Mumbai-indore-Ahmedabad-Mumbai STM-16 Ring
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6  Mumbai-Pune-Bidar. Hyd-Bangaiore-Mangaliore-
Mumbai STM-16 Ring

7 Bangalore-Chennai-Vijaywada-Hyd-Bangalore
STM-16 Ring

g Calcutta-Raipur-Nagpur-Hyd-Vijaybrada-Cuttak-
Calcutta STM-16 Ring

9. Chennai-Bangalore-Coimbatore-Enk-Tvm-
Madurai-Chennai STM-16 Ring

10 Mumbai-Pune-Bida-Nagpur-Bhopal-indore-
Mumbai STM-16 Ring.

Unemployed Workers of
M/s Instrumentation Ltd.

*419. SHRI TARACHAND BHAGORA : Will the
Minister of LABOUR be pleased to state :

(a) whether it is a fact that the jobs of over 3000
workers are at risk in M/s. Instrumentation Ltd. at Kota
as the Government undertaking has become sick; and

(b) if so, the steps taken or proposed to be taken
to revive the unit and protect the job of the workers?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) and (b). The case of M/s.
Instrumentation Ltd., Kota was referred to BIFR in
October, 1993 and the company was declared as a sick
unit under Sick Industrial companies (Special Provisions)
Act, 1985 by BIFR on 19.1.1994. BIFR have appointed
IDBI as the operating agency for formulation of a revival
plan. After inviting bids for takeover/merger of this
company, IDBI received .certain offers which have not
been found acceptable by BIFR. M/s. Instrumentation
Ltd., Kota has submitted another revival plan to the IDBI
and Government.

Welfare Project for Working Children

*420. SHRI HARIN PATHAK : Will the Minister of
LABOUR be pleased to state :

(a) the details of voluntary agencies being
financially assisted by the Government for taking up
welfare projects for working children under the Grants
in aid scheme in different parts of the country State-
wise/project-wise; and

(b) the achievements made by the above agencies
during the last two years?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) and (b). A list of agencies
assisted under the scheme of Grants in aid to voluntary
organisations, during the years 1994-95 and 1996 is
enclosed in the Statement.

2. Activities taken up by the voluntary agencies
with financial assistance from the Government include
measures for prevention of child labour, taking up of
welfare projects wherein the children are provided non-
formal education, vocational/skill training, supplementary
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nutrition and health care etc. All the voluntary agencies
taken together covered 2820 and 4545 children during
1994-95 and 1995-96 respectively.

STATEMENT
List of Organisations Assisted Under
Grants-In-Aid Scheme
1994-95

1. The Congregation of the Sisters of the Cross of
Chavanad. Tiruchirappalli.

2. Indian Council for Child Weltare. New Delhi.

3. Ruchika School, Bhubaneswar.

4. Karnataka State Council for Child Welfare,
Bangalore.

5. Institute of Psychological and Educational

Research, Calcutta. West Bengal.
6. India International Rural Centre. New Delhi.
7. Amrit Child Labour Welfare Society. Ahmedabad,

(Gujarat).

8. Vivekananda Education Society, Calcutta, West
Bengal.

9. Shramik Vikas Sewa Ashram, Allahabad, Uttar
Pradesh.

10. Central Young Mizo Association, Aizawal, Mizoram.
11. Indian Council for Child Welfare, New Delhi.

1995-96

1. The Congregation of the Sisters of the Cross of
Chavanad, Tiruchirappalli, Tamil Nadu.

2. Indian Council for Child Weltare, New Delhi.
3. Ruchika School, Bhubaneswar, Orissa.

4. Karnataka State Council for Child Welfare,
Bangalore, Karnataka.

5. Institute of Psychological and Educational
Research, Calcutta, West Bengal.

6. India International Rural Centre, New Delhi.

7. Vivekananda Education Society, Calcutta, West
Bengal.

8. Shramik Vikas Sewa Ashram, Allahabad, Uttar
Pradesh.

9. Gramin Sansadhan Vikas Parishad, Buxur, Bihar.
10. United Club, Ujini, Orissa.
11. Jibaramjee Club, Orissa.

12. Gram Vikas Seva Samity, Allahabad, Uttar
Pradesh.

13. Karimpur Social Welfare Society, Dist. Nadia, West
Bengal.

14. India Council for Child Welfare, Tamil Nadu.

15. Vijayapuram Praja Seva Samithi, Chittoor, Andhra
Pradesh.

16. Bandhuwa Mukti Morcha, New Delhi.

17. Rafi Ahmed Kidwai Shiskha Samity, Bhopal,
Madhya Pradesh.

18. Gram Swaraj Abhiyan Sansthan, Baishali, Bihar.
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19. Mahatma Gandhi Khadi and Gramodyog Samity,
Khurda, Orissa.

20. Gopal Samaj Kalyan Pratishthan, Nalanda. Bihar.
21. Mithila Gram Vikas Parishad, Dharbanga, Bihar.
22. KATHA, New Delhi.

23. Navachaitenya Academy for Youth Advancement,
Vishakapatnam, Andhra Pradesh.

24. Al India Santhal Welfare and Cultural Society,
New Delhi.

Scandal in Air India

3978. SHRI JAl PRAKASH (HARDOI) : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether attention of the Government have been
drawn to the news-item captioned, ‘Air India Ki Amdni
Bandhane Ke Naam Par Teen Arab Ki Heraferi Ka lljam’
appearing in the 'Jansatta’ dated October 16, 1996;

(b) it so. whether the Government have made any
inquiry in this regard; and

(c) if so. the details and outcome thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes, Sir. To minimise distribution costs
and financial risks. Air India has decided to review the
distribution network in the USA region.

(b) No. Sir. However, Air India Limited has been
directed that the selection of the General Sales Agents,
it any, being made by Air India, should be done strictly
on merit and scrupulously according to the procedure
laid down by the Company.

(c) Does not arise.

Stoppage of Profitable Airline

3979. SHR! N.K. PREMCHANDRAN : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the reasons for the stoppage of the Profitable
Airline services viz Thiruvananthapuram-Dubai,
Thiruvananthapuram-Abudhabi and
Thiruvananthapuram-Muscat:

(b) whether the decision for discontinuing the above
flights is proposed to be revived;

(¢) if so, the details thereof; and

(d) the steps taken to introduce additional flights to
the Gult countries from Thiruvananthapuram?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) There has been no stoppage of flights
from Thiruvananthapuram to Dubai. Abudhabi and
Muscat.

(b) and (c). Do not arise. °
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(d) The present air services operations trom
Thiruvananthapuram to Gulf Countries are adequate to
take care of the present traffic requirements

ILO Funds tor Elimination of Child Labour

3980. SHRI B.L. SHARMA 'PREM’ . Will the
Minister of LABOUR be pleased to state :

(a) whether it is a tact that the Ministry has indicated
to the International Labour Organisation that it would
not need its funds for programmes like elimination of
child fabour;

(b) if so, the criteria for taking such a decision; and

(c) the tunds received from ILO during the last three
years, project-wise?

THE MINISTER OF LABOUR (SHRIi M.
ARUNACHALAM) : (a) to (c). As part of the Technical
Cooperation programme of the ILO. India has been
participating in the Inter-national programme on the
Elimination of Child Labour (IPEC) since 1992. For the
two btennia. 1992-93 and 1994-95, the allocation for
India under IPEC was US $ 3.65 million The allocation
tor the year 1996 is US $ 0.5 million.

In addition, the Government efforts to tackle the
child labour problem was also assisted through another
ILO project viz 'Child Labour Action and Support
Programme' (CLASP). Allocation under the project for
the year 1992-95 was US § 0.63 mithon.

India had conveyed to ILO in 1995 that it would not
seek external assistance for elimination of child labour
and prefer to depend on its own resources to curb this
social evil particularly in view of the budget constraints
which ILO was facing. It was further conveyed that the
existing approved projects of ILO in India would iun
their whole implementation period. CLASP has already
completed its normal implementation period. As per the
Memorandum of Understanding IPEC will continue till
December, 1996.

Air India and Alliances

3981. SHRI SANAT KUMAR MANDAL : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether his attention has been invited to the
news-item captioned “Air-India and alliances. it's a
dogfight: and they move in packs” appearing in the
“Hindu-Business Line” dated Oc'ober 8, 1996:

(b) if so. the facts of the matter reported therein;
(c) the reaction of the Government thereto; and

(d) the impact of such tie-ups on the growth with
equality of the India's national carrier?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Yes, Sir. A number of airlines are
entering into alliances to increase their market share.
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(c) and (d). To meet the situation Air India is also
continuously exploring the possibility of expanding its
Code-Share operations in co-operation with European.
American and South East Asian Carriers. Such Code-
Share/Joint Venture arrangements are already operative
with Scandinavian Airline System, United Airlines. Kuwait
Airlines. Malaysian Airlines, Gulf Air and Air Mauritius.

Accident of Aircraft of Bokaro Steel Plant

3982. PROF. RITA VERMA : Will the Minister of
STEEL be pleased to state : .

(a) the number of aircrafts belonging to Bokaro
Steel Plant damaged during 1995 and 1996, so far;

(b) the reasons for each of the accidents alongwith
the extent of loss suffered in each case during the
above period:

(c) the details of the enquiries conducted in this
regard and the action taken against the persons found
guilty: and

(d) the steps taken to stop recurrence of such
accidents?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). Bokaro Steel Plant (BSL) have only one aircraft.
During the years 1995 and 1996 it was involved in only
one ground incident and got damaged. This ground
incident took place in 1996.

This incident took place while checking of brake
effectiveness on ground. Actual cost of repair except
the inspection charges of the engine is Rs. 22,19,641/-.
The charges for inspection of engine shall be availdble
after inspection by overhauling agency i.e. M/s. Pratt
and Whitney, Canada. As the Aircrafts is insured,
necessary claim has been lodged with the insurance
company.

(c) Enquiry has been conducted by Directorate
.General of Civil Aviation (DGCA). The concerned
engineer has been warned to be more careful in future
and has been advised not to taxy the Aircraft in futre.

(d) The concerned engineer has been directed by
BSL not to taxy the Aircraft to avoid recurrence in future.

Delay in Introduction of passenger Trains

3983. SHRI AJOY MUKHOPADHYAY : Will the
Minister of RAILWAYS be pleased to state :

(a) the reasons for delay to introduce passenger
trains from Kharagpur to Barddhaman and Sealdah,
Naihati to Howrah, Bandel to Sealdah, Purulia to
Barddhaman and Chittaranjan to Barddhaman/Asansol
inspite of availability of existing infrastructure;

{b) whether the marginal investment has been made
for creation of additional infrastructure in order to
mitigate commuters’ hardship in course of transhipment
en-route; and ,
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(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Introduction
of passenger services in the Kharagpur-Sealdah/
Barddhaman section is presently not feasible as the
route via Andul link is not fit for passenger train
operations. Introduction of services from Naihati to
Howrah via Bandel involves the problem of reversals at
Bandel. The Howrah bound passengers of Naihati will
have to avail changeover at Bandel. Bandel is already
copnected with Sealdah by 4 pairs of trains. Further.
Sealdah bound passenger of Bandel can avail of
changeover at Naihati. Regarding passenger services
between Purulia-Barddhaman convenient connecting
changeover services are availfable at Asansol. Direct
service between Purulia and Barddhaman is not
feasible, at present, due to operational and resource
constraints including non-availability of rnairntenance
facilities at Purulia. Chittaranjan-Asansol section is, at
present served by Diesel push-pull and other services
in addition to direct train services canuecting Chittranjan
and Barddhaman.

(b) and (c). For introduction of EM_ services
between Kharagpur and Sealdah, a reconnaissance
type engg. cum traffic survey has been taken up and
investments as found feasible and justified can be made
only after the survey is completed.

[Translation]
Financial Assistance to Municipal Bodies

R
3984. SHRI BHAGWAN SHANKAR RAWAT : Will
the Minister of TOURISM be pleased to state :

(a) whether the Government are aware that due to
financial assistance not being provided to the municipal
bodies of Agra and Fatehpur Sikri as per their demand,
the tourists, other citizens and institutions have
complained of cleanlilessness, poor amenities around
tourists spots and at places where tourists stay;

(b) it so, the details thereof;

(c) whether the Supreme Court has also made
some recommendation and expressed concern in this
regard while dealing with public interest petitions;

(d) if so, the details thereof;

(e) whether any time bound remedial action plan is
under the consideration of the Government in this
regard; and

(f) if so, the details thereof and the time by which
the work is likely to be started?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND TOURISM (SHRI SRIKANTA JENA) : (a) and (b).
The Department of Tourism does not provide. financial
assistance to Municipal bodies for maintenance of
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cleanliness and other maintenance. However. the
financial assistance is provided to the State
Governments for tourism infrastructure projects based
on their merits. inter se priority and availability of funds.

(c) to (f). The information is being collected from the
State Government of Uttar Pradesh and the Central
Pollution Control Board.

[English]

Entrance of persons in the Cabin Holding
Reservation-cum-Journey Tickets

3985. SHRI UTTAMSINGH PAWAR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Attendant in the Ist Class
compartment can force the family of four in a cabin
holding Reservation-cum-Journey Tickets to take any
number of persons in the cabin; and

(b) if so. the number of persons the Attendant can
make sit in the cabin/coupe in the day time and at the
night time?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). In
a four berths cabin in a First Class Coach, during the
night hours i.e., 2100 to 0600 hours, four passengers
having the reserved accommodation are permitted to
travel. During the day time. six passengers are permitted
to travel. Two persons are permitted in a two-berth coupe
during night hours and three during day time.

Creation of Separate Ministry for
Pilgrim Affairs
3986. SHRI RAM NAIK : Will the Minister of
TOURISM be pleased to state :

(a) whether the Government are aware that there is
a public demand to create a separate Ministry for pilgrim
affairs to .look after the welfare of the devotees and
maintenance of the sacred atmosphere, beauty and
facilities at the holy sites;

(b) if so, the details théreof;

(c) whether the Government are also aware of the
public demand to demarcate pilgrimage from tourism
as the pilgrims trekked to inaccessible places in the
face of inplement whether conditions should not be
equated with tourists; and

(d) if so, the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA)
: (a) No Sir, the Department of Tourism, Government of
India is not aware of such a public demand.

(b) to (d). Does not arise.
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Survey Regarding Traffic Potential of
Railway Line

3987. SHRIMATI MEIRA KUMAR : Will the Minister
of RAILWAYS be pleased to state :

(a) whether any survey has been conducted on the
daily traffic potential on each of the eight sections of
railway lines at Kanpur junction so as to introduce rapid
transport system:

(b) if so, the details thereof;

(c) whether there is any proposal to introduce rapid
transport system at least between Kanpur-Lucknow,
Kanpur-Fatehpur and Kanpur-Ghatampur; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

Provision of additional bottie of
Mineral Water

3988. SHRI RUP CHAND MURMU : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are considering to
provide additional bottle of mineral water to the
passengers of Rajdhani Express;

(b) if not, the reasons therefor;

(c) whether the Government have justified that one
bottle of water is sufficient for the entire journey;

(d) if so, whether the water coolers of the coaches
are proposed to be installed again; and

(e) if so. the steps taken by the Government in this
direction?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). No.
Sir. Only one bottle of 1000 ml. water is admissible to
each passenger and additional water bottle is given on
payment. Mineral water bottles are made available for
sale at various stations enroute and on trains.

(d) No, Sir.

(e) Does not arise.

Progress in Doubling work of
Delhi-Gwalior Raiiway Line

3989. SHRI ASHOK ARGAL : Will the Minister of
RAILWAYS be pleased to state :

(a) the progréss made in respect of doubling of
Delhi-Agra-Dholpur-Murena-Gwalior Rallway line;
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(b) whether it is a fact that progress of the work on
Dholpur-Murena section undertaken by private
contractors is very slow: .

(c) if so. the steps taken by the Government in this
regard:

(d) the percentage of work completed for the
construction of railway bridge over river Chambal for
double line:

(e) whether doubling work on above line has been
completed as per schedule

(f) if so, the details thereof and

(g) it not. the time by which the doubling work on
above line is likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR| SATPAL MAHARAJ) (a) to (g). A
statement is attached.

(a) The entire route between Delhi and Gwalior is
with double line. except for the portion ot Chambal
Bridge between Hetampur and Gher. where work has
been taken up

(b) Only the progress of earthwork at Delhi end of
the bridge is slow

(c) The contracts given to the Contractors executing
the work on earthwork. have been terminated and fresh
tenders are being invited at risk and cost.

(d) The overall progress is 23%.

(e) and (f). Work has already been taken up on 8
out of 15 well foundations and substantially completed,
and on the remaining 7 well foundations, work will be
commenced during the current year.

(9) The entire work is likely to be completed by
March, 1999.

[Translation]
Ban on Booking of Parcel and Luggage

3990. SHRI DILER KISHAN LAL : Will the Minister
of RAILWAYS be pleased to state :

(a) the reasons for imposing ban on booking of
Parcel and luggage from Delhi-to Hathras Fort;

(b) whether any railway booking agency has been
opened in Hathras city by Hathras Fort Railway Station
and whether complaints have been received about the
irregularities in the functioning- of ths .agency and not
providing facilities to common man in connivance with
the Railways;

(c) if so, the details thereof: and

(d) the action taken by the Government in this
‘regard? :
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAUJ) : (a) In order to

- rationalise the handling of parcel traftic in Hathras .area.

it has been decided to temporarily close booking of
parcels to Hathras Killah Station. However. personal
and merchandise luggage in permitted to be booked to
this station. The parcel traffic is being booked to Hathras
Jn. which is hardly 9 kms. from Hathras Killah.

(b) to (d). A City Booking Agency is being operated
at Hathras City by an agent appointed by the Railways.
Complaints received by the Railways have been
investigated and suitable action has been taken
including imposition of fines on the Agency.

[English]
Vulygarity in Programmes

3991. SHR! KRISHAN LAL SHARMA : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether vulgarity and obscenity continue to be
displayed all over the tountry unchecked:

(b) whether the Government propose to amend .P.C.
and Representation of Women (Prohibition) Act. 1986
and other related Acts; and

(c) it so, the details thereof and the time by which
this is likely to be amended?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR! C.M.
IBRAHIM) : (a) No. Sir.

(b) and (c). Review of laws is a continuing process.
The National Commission for Women has a mandate to
examine various laws retating to womeh which provide
constitutional and legal safeguards to them. The
Commission’'s recommendations are sent to the
concerned Departments/Ministries. Presently, the
Ministry of Human Resource Development (Department
of Women and Child Development) is in the process of
reviewing the legislation “Indecent Representation of
Women (Prohibition) Act. 1986" in consultation with the
concerned Departments/Ministries. This exercise is likely
to take some time.

Experiment on Super Conductive Track

3992. PROF. PJ. KURIEN : Will the Minister of
RAILWAYS be pleased to state :

(a) whether any experiment on super conductive
track has been done in the country;

_(b) if so, the detaijls thereof;

(c) whether such experiments have been conducted
in other countries; and

(d) if so, the result thereot?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No. Sir.

(b) Does not arise.
(c) No. Sir.

(d) Does not arise.

Shares of M.T.N.L.

3993. SHRI MOHAN RAWALE : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the Mahanagar Telephone Nigam
Limited has floated its shares in the market:

(b) if so. the details thereof:

(c) whether employees of the Mahanagar Telephone
Nigam Limited have been offered these shares:

(d) if so. the details thereof. and
(e) if not. the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VERMA) : (a) and (b). MTNL shares held by
the Govt. were disinvested to the extent of 34.27% in 3
branches.

Month/Year of No. of Shares %age

disinvestment disinvested

Feb.. 1992 120000000 20.00%

March/April, 1994 76935300 12.82%

Oct.. 1995 8685660 1.45%
' 205620960 34.27%

No fresh issues of shares were made by MTNL.

(c) to (e). No Sir. this was not found feasible in view
of the employees of MTNL being on deemed deputation
from DOT, Government of India.

[Translation]
Sphatic Reserves in Bihar

3994. SHR! N.J. RATHWA : Will the Minister of
MINES be pleased to state :

(a) whether ‘sphatic’ (quartz) reserves have been
found near Lohardaga in Bihar:

(b) if so, the details thereof:

(c) whether the traders of Calcutta and Orissa are
illegally purchasing the said mineral in large quantities
from the villagers; and

(d) if so, the reasons therefor and the action‘ takgn
or proposed to be taken by the Government in this
regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). Occurrences of quartz (sphatic) in the hard rock
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terrain of South Bihar including Lohardaga are
geologically possible. However. being a low value
mineral. Geological Survey of India has not done
any systematic estimation of reserves of quartz in the
area.

(c) and (d). Government of India have no information
about such illegal purchase of mineral from the villagers.
This being a State subject, the State Government of
Bihar have directed the District administration at
Lohardaga to keep vigil and take appropriate legal action
wherever such illegal activities are noticed.

Child Labour in Aligarh

3995. SHRI CHINTAMAN WANAGA : Will the
Minister of LABOUR be pleased to state :

(a) whether a number of child labourers are working
in lock industry of Aligarh:

(b) if so. the details thereof:

(c) the number of child labourers employed therein
and details ot their age-group. average working hours
and monthly income: and

(d) the steps proposed to be taken by the
Government far their welfare?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) to (c). According to Sample
Survey conducted by Uttar Pradesh Development
System Corporation Limited (U.P. DESCO). around
15,000 children are working in the lock industry in
Aligarh. These children work on an average for 8-10
hours a day and their average monthly income is Rs.
25415 per person. According to this sample survey.
70.70 per cent of these working children are in the age-
group of 11 to 14.

(d) A National Child Labour Project was started in
1987 with a view to rehabilitating children withdrawn
from hazardous occupations including lock industry in
Aligarh and putting them in special schools where they
are provided with non-formal education, vocational
training. nutrition. health check and stipend. So far under
the Aligarh Child Labour Project 30 special schools
have been sanctioned to rehabilitate 2500 children.
Funds have also been sanctioned for conducting surveys
and awareness generation against the evils of child
labour.

[English]
Discontinuation of Bogies in Punjab Mail
3996. SHRI SUSHIL CHANDRA : Will the Minister

of RAILWAYS be pleased to state :

(a) whether it is a fact that in the Punjab Mail
running from Delhi to Bombay via Bhopal, a first class
bogie which was a part of the rake has since been
discontinued and replaced by an AC-3 tier coach:
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(b) if so, the reservation quota of berth reservation
allotted to Bhopal prior to this change:

(c) the present berth reservation guota of Bhopal
for journey to Bombay and to New Delhi;

(d) whether the berth reservation quota of Bhopal
has been reduced or discontinued; and

(e) if so, the time by which it will be revived or even
raised to a higher number?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir.

(b) A reservation quota of 12 berths by 1038 Puhjab -

Mail for Bombay ahd 2 berths by 1037 Punjab Mail for
Ferozpur was available.

(c) to (€). Instructions have been issued to restore
the quota ot 12 berths earlier available at Bhopal in first
class by 1038 Punjab Mail in AC-3 tier class. A
reservation quota of 4 berths in AC 3-tier has aiready
beeh allotted to Bhopal by 1037 Punjab Mail w.ef.
6-11-96.

import Amount of Railways

3997. SHRI P.R. DASMUNS! : Will the Minister of
RAILWAYS be pleased to state :

(a) the value of imports of rolling stock and other
equipments including track renewal materials rhade
dufing the Seventh Five Year Plan period and during
1994-95, 1995-96 and 1996-97 upto October 31, 1996;

(b) whether the Government have imported huge
quantity of British Rail ignoring the product of SAIL:

(c) if so, the reasons therefor,;

(d) whether cracks have been exposed in the British
Rail which have been laid in the track in few places
endangering tha security; and

(e) #t so, the steps taken by the Govetnment in this
regard? '

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e). The
information 8 being collected and will be laid on the
Table of the House.

Restructuring of Railways

3998. SHRI RAMESH CHENNITHALA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Prakash Tandon Committee has
racommended the restructuring of the Railways:

(b) # so, the details thereof. and
(c) the steps taken by the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (2) and (b). A
committee to study organisational structure and
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management ethos of Indian Railways under the
Chairmanship of Shri Prakash Tandan was constituted
and the recommendations of the Committee were made
in March, 1994. The recommendations of the Committee
cover the areas of modern financial information systems.
developing of business centered approach with focus
on the customer, improving the investment planning
system. human resource development and
organisational restructuring

(c) The Committee's report conceptual in nature
suggested setting up of various committee/task forces
to consider the implementability of various
recommendations. Keeping in view this suggestion.

Ministry of railways have set up various committees/
task forces as under

() Identify Cost and Profit Centres

(Ity Modernising Financial Management Information
System

Hasan Igbal Committee set up on 30.8.94 for
identification of cost and profit centres, development of
accounting system and modernisation of financial
management information system on Indian Railways.
has submitted its Final Report on 15.4.96. Board has
decided that the recommendations will be implemented
on Western Railway as a Pilot Project.

(1) Capital Restructuring

A.V. Poulose Committee set up on 2.5.94 for fresh
indepth review of the sepatation of railway finances to
tultlt the original objective and review. of capital stru¢ture
on the Railways, has submitted its Final Report on
30.4.96. The salient feature of the Report include :

(i) A charter for Indian Railways which should
specifically deal with the policy aspects on
role of the Railways, its financial objectives.
investment policy, pricing prihciples.
delegation of powers and autonomy and
parliamentary control.

(i) There can not be total withdrawal of
investment support, which will have to
continue for undertaking projects required
under national policy not yielding immediate
returns. This capital should be dividend free.

(iii) Balances under the Railway Depreciation
Reserve Fund should be solely for renewal
and replacement of assets and the Fund
should be entirely at the disposal of the
Railways without being subjected to
plan ceiling or the control of Ministry of
Finance.

(iv) Metropolitan Transport Projects should be in
the List (Il) of the seventh Schedule
(Concurrent List) of the Constitution of India
to make it clear that state Govt. are also
responsible for this type traffic.
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Develop Computer Aided Long Range
Decision Support System - Task Force set up
with World Bank Assistance.

The development of software-based
Investment Planning model. the LRDSS has
made considerable progress with in the scope
of the terms of reference and resources
available. Till date, LRDSS has completed
the Freight Forecasting Model and made
freight forecasts for the year 2000-01. The
LRDSS team has also identified the sections
where bottienecks are likely to occur in 2000-
01. Based on the progress made. Railway
Board has accorded approval for the full
blown development of a Long-range Decision
Support System for aiding investment

planning and augmentation of capacuty on
Rail Network.

Unification of various services

Gupta-Narain Committee set up on 15.4.94
to examine unification of various railway
services in a common cadre, had submitted
its Part-1l Report in October. 1995. The salient
features of the report are as under :

(aa) The Committee has recommended that
merger of all Railway services into one
would neither be feasible nor in the
best interest of the organisation. They
have suggested the following :

(i) IRSME and IRSEE should be
merged into one service;

(ii) Al Transportation and Commaercial
posts at Divisional levels (except
Junior Scale posts) may be
converted into combined Traffic
post,

(ili) An integrated inter-seniority list
should be prepared and several
other measures as recommended
by the Committee, taken for
improvements in the inter-
personnel service.

(bb) The Committee has recommended that
the system of CRB not holding any
Departmental porttolio should be
reintroduced.

(cc) The Committee has suggested no

change in the entry level educational
qualifications but has recommended
various measures for greater in-service
training inputs including crash courses
in relevant disciplines for officers of
various services.

(dd) The age limit of 56 years for

empaneiment for the post of GM may by
reduced to 55 years.
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(ee) The age limit for Departmental
candidates working in Group ‘B’ Service
and wishing to appear in the Engg.
Service Exam and Civil Servies Exam
may be raised to 35 years.

fTransiation]
Trains Cancelled During Gult War
3899. SHRI BRAJ MOHAN RAM : Wil the Minister
of RAILWAYS be pleased to state

(a) the names of the trains ¢ancelled during the
Gulf war;

(b) the names of the trains out of them which have
been started again; and

(c) the reasons for not starting Hatia-Varanasi train
again?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) A statement
is enclosed.

(b) All these train were restored.

(c) Hatia-Varanasi Express was cancelled on 25-1-
91 and was restored to run on 30-4-91. However, it was
subsequently cancelled from 1-7-91 due to poor
patronisation.

STATEMENT

(a) List of trains cancelled during the Gulf War :

1. 3133/3134 Sealdah-Mughalsarai Express

2. 4047/4048 Delhi-Balamau Express

3. 8631/8632 Hatia-Varanasi Express

4. 4265/4266 Dehradun-Varanasi Express

5. 7339/7340 Dadar-Nagpur Express

6. 1269/1270 Bhopal-Rajkot Express (on
Rajkot-Ujjain section)

7. 2853/2854 Durg-Bhopal Amarkantak
Express

8. 9809-9810 Ahmedabad-Bhavnagar
Express .

9. 5717/5718 Katihar-Guwahati. . Dooars
Express

10. 3039/3040 Howrah-Delhi Express. (oa

Howrah-Mughalasarai section)

11,  3283/3284 Bhiwani-Danapur Ganga-
Yamuna Express . :
12. 3213/3214 Bhiwanj:Danapur Ganga-

_ Yamuna Express
13. 3049/3050 .
14, 9903/9804

Amritsar-Howrah Express
Ahmedabad-Delhi Express
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15,
16.
17.

18.

19.

20.
21,
22.

23.
24.

25.

26.

27.
28.
29.

30.
31.
32.

33

34.
35.
36.
37.

38.
39.
40.
41,

42.
43.

44.

45.
46.
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6511/6512
1057/1058
4309/4310

2473/2474

2449/2450

7489/7490
7491/7492
8089/8090

6093/6094
6017/6018

6687/6688

5045/5046

5011/5012
7081/7082
5089/5090

6365/6366
3035/3036
2159/2160

2181/2182
2161/2162
1171/1172
2537/2538
4245/4246

4247/4248
4647/4648
6591/6592
6307/6308

6179/6180

6799/6800

7021/7022
and 8651/8652

9017/9018
329/330

Madras-Dadar Express
Dadar-Amritsar Express

Dehradun-Ujjain
Express

Ujjaini
Delhi-Muzatfarpur Shaheed

Express

Delhi-Muzaffarpur
Yamuna Express

Saryu-

Cochin-Varanasi Express
Tirupati-Varanasi Express

Tirupati-Howrah Express (on
Howrah-Vijaywada section)

Madras-Lucknow Express

Kanniya Kumari-Jammu Tawi
Himsagar Express

Jammu Tawi-Mangalore
Navyug Express

Ahmadabad-Gorakhpur
Express

Cochin-Gorakhpur Express
Cochin-Indore Express

Gorakhpur-Hyderabad
Express

Trichy-Cochin Express
Howrah-Muzattarpur Express

Howrah-Gwalior Chambal

Express

Howrah-Agra Express
Dadar-Agra Lashkar Express
Howrah-Indore Shipra Express
Guwahati-Howrah Express

Surat-Varanasi Tapti Ganga
Express

Vadodara-Okha Express

. Delhi-Amritsar Flying Mail

Bangalore-Hospet Express

Ernakulam-Cannanore
Express

Madras-Tirunalvelli Express

Madras-Rameswaran Express
(on Madurai-Rameswaran
section)

Nizamuddin-Secunderabad/
Visakhapatnam Dakshin/Link
Express

Bombay-Hapa Express
Pune-Hyderabad Passenger
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[English]
Free Education’

4000. SHRI TARIT BARAN TOPDAR : Will the
Minister of STEEL be pleased to state :

(a) whether there is any agreement according which
the management of the Steel Plants under SAIL have
to provide free education to the children of the employees
upto matriculation standard:

(b) if so. the details thereof: and

(c) number of such schools running in the Bokaro
Steel City?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes,
Sir.

(b) A provision for providing free education to the
employees children upto Matriculation standard in the
schools run by the steel plants of SAIL. was made in
the memorandum of agreement reached at NJCS level
on 30.7.1975 at New Delhi.

The facility still continues as the same has been
retained in the subsequent memoranda of agreement
reached at NJCS level.

(c) The number of such schools running in the
Bokaro Steel city, are mentioned below :

Level of the School Number of Schools

Middle School level 15
High School level 4
[Translation]

Waiting List in M.P.

4001. DR. LAXMINARAYAN PANDEY : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) the number of persons in the waiting list of
telephone connections in Madhya Pradesh, district-wise
and

(b) the time by which waiting list is likely to be
cleared?

THE MINISTER OF COMMUNICATIONS (8HRI BENI
PRASAD VERMA) : (a) The number of persons in the
waiting list of telephone connections in Madhya Pradesh.
district-wise as on 30.11.96 is in the attached Statement.

(b) The target for providing telephone connections
in M.P. during 1996-97 is 45,000 lines. of which 20,378
lines have been provided up to 30.11.96. Another about
25,000 lines are likely to be provided by 31.3.97. The
remaining waiting list will be cleared during 1997-98.
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S.No. Name of District
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Waiting list as on

30.11.96

1. Bhopal 8042
2. Sehore 640
3. Jabalpur 5503
4. ‘Khargone 419
5 Mandsaur 926
6. Jhabua 337
7. Ratlam 1649
8. Datia 379
9. Gwalior 1995
10. Bhind 582
11.  Morena 648
12. Indore 5046
13.  Dhar 613
14, Ujjain 2068
15. Dewas 958
16. Raipur 2989
17.  Durg 7483
18. Rajnandgaon 1032
19. Jagdalpur 1392
20. Hoshengabad 1895
21. Khandwa 1357
22. Betul 1358
23. Chhindwara 988
24. Balaghat 294
25. Mandla 90
26. Narsingpur 760
27. Seoni 160
28. Sagar 1206
29. Bilaspur 6102
30. Raigarh 632
31. Rewa 1132
32. Sidhi 484
33. Panna 196
34. Satna 1503
35. Sarguja 1213
36. Shahdol 1199
37. Chhatarpur 586
38. Pamoh 241
39. Tikamgarh 99
40. Guna 363
41. Rajarh 352
42. Shajapur 217
43.  Shivpuri 543
44. Raisen 510
426

45,

Vidisha

Written Answers 70

[English)
Shortage of Coaches

4002. SHRI BASU DEB ACHARIA
DR. ASIM BALA -

Will the Minister of RAILWAYS be pleased to
state

(a) whether it is a fact that there are shotrate of
coaches and the use of defective or overaged coaches
may create risk of life to passengers and employees:

(b) if so, whether the Government are considering
to bdild a third coach manufacturing plant: and

(c) it not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There is no
shotrage of coaches for meeting with the bare
requirement of scheduled train services. Railways do
not use defective coaches. All coaches are given
penodic maintenance schedules and are inspected after
each trip. No detective coach is allowed to carry
passengers.

The term overaged means end of theoretical useful
economic life and is used for planning. As and when
the coaches approach the end of their theoretical useful
economic life, they are examined and based on thair
condition. they are phased out.

(b) No. Sir.

(c) The current manufacturing capacity is adequate
to meet the requirement of the Railways.

Introduction of Trains

4003. SHRI HANNAN MOLLAH : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have received any
communication dated July 2, 1996 from the Howrah-
Amta-Champadhanga-Shiakhala Jatri Samity for the
introduction ot more trains, increase in frequency of

trains and speed up services in Howrah-Bargachia
section; .

(b) it so, the details thereof;

(c) whether more trains have to be provided in this
section; and

(d) if not, the reasons therefor?

. THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). A
representation from the Howrah-Amta-Champadhanga-
Shiakhala Jatri Samity has been received regarding
improvement of train services in the Howrah-Bargachia
seaction. )

(¢) and (d). Introduction of additional services,
including those in the Howrah-Bargachia section, is a

~

T
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continuous process subject to operational feasibility.
resource availability and traffic justification. Introduction
of new services in Howrah-Bargachia section is
presently not proposed on account of operational and
resource constraints.

[Translation]
Running of Railway Trolley Passenger

4004. SHRI CHANDRESH PATEL : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the railway trolley passenger of the
Waestern Railway in Rajkot Division runs between Rajkot
to Khambhaliya and Khambhaliya to Rajkot on broad
gauge line and arrives at Khambhaliya at 10 p.m. and
after halting there for eight hours departs from
Khambhaliya in the morning for Rajkot;

(b) if so, whether it is not the misuse of diesel of
trolley passenger by halting it for eight hours at
Khambhaliya;

(c) it so, whether the public has demanded to extend
it upto Dwarka railway station instead of halting it at
Khambhaliya for all these eight hours so that the people
get benefited by extending it upto Dwarka, the famous
ptace of pilgrimage in the world;

(d) i so, the time by which the said trolley train is
likely to be extended upto Dwarka;

(e) whether the Government have received
representations, memoranda and letters from the
Members of Parliament to extend the above train up to
Dwarka;

(f) it so, the details thereof, and

(g) the action taken by the Government thereon
along with the outcome thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) At present,
no rail trolley passenges is running between Rajkot and
Khambhaliya. However, 203/204 Mixed Fast Passenger
is running between Virfamgam and Khambhaliya which
arrives Khambhaliya at 22.00 hrs.

(b) No, Sir.

(c) and (d). Extension of 203/204 Mixed Fast
+useenger upto Dwarka has been examined but neither
‘ound operationally feasible nor desirable due to
aconvenient timings at Dwarka.

(@) to (g). Representation has been received from
“.ti Chandresh Patel, MP for. extension of Rajkot-
Kdsmihaliya trolley passenger upto Dwarka. There is
< surch proposal to extend 203/204 Mixed Fast
F.-<rnger upto Dwarka.
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[English]
Agreement tor Rail over Bridges

4005. KUMARI FRIDA TOPNO : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Railways have entered into agreements
with private entrepreneurs for replacement of railway
crossings by high level rail over bridges; and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

Income of Doordarshan/Akashvani by
Advertisements/Serials

4006. SHRIMATI LAKSHM| PANABAKA :
SHR! DATTA MEGHE :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the income accrued to Akashvani and
Doordarshan from advertisements, serials and other
programmes during each of the last three years, till
date; and

(b) the amount of profit in the total income,
separately during the above period?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION ArMD BROADCASTING (SHRI C.M.
IBRAHIM) : (a) The gross revenue of Akashvani and
Doordarshan from advertisements, serials and other
programmes during each of the last three years. is as

_under :

(Rs. in crores)
Year Akashvani Doordarshan
1993-94 64.35 372.98
1994-95 64.39 398.02
1995-96 80.97 430.13
1996-97 47 .10 313.32

. (upto October, 96) (upto November. 96)

(b) Akashvani and Doordarshan are not commercial
organisations and therefore, the question of earning
any profit does not arise.

Damage to Farmers land by KRC
4007. SHRI CHURCHILL ALEMAO : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of the
grave damage done to the farmers land by the Konkan
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Railway Corporation contractors in village Kalay in South
Goa;

(b) it so. whether any petition for payment of
compensation has since been received by the
Government in this regard.

(c) if so, the details thereof:

(d) the time by which the compensation is likely to
be paid; and

(e) if not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Konkan
Railway alignment does not pass through the village
Kalay.

(b) to (e). Do not arise
[Translation]

Serial on Freedom Fighters in
Uttar Pradesh

4008. SHRI ASHOK PRADHAN : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state

(a) whether the Government propose to telecast
any serial based on the lives of the prominent freedom
fighters in Uttar Pradesh:

(b) whether the Government have received any
proposal from the State in this regard: and

(c) it so, the details thereof and the reaction of the
Government thereto?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM.
IBRAHIM) : (a) Yes, Sir.

(b) and (c). Thirteen proposals under commissioned
category on the lives and achievements of freedom
fighters from Uttar Pradesh have been received from
outside producers based in that State. These proposals
are under process.

[English]
Waiting List in Kerala

4009. SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) whether the Government is aware that thousands
of applicants are on the waiting list for telephone
connections at various Telephone Exghanges under
Cananuore Secondary Switching Area in Kerala;

(b) if so, the details regarding the exchanges and

the number of applicants on each of the exchanges;
‘and
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(c) the steps taken by the Government to expand
the exchanges and to clear the backlogs within a short
time?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) : (a) Yes. Sir.

(b) The details regarding the exchanges and the
number of waiting applicants exchange-wise as on
30.11.96 is as per enclosed Statement.

(c) it is proposed to expand the switching capacity
of exchange and add about 20000 telephone
connections during '96-97 to clear part cf the waiting
list. The remaining waiting list will be cleared
progressively during the next plan periods.

STATEMENT

Details of number of applicants in the waiting
list in Cannanore Secondary Switching
Area as on 30.11.96

S No Name of Exch. Waitﬂibng List
1 . 2 » ’ 3 o
1. Achikanam 358
2. Alacode 613
3. Ambalathara 224
4. Anjarakandy 2000
5. Aralam 410
6. Attenganam 414
7. BPM-Baliapattam VI 1129
8. BPM-Baliapattom VII 0
9. Balal 211

10. Bandadka 225
11. Bedadka 395
12. Beamandy 328
13. CNN-Cannanore VI 4414
14. CNN-Cannanore VIl 0
15. Chapparapadavu 269
16. Cheemeni 414

17. Chemperi 337

18. Chengala- 795

19. Cherukunnu 1483

20. Cherupuzha 534

21. Cheruvancherry 184

22. Cheruvathur 1210

23. Chittarikkal 466

24. Chittariparamba ’ 197

25. Delampadi 119

26. Edakkad 1206
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2 3 2 3
Ettikulam 46 70. Palakode 108
Ichilangode 137 71. Pallikara 764
Irikkur 468 72. Panathady 339
Iritty 998 73. Panathur 144
Kadachira 905 74. Panoor 2544
Kadiroor 947 75. Parappa 354
Kalichanadukkom 193 76. Payyangadi 1549
Kanhangad 2813 77. Payyannur 1772
Kaniyala 110 78. Payyavur 457
Karivelloor 577 79. Peravoor 860
Kasaragod VI 2931 80. Perdala 547
Kasaragod VII 0 81. Peringathur 1414
Kattathadka 458 82. Peringome 120
Kelakom 680 83. Periya 485
Kiliyanthara 713 84. Perla 585
Kolassery 1325 85. Perumpadavu 227
Kolayad 157 86. Peruvamba 99
Kololam 677 87. Pilathara 434
Koothuparam 647 88. Pudukkunnu 202
Kottiyoor 231 89. Pulingome 390
Kudiyanmala 250 90. Rajagiri 72
Kumbala 726 91. Rajapuram 575
Kunhimangalam 334 92. Ramanthali 137
Kuttikole 258 93. Srikandapuram 510
Mahe 2038 94. TLI-Tellicherry VI 3359
Maippady 129 95. TLI-Tellicharry Vi 0
Maloth 374 96. ‘Thaliparamba 2314
Malur 466 97. Therthally 239
Mathram 1170 98. Thillankeri 29Q
Manakkadavu 475 99. Thoovakkunnu 1529
Mangattuparamba 971 100. Tirumeni 126
Manjeshwar 670 101. Trikarpur 1384
Mathamangalam 646 102. Uduma 1708
Mathil 358 103. Ulikkal 536
Mattannur 1472 104. Uppala 1054
Mattool 795 105, Urdoor 126
Mayyil 630 108. Valakkai 318
Muliyar 384 107. Valiaparamba 241
Mulleria 486 108. Vaniyappara 176
Munderi 624 109. Vengad 220
Naduvil 327 110. Vorkady 288
Nileswar 1642 111. Yethadka 2658
Paivalika 407 Total : 77542
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Distribution of Post -

4010. SHRI JAYSINH CHAUHAN : Will the Minister
of COMMUNICATIONS be pleased to state -

(a) whether the distribution of post is not being
done timely by the postal employees

(b) it so. the details thereof and reasons therefor:
and

(c) the steps taken/proposed to be taken by the
Government for the timely distribution of post?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (c). In general. distribution of
mail is done as per norms laid down by the Department.
However. instances of delays do occur due to various
reasons such as cancellation/late running of buses.
trains and planes. natural calamities like tloods.
landslides and due to sudden and exceptionally heavy
volume of mails like Corporate mail and Greetings mail.
Difficulties are encountered in the conveyance of mails
by State Road Transport buses or private buses in some
States. Delivery mails in large cities and towns.
especially in the newly developed colonies and suburbs.
is also under stress due to inadequate delivery
manpower. The additional work. is howerver. being
managed through re-deployment of the staff to the
extend possible. Where ever the instances of delay in
" delivery caused by postal employees are noticed
suitable action is taken against such employees.

2. The Department has taken various steps to
improve the despatch and delivery of mails. These
are :

- Sorting of machineable mail in Bombay and
Madras on Letter Sorting Machines to
expedite sorting

- Installation of very Small Aperture Terminals
(VSATs) to speed up transmission of money
orders. 72 such VSATs are already
operational.

- A new service called Express Parcel Service
has been introduced for speedier
transmission of parcels from the 8
metropolitan cities to major State capitals.
Besides. the Speed Post Service is
strengthened for speedier transmission and
delivery of premium mail.

- In the case of mails posted in bulk. the
mailers are encouraged to do pre-soriing to
ensure expeditious transmission of such
mails to the destination.

. Specialv arrangements are made to sort gnd
despatch Corporate Mails and Festival
Greeting Mails posted in the peak season of
June to December. )

- Rationalisation of mail proqessing by
prioritised and segmented handling of mails
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of different categories according to their time-
sensitivity

Regular check of payments of money orders.
particularly in villages and efforts to ensure
supply ot adequate funds for money order
payment.

- The transmission and delivery of mails and
money orders is continuously monitored at
various levels and routing of mails is revised
periodically after review.

- Use of Private Airlines. in addition to Indian
Airlines for conveyance of mails.

- Supply of mopeds to postmen serving in
heavier beats of selected cities.

- Computerisation of registration sorting work
in major Mail Offices in a phased mannar.

- Modernisation of Mail Offices to improve thg
efficiency of operation by supplying modern
operational equipments and furnittre

Excess Billing
4011 SHRI MANIKRAO HODLYA GAVIT - Wilf the
Minister of COMMUNICATIONS be pleased to state

(a) the number of complaints pending before the
Delhi Telephone Authorities regarding exceas telephahe
bills. as on April 1, 1996:

(b) the number out of them are from Memhers of
Parliament:

(c) the time by which these are likely to be disposed
of:

(d) the amount involved in these complaints for

‘settlement:

(e) whether there are bills pending against the
tormer MPs and Ministers; and

(f) if so. the details thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The total number of complaints
pending before the Delhi Telephone Authorities
regarding excess billing as on 1-4-1996 is 2002.

(b) Five complaints were from MPs out of the above
complaints:

(c) These complaints are expected to be disposed
of in a period of about 2 months.

(d) An amount of Rs. 255.77 lacs is involved in
these complaints.

(e) Yes. Sir.

(f) Outstanding telephone bills against former MPs
and Ministers as on 30-11-96 furnished in the enclosed
Statement.
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Progress in Ratlam Railway Station

4012. DR. SATYANARAYAN JATIA : Will the
Minister of RAILWAYS be pleased to state the details

S.No. Particulars No. Amount in Rs. of the progress of the work of construction of railway
T -’ ’ tracks, doubling. elecrifying, expansion of platform.
! Viith Lok Sabha 56 559058 construction of over-bridge and the expansion of rail
2 Vilith Lok Sabha 132 8149130 facilities being provided in Ratlam Railway Division
3 IXth Lok Sabha 136 5007267 :Sd:;t:gestern Railway during 1995-96 and 1996-97.
4 Xth Lok Sabha 280 56643347 '
) THE MINISTER OF STATE IN THE MINISTRY OF
5. Ex. MPs Rajya Sabha 194 14368421 RAILWAYS (SHRI SATPAL MAHARAJ) : Details of the
Total 798 84727223 progress of work in Ratlam Railway Division is as
e follows :
Heads Year Name of Project Prasent Status
1 2 3 4
I NEW LINES 1995-96 Godhara-Indore via Dahod, Work on the 1st
Sardarpur, Dhar and Dewas- phase i.e. Dewas-
Maksi (316 kms) new B.G. Maksi section has
line. recently been defrozen to
start the work.
1996-97 Nil. Nil.
It GAUGE CONVERSION 1995-96 Nimach-Ratlam section. Work is in progress
and
1996-97
. DOUBLINGS 1995-96 (A) Ujjain-Bhopal section- Doubling
between
a. Bairagarh-Bakanian-Bhaunri Work commissioned on
04.07.95.
b. Bakanian-Bhaunri-Phanda Work commissioned on
08.08.95.
c. Kalapipal-Phanda Work Frozen,
d. Maksi-Bairagarh-Four Block One tender far earthwork
Section “and minor bridges has
been awarded and
another tender is under
finalisation.
B. Anas bridge No. 142 on Ratlam- Work commissioned
Godhara section on 15.1.96.
1996-97 Ujjain-Bhopal section-Doubling Work commissionad on

IV.  OTHER TRAFFIC FACILITY WORKS
1995-96
1996-97

between Pirumrod-Bercha (11.67 kms)
section.

Nil
1. Godhra-Additions and
alternations in yard.

2. Nagda-Remodelling of
yard with additional
passenger Platform.

14.11.96.

Nil
Detailed estimate und r

consideration in the
Ministry/Railways.

-do-
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1 2 3 4
V. ROAD OVER-BRIDGES -
1995-96 - Nil Nil
1996-97 1. Sant Road-Piplod Work will be taken in
Road over bridges in hand after State Govern-
!neu ot level cross- ment start the work on
ing No. 20B. approaches.
2 Ratlam-(Jaora Road) -do-
Road over bridge of
level crossing
No. 192-A
3. Indore-Road over -do-

bridge in lieu of
level crossing

No. 246
4. Nagda-Road over

Work is in progress.

bridge in lieu of
level crossing No. 1.

Medical Facilities at Railway Stations

4013. SHRIMATI GEETA MUKHERJEE :
SHRIMATI KAMAL RANI :

Will the Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that the facility of First Aid/
Chemist Stalls/Corners have been provided within the
Book-Stalls at various important stations in Northern
Railway;

(b) it so, whether this facility has been provided on
each platform at Kanpur, Ambala Cantt. Amritsar. New
Delhi, Hazrat Nizamuddin, Jullundar city, Ludhiana and
Jammu Tawi stations;

(¢) if not the reasons therefor:

(d) whether the Government have received various
Members of Parliament's suggestions for providing ot
this tacility on éach platform at important stations: and

(@) it so, the steps taken by the Government
thereon?

THME MINISTER OF STATE IN THE MINISTRY
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e). Yes,
Sir. Chemist corners within book stalls have been
provided at New Delhi, Delhi Sarai Rohilla, Delhi Cantt.
Hazrat Nizamuddin., Varanasi, Attari, Amritsar, and
Chandigarh stations on Northern Railway. It is not
provided at Kanpur, Jammu Tawi, Jullundar. Ludhiana
‘and Ambala Railway stations at present. Applications
have been invited for operating chemist corners from
existing book stalls contractors at major stations.

Direct EMU Services

4014. SHRI HARADHAN ROQOY : Will the Minister of
RAILWAYS be pleased to state : :

(a) whether the Government are aware of the
demand of the people of Calcutta for direct EMU
services between Sealdah and Kharagpur and between
Barddhaman and Kharagpur;®

(b) it so. the details thereot;

(c) whether it is a fact that crowd at Howrah station
is likely to be reduced if such services are introduced:

(d) if so. the steps taken by the Government in this
regard; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e). Yes,
Sir. Some representations have been received in this
regard including from Shri Haradhan Roy, MP. The route
between Kharagpur to Sealdah/Barddhaman is via Andul
link. Introduction of direct EMU services between
Kharagpur and Sealdah/Barddhaman has not been
found feasible as the route is not fit for passenger train
operations. Such through pascengers have to avail of
changeover facilities.

Railway Line in Sunderban Area

4015. DR. ASIM BALA :
RAILWAYS be pleased to state :

(a) whether the Government are considering to
construct railway line from Joynagar to Raidighi and’
from Lakshikantapur to Ram Ganga;

Will the Minister of
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(b) if so. the details thereof:

(c) whether it is also a fact that less investment is
required for these two lines:

(d) if so. whether the Government propose to
conduct a survey for these railway lines:

(e) if so. the details thereof; and
(f) if not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) No. Sir.

(b) Does not arise.
(c) No. Sir.
(d) No. Sir
(e) Does not arise.

(f) Constraint of resources.

SC/ST Employees in Doordarshan/AIR,
Madhya Pradesh

4016. SHRI PUNNU LAL MOHLE : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state

(a) the number of employees belonging to
Scheduled Caste and Scheduled Tribe working in the
Doordarshan/AIR Kendras. category-wise and kendra-
wise;

(b) whether the reservation policy is not being
implemented in these kendras:

(c) if so. the reasons therefor. and

(d) the number of posts lying vacant. category-wise
and the time by which these are likely to be filled up?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d). The information is being collected
and will be laid on the table of the House.

Introduction of Express Train

4017. SHRI GIRIDHAR GAMANG : Will the Minister
of RAILWAYS be pleased to state :

(a) whether there is any proposal to Introduce
Express train from Bhubaneswar/Puri to Delhi via
Berhampur-Vizianagaram-Rayagada: and

(b) if so. the time by which the train is flikely to
introduced?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There is no
such proposal at present.

(b) Does not arise.
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STD/ISD in Tamil Nadu

4018. SHRI A.G.S. RAM BABU : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the number of applications for setting up of
PCO’'s have STD/ISD facilities pending clearance in
Tamil Nadu: and

(b) the time by which the applications are likely to
be cleared?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Number of applications for STD
PCOs pending in Tamil Nadu are 6829.

(b) These applications will be processed by 31st
March. 1997. The PCOs will be provided during the
next financial year i.e. 1997-98

Telephone Connections Provided in
Andhra Pradesh

4019. SHRI R. SAMBASIVA RAO : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the number of telephone connections provided
in Andhra Pradesh during the last six months, District-
wise: - :

(b) the number of telephone connections
disconnected in the rural areas of Andhra Pradesh,
District-wise;

(c) the details and resons of disconnections:

(d) whether the Government propose to provide/
install tower type telephone connections in A.P.
particularly in Guntur District; and

(e) if so. the details thereot?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) 56.366 telephone connections
were provided during the last six months (June to
November'96). District-wise details are given in the
enclosed Statement-|.

(b) and (c). 831 telephone connections were
disconnected in the rural areas ot Andhra Pradesh.
District-wise details and reasons for disconnections are

- given in the enclosed Statement-il.

(d) Yes. Sir.

(e) In Andhra Pradesh 8,488 nos. of village public
telephones using MARR (towr type) were provided up
to 30.11.96. In Guntur district there are 1018 villages,
out of which 400 nos. have been provided with
tower type telephones and the remaining 619 villages
have been provided telephone connections on other
media. ’
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S.No. Name of District

DELs provided f>r_o—rrr;~

Jun

e 96

November96.

to

1. Adilabad 1233
2. Ananthapur 1727
3. Chittoor 3445
4. Cuddapah 1508
5 East Godavari 4802
6. Gunhtur © 3053
7.  Hyderabad 19343
8. Karimnagar 907
9. . Khammam 1195
10. Krishha 5886
11.  Kurnool 1296
12. Mahaboobnagar 1050
13.  Nalgonda 1242
14. Nellore 395
15. Nizamabad 645
16. Prdkasham 615
17. Sangareddy 1589
18.  Srikakuiam 1223
19.  Visakhapatnam 2235
20. Vizlanagatem 616
21.  Warangal 903
22.  West Godavari 1458
Total : 56366

STATEMENT-II

Telephone Connections Disconnected in the
Areas of Andhra Pradesh District-wise

Rural

S.No. District Subs. Non- Total
Reasons Payment
of Dues
1 2 3 4 5
1. Adilabad Nil 2 2
2. Ananthapur 24 12 36
3. Chitoor 1 8 o
4. Cuddapah 6 14 20
. 5. East Godavari 4 42 47
6. Guntur Nil 126 126
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1 7 - 3 4 “ 5
7 Hyd.Tel Dist. and
Rangareddy 2 24 26
8  Karimnagar Nil 46 46
9 Khammam 2 14 16
10 Krishna Nil 94 94
11 Kurnool 16 65 81
12.  Mahaboobnagar Nil 111 111
13.  Medak Nil 30 30
14.  Nalgonda Nil 19 19
15 Nellore 21 22 43
16. Nizamabad Nil 2 2
17 Prakasham Nil 12 12
18.  Srikakulam Nil 25 25
19. Visakhapatnam Nil 49 49
20 Vizianagaram 2 12 14
21, Warangal 7 4 11
22.  West Godavari 5 8 13
A - o 9 o 831

90 741

Nationalisation of Mines in Orissa

4020. SHRI RAMESHWAR PATIDAR : Will the
Minister of MINES be pleased to state :

(a) whether Orissa is the richest State in terms of
mineral wealth:

(b) it so. the details thereof:

(c) whether the Goverment propose for proper
exploration of mineral or nationalise the mines of Orissa:
and

(d) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). As per information available, Orissa has large
reserves of minerals like iron ore, manganese ore.
bauxite. limestone, dolomite. chromite. fireclay. graphite.
rare earth. semi-precious stones. etc.

(c) and (d). Exploration agencies like Mineral
Exploration Corporation. Geological Survey of India,
Coal India Ltd.. Steel Authority of India Ltd.. National
Aluminium Company Ltd.. Orissa Mining Corporation,
and State Undertakings of Orissa. etc. are already
engaged in exploration tor various minerals in the State.
There is no proposal to nationalise the exploration of
mineral wealth in Orissa. Mineral Concessions for
exploration and ‘exploitation are granted by the State
Government as per the provisions of Mines and Minerals
(Regulation and Development) Act. 1957 and rules
made thereunder.
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Opening of Post Offices in Bihar

4021. SHRI RADHA MOHAN SINGH : Will the
Minister of COMMUNICATIONS be pleased to state

(a) the number of proposals/representations
received from Nalanda. East Champaran and Darbhanga
di. tricts for opening post offices

(b) whether any proposals/representations for
opening post office at Machhaldiha under Noorsarai
block and Singhwara block of Darbhanga districts have
also been received by the Government: and

(d if so. the time by which the post offices are likely
to be sanctioned in the said villages?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) 13 (thirteen) proposals/
representations for opening of Post Offices in Nalanda
District. 20 proposals in East Champaran District and
16 (sixteen) in Darbhanga District have been received.

(b) Yes Sir. the proposals for opening of Post Office
at Machhaldiha Village under Noorsarai Block and
Saraiya and Katesa in Singhwara Block of Darbhanga
District have been received.

(c) Post Offices are opened subject to fulfilment of
norms and availability of resources.

Running of Long Distance Trains

4022. SHRI RAMSAJEEVAN : Will the Minister of
RAILWAYS be pleased to state

(a) whether long distance trains from Sitapur-
Gonda-Delhi etc. have been introduced after converting
the metre gauge railway line of Sitapur-Budhval into
broad gauge:

(b) it so, the detalls thereof;

(c) whether the expansion of the Sitapur
Cantonment railway station has not been made for
accommodating all the trains;

(d) if so. the reasons therefor:

(e) whether no shade has been constructed on the
platform for the passengers and regular coach attendant
and conductor have not been provided for the trains;

(f) if so the reasons therefor;

(g) whether there are many irregularities such as
non-availability of sufficient railway staff, security
arrangements in the trains and no proper arrangement
of sanitation; and

(h) if so. the steps taken/proposed to be taken by
the Government in this regard?

DECEMBER 19, 1996

Written Answers 88

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir.

(b) 4047/4048 Delhi-Gonda Express and 5209/5210
Barauni-Amritsar Jansewa Express are being run on
the converted route.

(c) and (d). Sitapur Cantonment is at present
provided with one platform which is adequate for the
present volume of traffic

(e) to (h). Platform shed measuring 21 Sq. mts. is
provided. In addition a waiting hall is also available for
the waiting passengers.

The reserved coaches of 4047/4048 Delhi-Gonda
Express and 5209/5210 Barauni-Amritsar Express are
being manned by the staff regularly. Making of Security
arrangements in the trains is the responsibility of the
State Govts. concerned which they discharge through
their GRP (Govt. Railway Police). Close liaison is
being maintained with the GRP to provide adequate
security.

Parcel Room

4023. SHRI LINGARAJ VALYAL : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government propose to install
modern (digital) scale for weighing in Parcel Room at
each railway station;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c).
Provision of digital weighing scales will be a part of the
computerisation of parcel office workings wherever
necessary.

Employment Exchanges in Rural Areas

4024. SHRI A. SAMPATH : Will the Minister of
LABOUR be pleased to state :

(a) whether there is any proposal to establish new
Employment Exchanges in the rural areas during 1997;
and

(b) if so, the details thereof?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) and (b). The decision to set up
new Employment Exchanges has to be taken by the
respective State/UT Government under whose
administrative control the Employment Exchanges
operate. The Central Government would support
initiatives taken by the State/UT Governments on the
matter.



89 Written Answers

[Translation]

Allotment of stalls at Railway Stations of
Western Railway

4025. SHRI THAWAR CHAND GEHLOT - Will the
Minister of RAILWAYS be pleased to state

(a) the number of Railway Stations under Western
Railway where shops (stalls) were allotted during the
year 1993-94. 1994-95 and 1995-96 alongwith the type
and number of these shops (stalls):

(b) the names of the Railway Stations in Ratlam
division in Western Railway where shops. trolleys and
stalls were allotted during the said period alongwith the
type thereof and the names of the persons to whom
these were allotted:

(c) whether any advertisements were issyed for the
allotment of shops. stalls. trolleys

(d) it so. the names of the places for which these
were issued:

(e) the number of shops. stalls and trolleys out of
them allotted without issuing any advertisement during
the said period: and

(f) the names of the officers who allotted these
shops etc. without issuing any advertisement and the
rules under which it was made?

THE MINISTER OF STATE IN THE MINISTRY .OF
RAILWAYS (SHRI SATPAL MAHARAJ) :

AGRAHAYANA 28

(a) Year No. of Type of stall Trolley
Station
1 2 . 3 4
1993-94 14 Tea Stall - 14
1 Chemist - 1
stall
2 Refreshment 2 2
Stall
1 Fruit Juice- 1
Stall
Total 18 18 2
1994-95 17 Tea Stall - 15 9
1 Puri, Namkin 1
stall
6 Refreshment 6
Stall
3 Fruit Juice 3
Stall
1 Ice-Cream 2
Total 28 25 11

1918 (Saka) Written Answers <10
1 2 3 4
1905-06 5 Tea Stall 7 1
1 Refreshment 7
Stall
1 Fruit Juice- 1
Stall
Total 7 9 1

(b) On Ratlam Division four allotments of catching/
vending units have been, made during the last three
years as follows :

Year Name of Type

Name ot
Station of Unit Licencee
1993-94  Chittorgarh  Tea stall ‘Md. Yusuf
Ujpain Two Trolleys Imrathibai
1994-95  Ujain Tea Stall Mohd Farooque
Nagda Two Trolleys M/s igbal and Co

1995-96 - ' Nil

(c) No. Sir.
(d) Does not arise.

(e) Two tea stalls anq‘four trolleys were allotted in
favour of four persons in Ratlam Division.

(f) These allotments were made by the orders of
Ministry of Railways.

[English] .
Underground Cabling

4026. SHRI LALIT ORAON : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the Government have dny scheme of
underground cabling from Gadhi Kundal to Nahara
exchange at Sonepar (Haryana);

(b) if so, whether the Government have received
any proposal/representation in this regard: and

(c) if so. the time by which the said scheme is likely
to be completed?

THE MINISTER OF COMMUNICATICNS (SHRI BENI
PRASAD VARMA) : (a) No. Sir.

(b) Yes. Sir. Representation has been received from
the subscriber for laying underground cable between
Nahara and Gadhi Kundal.

(c) Underground cable between Nahara and Gadhi
Kundal can not be laid at present because there is only
one connection working between Nahara and Gadhi
Kundal.
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Non-Invoivement of Child Labour

4027. SHRI AYYANNA PATRUDU :
DR. T. SUBBARAMI REDDY
SHRI MOHAMMAD ALI ASHRAF FATMI :
SHR! KRISHAN LAL SHARMA :

Will the Minister of LABOUR be pleased to state :

(a) whether it is a fact that issue relating to the
miserable conditions of child labourers in India has been
discussed in the Parliament of any European country:

(b) if so, the details thereof:

(c) whether the Government have opposed all the
allegations in this matter;

(d) it so, the details thereof;

(e) whether the Government propose to object to
American laws regarding statioring of Child Labour
Inspectors for the abolition of the evil practice of child
labour;

(f) it 86, tHe details thereof;

(g) whether the export of the country is being
adversely affectdd due to the boycott of goods by some
European: countries on the pretext that child labour is
engaged in the production of these goods;

(h) it so, the details thereof; and

() the steps taken/proposed to be taken by the
Government in this regard?

THE MINISTER* OF LABOUR - (SHRI M.
AHUNACHALAM) : (a) Yes, Sir.

(by The Organisation called Human Rights Watch,
which has offices in different parts of the world including
Brussels, has brought out g report titled “The small
hands of slavery: bonded child labour in India" recentiy,
The Directar of the organisation's office in Brussels sent
a summary of this report to members of the Committee
on Foreign Affairs, the Sub-Committee on Human Rights
and the Committee on External Economic Relations of
the Europeal Parliament. A draft Resolution was also
circulated on 15th October, 1996 by the organisation for
sympathetic Member to propose for plenary session of
the European Parliament. Some MEPs declared the
intention to introduce a Resolution on bonded child
labour but there are no unanimity amongst the different
political groups in the European Parliament .and the
proposal was, therefore, dropped for the time being.

(c) Yes Sir.’
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(d) Indian Mission to the European Union took up
the issue individually with all the Member States in the
European Community conveying the Government of
India’s position in the matter. In addition. in bilateral
meeting with high level officials from the concerned
countries. the issue was taken up with different countries
and our position was conveyed.

(e) There is no American law as yet whereby the
child labour inspectors were to be stationed in India.
However. India will be opposed to any extra-territorial
laws which may authonse stationing in India of child
labour inspectors to ensure non-involvement of child
labour.

(f) Does not arise in view of the reply to ‘e above.

(g) and (h) Indian exports are being affected by the
campaign in some European countries like Germany.
on account of the so-called concern about some of
these goods being produced with the use of child labour
in India e.g. carpets. garments.

(i) Apart from the corrective steps being taken by'
Government of India. to progressively eliminate the social
phenomenon of child labour. the Ministry of External
Aftairs and Indian Missions abroad have taken
appropriate $teps to inform and clarify the matters and
to sensitise European and North American leadership.
opinion makers, media and importers against adopting
a trade related penal approach and have instead sought
development and cooperational approach to deal with
the phenomenon of child labour at its roots.

Users of VSNL GIAS Facilities

4028. SHRIMAT!I JAYAWANT! NAVINCHANDRA
MEHTA : Will the Minister of COMMUNICATIONS be
pleased to state :

(a) the criteria for conferring concessions to users
of VSNL GIAS facilities:

(b) whether any age limit is contemplated for
students; and

(c) if so, the details thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The criteria for conferring
concessions to users of VSNL GIAS facility is in the
enclosed Statement.

(b) Yes, Sir.’

(c) Upper age limit for students is 30 years.

STATEMENT
Category Type of Access Criteria for concession
1 : _ 2 3
Students Studying full time in Std. 11 and above in

Terminal Dial-up

recognised institutions and should not have any
source of income including stipend/scholarship;
required to furnish bonafide certificate from
Principal on letterhead each year.
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1 2

3

Educational Institutions Dial-up Leased line

Govt Organisations Leased line

Software Exporters and
100% Export Oriented Units

Leased line

Recognised by Govt. of India/State Govt. authorities.
Recognised non-Commercial Organisations.

Annual export earnings more than US $ 100,000
per connection

[Translation]
Railway Culvert

4029. PROF. OMPAL SINGH NIDAR : Will the
Minister of RAILWAYS be pleased to state :

(a) whether attention of the Government has been
drawn towards the fact that railway culvert at
Chandrawar gate between Firozabad and Shikohabad
railway station in Uttar Pradesh is in deteriorating
condition:

(b) if so. the action taken by the Government in this
regard:

(c) if not. the reasons therefor:

(d) whether any measures are being taken b‘y the
Government to avoid any kind of untoward accident at
the above place. and

(e) if so. the details thereof?

THE MINISTER OF STATE IN THE MINISERRV OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e%, The
Culvert is in sound condition.

[English]

Attendants Facility to Retired
Railway Pensioners

4030. SHRI K.P. NAIDU : Will the Minister of
RAILWAYS be pleased to state :

(a) whether retired railway pensioners, who are

senior citizens are not allowed to take their attendants _

in the same class while travelling on Railway Pass:

(b) it so. the reasons therefor:

(c) whether Government propose to help the senior
retired railway pensioners by allowing their attendants
to travel in the same class to assist them in their old
age: and

(d) it so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d).
Serving/Retired railway employees who are eligible fox
First Class Passes are permitted to take an attendant in
Second Class who is exclusively employed on salary in
their personal service. There is no proposal to liberalise
the existing facilities.

.

Telephone Exchanges in Andhra Pradesh

4031. SHRI B. DHARMABIKSHAM  Will the
Minister of COMMUNICATIONS be pleased to state :

(l'a) the number of exchanges functioning in
Nalgonda District. Andhra Pradesh;

(b) the number of persons in waiting list, category-
wise and exchange-wise; and

(c) the steps taken by the Government to clear it?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) : (a) 74 (Seventy four) ’

(b) As per enclosed Statement.

(c) It is planned to provide majority of the
connections out of the present waiting list of 31 Stations
of Nalgonda District during 96-97. The remaining
Stations will be covered progressively during the early
part of the 9th Plan period.

STATEMENT

Exchange wise W/L Postion as on 31.10.1996-Nalgonda District.

S.No. Name of the Exchange oYT Special General Total W/L
1 2 3 4 5 6

** Nalgonda
1. Alair 0 1 197 198
2. Anantharam (BNG) 0 0 0 0
3.  Aravapally 0 0 1 1
4.  Atmakur 0 0 7 7
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Azmapur
B.Vellumala
Bethavolu
Bhuvanagiri
Bibinagar
Chandampet
Chandoor
Cherukupally
Chintﬁapa!ly
Chityal
Choutuppal
Deverakonda
Dindi

Edulur
Gaddlpally
@odipally
Gundrampally
Gurrampode
Halia

Hill
Huzurnagar

_Kanagal

Kattangur
Kethepally

‘Kodad

Koyalagudem
M. Thurkapally
Madhapur
Madhavaram
Mallepally
Marriguda
Mattampally
Mattapally
Mellacheruvu
Miryalaguda
Moth-kur
Munagala
Munugode
Nadigudem
Nagireddipally
Nakrekal
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5 6
0 0
49 49
19 19
224 233
163 176
0 0
125 125
15 15
117 17
148 148
134 134
15 15
5 5
13 13
5 5
0 0
36 36
2 2
40 40
135 135
200 206
10 10
63 63
17 17
550 554
24 24
6 6
5 5
13 13
15 15
12 12
15 15
2 2
48 49
385 385
48 48
28 28
12 12
20 20
39 39
402 407
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46. Nalgonda 0 110 130 940
47. Namavaram 0 0 1 1
48 Nampally 0 0 19 19
49 Narayanapur 0 0 38 38
50. Narketpally 0 0 91 @1
51 Nemmikal 0 0 27 27
52. Neredcherla 0 1 80 81
53.  Nidamanoor 0 0 38 38
54 Nuthankal 0 0 3 3
55. Padamatapally 0 0 3 3
56. Pedavoora 0 0 12 12
57 Penpahad 0 0 10 10
58. Pochampally 0 0 246 246
53 Puttapaka 0 3 108 111
60. Rajapet 3 1 19 23
61. Ramannapet 6 35 102 143
62. Shaligowraram 0 0 23 23
63. Suryapet 4 88 678 770
64 Thipparthy 0 3 3
65 Thripuraram 0 0 18 18
66. Thungathurthy 0 1 12 13
67. Tirumalgiri (MYG) 0 0 12 12
68. Tirumalagiri (SRT) 0 0 78 78
69. Valigonda 0 0 46 46
70. Velisala 0 0 2 2
71.  Vemulapally 0 0 " 11
72.  Vishnupuram 0 0 134 ' 134
73.  Ya-ugirigutta 0 0 16 ' 16
74 Yerravaram 0 0 8 8
I T s 276 5920 6211 B

lllegal Mining

4032. SHRI K.P. SINGH DEO . Will the Minister of
MINES be pleased to state :
(a) whether the Government are aware of the illegal

mining of iron ore. bauxite and chromite in Orissa and
Bihar: and

" (b) if so. the details thereof and the steps taken or
proposed to be taken in this regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). The information is being collected and will be laid
on the Table of the House.

Approval for Mining Lease

4033. SHRI MUKHTAR ANIS : Will the Minister ot
MINES be pleased to state :

(a) the details of mining leases granted to any
foreign company and to Indian subsidiary for the
exploration and extraction of gold and precious stones.
State-wise;

(b) whether any such leases require the prior
approval of the Union Government:

(c) if so. whether any proposals are under
consideration: and

(d) the details thereof. State-wise?
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THE MINISTER OF STEEL AND MINIRTER OF
MINES (SHR! BIRENDRA PRASAD BAISHYA. (a) to
(d). The Mines and Minerals (Regulation and
Development) Act. 1957 prescribes that mining le' -es
for gold and precious stones can be given by a 5 e
Government with the prior approval ot Central
Governmaent only. No approval for grant of mining lexses
have yet been accorded by the Central Government to
any foreign company or their Indian subsidiary for gold
and precious stones. However certain proposals had
been sent by the Governments for grant of prospecting
licence. These have been returned to the respective
State Government for modification in, line with recently
issued guidelines dated 30.10.1 on the subject

Telephone Connections in Uttar Pradesh .

4034. DR. CHHATRAPAL SINGH : Will the Minister
* COMMUNICATIONS be pleased to state :

(a) the number of telephone connections provided
n Uttar Pradesh during 1993-94. 1994-95 and 1995-96
uil date. district-wise;

(b) the number of persons in the waiting fist. district-
wise till November. 1996:

(c) the time by which the waiting list is likely to be
cleared, district-wise:

(d) whether any special scheme has been prepared
or expansion and development of telephones in U.P.
particularly in Meerut Division:

(e) the amount allocated for the purpose. district-
wise. during 1996-97: and

(f) the details and action taken in this regard?

. THE MINISTER OF COMMUNICATIONS (SHR!I BEN!
PRASAD VARMA) : (a) The number of telephone
connections provided in Uttar Pradesh during 1993-94
1994-95 and 1995-96 till date (upto Nov'96) is as per
the Statements attached. For U.P. (West) Telecom Circle
as per Statement-iV. For U.P. (West) Telecom Circle as
per Statement-l.

(b) the number of persons in the waiting list. district-
wise till November 96 is as in Annexures mentioned below
For U.P. (West) Telecom Circles as per Statement-1V.
For U.P. (West) Telecom Circle as per Statement-I}

(c} The time by which the waiting list will be cleared
|§ as in Statements mentioned below. For UP (West)
Telecom Cirole as per Statement-lV. For UP. (East)
Telecom cicle as per Statement-li

{d) No. Sir.

te) and {t). The funds are allotted Circle-wise. The
details of fund aliocation for the yaar 1996-87 are given

below. :
(Figures in crores)

. Cash Store:.
U.P (W) 135.9% 37.85
UP (E) 303.58 48.09

DECEMBER 18, 1996 .
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100

Connesction provided during the year

S.No. District 1903-94 1984-85 1895-96
1. Aliahabad 2540 4766
2. Azamgarh 300 356
3. Bahraich 389 393
4. Ballia 375 334
5. Banda 965 1035
6. Barabanki 1130 430
7. Basti 587 350
8. Bhadoi
9. Deoria 705
10. Etawah 850 1284
11. Faizabad 855 476
12. Farrukhabad 443 1389
13.  Fatehpur 217 376
14 Gazipur 234 376
15. Gonda 807 790
16. Gorakhpur 1159 931
17.  Hamirpur 377
18. Hardoi 279 283
19.  Jalaun 260 700
20. Jaunpur 267 469
21.  Jhansi 1161 1637
22 Kanpur 6076 6642
23. Kanpur Dehat 475 897
24. Lakhimpur 132 474
25.  Lalitpur 300 686
26. Lucknow 2299 8061
27. Maharajganj 728
28.  Mainpur 862 1025
29 Mahoba -
30  Maunathbhanjan 15 459
31.  Mirzapur 175 912
32. Padrauna -

33. Pratapgaih 297 162
34. Raitareilly 65 95
35. Sahajahanpur 82 1211
36. Siddarthnagar 186 344
37. Sitapur 288 983
38. Sone Bhadra 139 659
39. Suttanpur 346 283
40. © Unnao 658 1508
41, Varanasi 2462 2881
42, Ambedkarnagar - e

7870
922
420
595
750"
502
503

1842
1744
ERRES

512
516
1268
4068
280
317
862
1469
5213
6538
728
1336
328
10021
676
547
126
1215
581
638
453
788
1318
174
866
1206
1521
1117
6783
180 -
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Connections provided Division-wise

1-4-96 to 30-11-96

S.No, Name of Duvision/‘

1

1.

District

2

Connections

GMTD. Kanpur
(a) Kanpur District

(b) Kanpur Dehat Distt.
(c) Unnao Distt.

GMTD. Lucknow Distt

GMTD. Varanasi
(a) Varanasi Distt.
(b) Bhadohi Distt

TDM Mau

(a) Mau District
(b) Deoria Distt.
(c) Padrauna Distt
GMT (EA) Varapasi
(iy TDE Azamgarh
(a)

(i) TDE Ballia

(a) Ballia Distt.

(b) Basti Distt.

(i) TDE Gonda

(a) Gonda Distt.

(b) Basti Distt.

(c) Bahraich Distt.

(d) Siddharthnagar Distt
(iv) TDE Mirzapur

(a) Mirzapur Distt.

(b) Jaunpur Distt.

(c) Sonbhadra Distt.
(v) TDE Sultanpur

(a) Sultanpur Distt.

(b) Pratapgarh Distt.

TDM Allahabad
(a) Allahabad Distt.

TDM Gorakhpur

(a) Gorakhpur Distt.
(b) Maharajéanj Distt.
TDM Jhansi

(a) Lalitpur Distt.

(b) Jhansi Distt.

Azamgarh Distt.

a72

6155

1988

447

262

1383

1356

1133

714

3709

3351

1923
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9.

10

Director Telecom (CA) LW.

(iy TDE Barabanki
(a) Barabanki

(1) TDE Faizabad
(a) Faizabad Distt.
(b) Ambedkar Nagar Distt
(i) TDE Lakhimpur

(a) Lakhimpur Distt.

(iv) TDE Shahjahanpur
(a) Shahjahanpur Distt
(b) Hardoi Distt

(v) TDE Sitapur

(a) Sitapur Distt

Director (Task

Force) KF

() TDE Banda

(a) Banda Distt

(b) Jalon Distt

(¢) Hamirpur Distt

(d) Mahoba Distt

(i) TDE Etawah

(a) Etawah Distt.

b) Mainpurn Distt.

iii) TDE Farrukhabad
a) Farrukhabad Distt.
iv) TDE Raibarel
(a) Raibareli Distt
(b) Fatehpur Distt

(
(
(
(

|

|

1197

€695

424

319

332

1531

1132

886

723

STATEMENT-II

S No. Name of Division/

1

1

2.
3.

Waiting List as

District on 30.11.96
2 3

GMT. Kanpur

(a) Kanpur District

(b) Kanpur Dehat Distt. 15042

(c) Unnao Distt

GMTD. Lucknow 16953

GMTD. Varanasi

(a) Varanas) Distt.

(b) Bhadohi Distt. } 7035
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TDM Mau

(a) Mau District
(b) Deoria Distt.
(c) Padrauna Distt.

GMT (EA) Varanasi
(i) TDE Azamgarh
(a) Azamgarh Distt.
(i) TDE Ballia

(a) Ballia Distt.

(b) Basti Distt.

(iiiy TDE Gonda

(a) Gonda Distt.
(b) Basti Distt.

(c) Bahraich Distt.
(d) Siddharthnagar Distt
(iv) TDE Mirzapur
(a) Mirzapur Distt
(b) Jaunpur Distt
(v) TDE Sultanpur
(a) Sultanpur Distt.

.(b) Pratapgarh Distt

TDM Allahabad
(a) Allahabad Distt.

TDM Gorakhpur

(a) Gorakhpur Distt.

(b) Maharajganj Distt.
TDM Jhansi

(a) Lalitpur Distt.

(b) Jhansi Distt.

Director Telecom (CA) LW
(i) TDE Barabanki

(a) Barabanki

(i) TDE Faizabad

(a) Faizabad Distt.

(b) Ambedkar Nagar Distt
(iii) TDE Lakhimpur

(a) Lakhimpur Distt.

(iv) TDE Shahjahanpur
(a) Shahjahanpur Distt
(b) Hardoi Distt

(v) TDE Sitapur

(a) Sitapur Distt.

4394

2836

1110

5007

2653

4442

5012

1949

1026

1012

800

2320

642
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‘3 2 3
10 Director (Task Force) KP 8844

() TDE Banda

(a) Banda Distt Director
(b) Jalon Distt (Task Force)
(c) Hamirpur Distt Kanpur
(d) Mahoba Distt

(i) TDE Etawah

(a) Etawah Distt -do-
(b) Mainpuri Distt. }

(i) TDE Farrukhabad

(a) Farrukhabad Distt.

(iv) TDE Raibareli

(a) Raibareli Distt -do-

(b) Fatehpur Distt

STATEMENT-IH
S .No. Né%e o?w Tﬂim_e-‘bfy w!%Eh—
Districts Waiting list is
likely to be
cleared

1 . 2 . 3

1. Allahabad March.98
2. Ambedkar Nagar June.97

3. Azamgarh March 97

4 Bahraich March.97
5. Ballia March.98
6. Banda March,98
7. Barabanki Dec..96

8 Basti March.98
9. Bhadoi March.98
10. Deoria March.98
11.  Etawah March.98
12. Faizabad March.98
13. Farrukhabad March.98
14. Fatehpur March.98
15. Ghazipur March.97
186. Gonda March.97
17. Gorakhpur March.97
18. March.97

Hamipur




105 Written Answers AGRAHAYANA 28, 1918 (Saka) Written Answers 106

1 2 3 1 - 2” o o 773
19 Hardol June @7 31 Mirzapur March.87
20. Jalaun March 98 32 Padrauna March.98
21 Jaunpur Mirch a7 33 Pratapgarh March .97
22 Jhansi March. 87 34 Lahtpur March.98
23.  Kanpur (S) March. 97 35 Raibareilly March. 87
24 Kanpur (R) March. 97 36 Shahjahanpur March.97
25 Lakhimpur March 97 37 Siddharth Nagar March @7
26 Lucknow March 97 38 Sitapur March @7
27 Maharajgan March @8 39 Sonbhadra March a8
28 Mahoba March. @7 40 Sultanpur March. 98
29 Mainpuri March 98 41 Unnao March @7

30 Mau

March a8 42 Varanasi March 97

STATEMENT-IV

CGMT (WEST) DEHRADUN

PQ DY NO 3142

Name of __No of Tele. Connections Provided in_the year No. of

) , ons Target
Rev. Distt. 93-94 94-95 95-96 96-97 persons for WiL
on W/L Clrnce
(upto Nov. 96) (upto Nov. 96)
B STy, B ,,,,,_,5 SN P -
Agra 5058 10601 8371 3348 7563 97-98
Ferozabad 522 184 985 535 2966 -do-
Almora 657 190 429 900 1041 Mar.97
Pithoragarh 684 69 372 149 269 -do-
Aligarh 280 638 2713 1540 4268 -do-
Bareilly 160 1110 2037 2406 3445 -do-
Bijnore - 2084 2012 1304 2686 -do-
Dehradun 1233 4051 4977 4037 12741 do-
Etah 1184 2544 721 333 14450 -do-
Ghaziabad 6710 14131 16412 6402 17155 -do-
Bulandshahar 801 2120 2084 ‘ 560 4965 do-
Mathura 931 531 2998 839 3824 -do-
Meerut 3254 12183 14010 2732 3302 -do-
Muzaftarnagar 2073 1901 4068 3835 5500 Q7-98
Moradabad 2400 3436 2717 2288 6299 -do-
Nainital and 967 2197 5412 3088 6908 Mar. 97
US Nagar
Saharanpur . 828 2010 4584 3272 4531 -do-

Hardwar 2177 4061 35096 1050 3898 -do-
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1 2 3 4 5 6 7
Faun “a7 826 782 843 1487 Mar. 97
Chamoli 172 268 700 343 689 -do-
Uttarkashi 133 124 300 396 273 -do-
Tehri S 241 583 342 301 -do-
Rampur 467 626 886 1255 2070 -do-
Filibhit 277 - 442 632 383 4387 -do-
Budaun 224 610 680 517 443 -do-
Total . 32431 67408 83070 42697 98566~

Panagarh Station Overbridge in
Dilapidated Condition

4035. SHRI MEHBOOB ZAHEDI : Will the Minister
of RAILWAYS be pleased to state

(a) whether it is as fact that the over bridge at
Panagarh (of ER's Asansol Division) is in a dilapidated
condition and that may cause accident at any time.

(b) whether it is also a fact that in this station.
electric light is not provided at the platforms causing
great inconvenience and danger to passengers.

(c) whether it is also a fact that the quota of seats
from this station by Coalfield Express has been reduced
from four to one and there i1s no quota by Asansol
Express

(d) whether at this station. monthly ticket to stations
falling on Barddhaman-Howrah via Main. have been
stopped

(e) if so the reasons in respect of (a) to (d) above:
and

(f; it not the present conditions/positions in respect
of (a) to (d) above?

THE MINISTER OF STATE IN THE MINISTRY
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No. Sir.

(by No Sir.

(c) (e) to (f). At present a quota of one AC Chair
Car and two seats in second class by 3030 Coalfield
Express and two seats in second class by 3029 Coalfield
Express i1s available at Panagarh station which is
adequate to meet the present level of demand. As
regards Asansol Express. due to limited availability of
reserved accommodation. it is not feasible to allot any
quota at this station

1d) Season Tickets are issued for various stations
“tfrom Panagarh on Panagarh-Howrah Section via Main
upto a distance of 150 Kms only.

(Translation]
Contracts for Bailadilla and Rajmor Mines

4036. SHRIVIJAY GOEL - Will the Minister of MINES
be pleased to state :

(a) whether the State Government of Madhya
Pradesh has decided to invite tenders from fareign
companies undertaking mining work in Bailadilla and
Rajmor mines:

(b) whether the Union Government have received
complaints in this regard:

(c) if so. the details thereof

(d) whether an enquiry has been conducted in thus
regard:

(e) it so. the outcome thereof: and

(f) the policy of the Union Government to invite
foreign companies in the field of mines?

THE MINISTER OF STEEL AND MINISTER QF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) As
per information received from the State Government of
Madhya Pradesh. no such decision to invite tenders
from foreign companies to undertake mining work in
Bailadilla and Rajmor Hills has been taken by the State
Government.

(b) to (e). Does not arise.

(f) Mining rights are granted by the concerned State
Governments in accordance with the provisions of Mines
and Minerals (Regulation and Development) Act. 1857
and the rules made thereunder. As per the Mines and
Minerals (Regulation and Development) Act. 1957,
mining rights can be given only to an Indian National
or a company defined in sub-section(1) of Section (3)
of the Companies’ Act. 1956. Provided that in respect
of any mineral specified in the Ist Schedule of the Mines
and Minerals (Regulation and Development) Act, 1957.
no prospecting licence or mining lease shall be granted
except with the previous approval of the Central
Government.
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[English]
Recruitment of Persons in Assam

4037. DR. ARUN KUMAR SARMA
Minister of RAILWAYS be pleased to state

Will the

(a) the number of persons recruited in Railways In
Assam during each of the last three years category-
wise: and

(b) the number of persons likely to be recruited In
the State in each category during the current year?

THE MINISTER OF STATE IN THE MINISTRY
RAILWAYS (SHRI SATPAL MAHARAJ) * (a) The number
of persons recruited 1in Group C and Group D in the
years 1993-94. 1¢94-95 and 1995-96 is as follows

Category

e _ Years :
1993-94 1994-95 10405 4p
Group 'C a7 128 197

Group D 270 266 530

(b) It 1s not possible to predict the exact number of
persons likely to be recruited during the whole of the
current year. However. the number of persons recruited
in Group 'C and Group ‘D" in the current year upto
November 1996 is as follows :

Category Year
1996-97
(Upto 30.11.1996)
Group C 115
Group D’ 138

Sales Agents/Consolidators for
Air India in USA

4038 SHRI NAMDEO DIWATHE Wil the Minister
of CIVIL AVIATION be pleased to state :

(a) the number of General Sales Agents/
Consolidators operating for Air India in USA and their
performance as per latest review:

(b) the policy of the Government in appointing such
Agents/Consolidators alongwith the guidelines and
procedures to be followed to ensure transparency in
such appointment:

(c) the number of General Sales Agents/
Consolidators appointed by Air India in USA and other
countries during the last three years and proposed to
be appointed during the current year alongwith the
details of the parties:

(d) whether the prescribed procedure was followed
in the appointments made: and

AGRAHAYANA 28,
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(e) if not the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) . (a) At present there 1s no General Sales
Agent (GSA)Consohdator tor An India in USA.

(b) A GSA for any area is appointed o1 changed by
Air India when the market conditions and local custom
so require. The appointment s made according to a
well established and exhaustive procedure laid down
which inter-alia includes scrutiny of applications received
In response to advertisement. by an inter-departmental
committee consisting of senior otticers of Finance and
Commercial departiments of Air India. site inspection.
activity assessment and approval by the competent
levels 1n management.

(c) A India has not appointed any GSA/
Consolidator inthe USA  In other countries. the following
GSAs have been appointed

(1) M/s Open Sky Limited in lsrael

() Mrs Jetworld Air Servics (P) Limited in the
State of Western Austraha

() M/« Yusuf Bin Ahmead Kanoo in the Western
and Scuthern provinces of the Kingdom of
Saudr Arabia

At present there Is a proposal tor appointing 3-4
Consohdators for USA region only

(d) Yes Sir.

(e) Does not arise

Partnership of Japanese Entrepreneurs in
Hotel Construction

4039. SHRI SATYA DEO SINGH
SHRI PANKAJ CHOWDHARY

Will the Minister ot CIVIL AVIATION be pleased to
state

(a) whether the Government have invited the
Japanese entrepreneurs for partnership in hotel
construction. development of airports and other related
achivities

(b) If s0. the details thereof

(c) the reaction of the Government of Japan in this
regard:

(d) whether any agreement has been signed in this
regard between the two countries: and

(e) if so. the details of terms and conditions of the
said agreement?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c). A Japanese delegation comprising
top executives of companies. banks and other institutions
arrived in Delhi to participate in an open session
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organised by Deptt. of Tourism on 30th Oct.. 1996. The
open session was meant to promote tourism and
immvestment in India. The State Govts of Kerala
Maharashtra. Uttar Pradesh. Karnataka and Orissa gave
presentations regarding investment opportunities In their
States

di No Sir

(e) Does not anse

Recovery from Mid East Steel Co. Ltd.
by SAIL

4040 SHRI S. RAMACHANDRA REDDY
SHRI AIMEERA CHANDULAL

Will the Minister ot STEEL be pleased tc state

fa} whether the SAIL propose to sue against Mid
East Steel Company Limited for recovery of Rs. 5.2
crore:

(by whether bank guarantee and provision of
payment of interest was not included in MoU signed by
SAIL in 1904

(¢) it so the reasons therefor. and

(di thie action proposed to be taken against the
erring officials”?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes.
Sir. SAIL has already filed a suit against Mid East Steel
Company Ltd. tor recovery of Rs. 5.2 crores.

(b) to (d) SAIL has intimated that provision of
interest payment, for delay in payment beyond the
Interest-free credit period. was included in the MOU
However. considering the potential of sale volume and
party s standing. they were exempted from submission
of Bank Guarantee which is permissible as per the
marketing policy of SAIL

Users Charge at Calicut Airport

4041. SHRI T. GOVINDAN :
SHRI MULLAPPALLY RAMACHANDRAN

Will the Minister of CIVIL AVIATION be pleased to
state

(a)the amount of "Users Charge” collected at Calicut
airport during each of the last three years:

(b) whether "Users Charge” is also proposed to be
levied at other airports of the country:

{c) if so. the details thereof and if not. the justification
of levying the said charge at Calicut airport only:

(d) whether the Government propose to discontinue
collection of "Users Charge™ at Calicut airport and extend
funds for the development of the airport: and

(e) it so. the details thereot?

DECEMBER 19. 1996
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR! C M.
IBRAHIM) : (a) Collection of "user charge” commenced
only from Ist Oct.. 1995 and an amount of Rs 228.52
lakhs has been collected during 1995-96

(b) No. Sir.

(c) Airports Authority of India (AAIl) could not have
taken up the upgradation ot Calicut Airport immediately
without financial assistance from Malabar International
Airport Development Society (MIADS). MIADS agreed
to provide an interest free loan of Rs. 60 crores to AAl
for the purpose of extension of runway. For payment ot
interest on loan amount provided by MIADS. Govt, has
agreed to the levy of ‘user charge of Rs 500 per
embarking passenger till the project of extension of
runway is completed at Calicut Airport.

(d) and (e) The matter is under examination.

Evaluation about Viewership of
Parliament News

4042 SHR! R. DEVADASS : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state

(a) whether any evaluation has been done about
the viewership of the Parliament News relayed in Hindi
and English when the Parliament is in Session:

(b) whether the viewership is poor:

(c) whether those slots could be used for sponsored
programmes to increase the revenue of Doordarshan:
and

(d) if so. the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) and (b). Doordarshan has not conducted
any specific evaluation about the viewership of these
News bulletins. However. as per ratings available from
a limited number of cities. the viewership of these
programmes is not very high.

(c) and (d). Since these bulletins serve the useful
purpose of informing the viewers in the country about
the proceedings of the Parliament. there is no proposal
for using these slots for sponsored programmes.

First Class Managership Examination

4043. SHRI RAVINDRA KUMAR PANDEY ; Wil
the Minister of LABOUR be pleased to state :

(a) whether the Government have received a
representation and letters from various Associations/
M.Ps requesting to exempt Graduate Mining Engineers
for appearing in First class Managership Examination:

(b) whether it is also a fact that the Graduate Mining
Engineers had mass-boycott of the First Class
Managership Examination in 1980:
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(c) if so. the details thereof:

(d) whether the Government have constituted an
Inter-Ministerial Committee to review/amend the system
of examination:

(e) if so. the outcome of such Committee report:
and

(f_) the action taken by Government thereof and to
publish the committee report?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) Yes Sir.

(b) and (c). While the number of candidates
appearing in the First Class Managership Examination
(Metal) ranged between 399 and 436 durning 1990 to
1994, in the First Class Managership Examination (Coal)
only 28 candidates appeared in 1990. In the subsequent
years, the candidates appearing in First Class
Managership Examination (Coal) ranged 1190 in 1991
to 2100 in 1994

(d) Yes sir.

(e) and (f). The Committee inter alia. recommended
continuance of the existing system of granting two levels
certificate of competency for managerial personnel (i e
2nd class Manager's certiticate and Ist class Manager's
certificate). enhancement of academic qualifications for
2nd class Manager's examination. increase in service
experience for inhouse candidates etc. The system of
grant of two levels certificate of competency for
managerial personnel is accordingly being continued
Other recommendations of the Committee have been
accepted with some modifications for implementation.

Flights of UN Military Observers
over Srinagar

4044 SHRIAJIT KUMAR MEHTA : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether it is a fact that the United Nations Military
Observer Group (UNMOG) in India and Pakistan has
been operating flights from Islamabad to Delhi with an
unauthotised halt at Srinagar:

(b) if so. the details therefor:

(c) the implications involved in operating -the flights
by the UNMOG in India and Pakistan to Delhi and its
illegal halt at Srinagar; and

(d) the action taken by the Government in the
matter?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M.
IBRAHIM) : (a) to (d). On 7th November. 1996 UN-KBZ
Beechcraft Air-100, belonging to KENN BOREK AIR Ltd.
operated from Islamabad to Srinagar. The flight was
authorised to fly vide AOR No. 796 dated Ist November.
1996 from Islamabad to Srinagar, Srinagar to Rajouri.
Rajouri to Jammu. Jammu to Srinagar and Srinagar to
Islamabad.
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The operation of this aircraft was permitted under
the Air Headquarters authority since the Air Traffic
Control at Srinagar Airport is under the Indian Air Force.

Development of Bellary Airstrip in Karnataka

4045 SHRI K.C. KONDAIAH . Will the Minister of
CIVIL AVIATION be pleased to state

(a) whether the Government propose to develop
Bellary airstrip in Karnataka:

(b) if so. the details thereof and the estimated cost
involved therein: and

(c) the amount proposed to be spent during. 1996-
97 thereon?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M.
IBRAHIM) = (a) to (c). No. Sir. Bellary airstrip belongs to
the State Government of Karnataka. Airports Authority
of India has no plans to develop this aerodrome

Misbehaviours with Employees of SAIL

4046. SHRI SUKH LAL KUSHWAHA
Minister of STEEL be pleased to state -

Will the

(a) whether the attention of the Government has
been drawn to the oppressive incident occurred on
March 24. 1996 on the workers of Steel Authority ot
India Limited unit located at Babupur (M.P) in which the
workers of the unit were manhandled and misbehaved
by the security forces at the behest of the management
of the unit. and

(5) if so. the details thereof and the action taken
against the guilty persons?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). No incident involving manhandling etc. of workmen
of SAIL unit located at Babupur (Satna). Madhya
Pradesh. took place on March 24. 1996. However. an
incident of physical assault/manhandling of a senior
officer of the Company. and not manhandling of the
workmen. did take place on March 24. 1995 (and not
24.3.1996) The Central Industrial Security Force (CISF)
which intervened to protect the officer. when the
workmen turned violent. also subsequently lodged an
FIR against the persons involved in the assault/
manhandling. Thirteen workmen directly involved in the
assault were suspended/chargesheeted and
departmental proceedings were initiated against them.

Irregularities Levelled against SAIL Officials

4047. SHRI BANWARI LAL PUROHIT : Will the
Minister of STEEL be pleased to state :

(a) whether the Government have asked CBI to
look into allegations of irregularities levelled against
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the SAILs commercial allilances between 1992 and
1994

(b) it so. the details of commercial alliance held by
SAIL between 1992 and 1994

(c) whether the Government propose to investigate
and take action against the involved offcials of SAIL
who conducted uregularities in allotment of steel to
various traders. and

(d) if so. the facts and details thereot?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(d). Allegations of irregularities. as and when received.
are inquired into and action taken on merits. Ministry of
Steel has not asked for any CBI enquiry: there is no
specific scheme known as commercial alliance under
which SAIL supplies materials to its customers. SAIL
has in fact various schemes in vogue under which it
supplies materials to its customers. All the eligible
customers under the various schemes are allowed to
book the materials uniformly without any discrimination.
The schemes which SAIL operated during the year
1992-93 to 1994-95 under the extant guidelines are as
under :

Year Schemes

1992-93 - Demand Registration scheme.
- Annual Booking scheme.
Long Term Booking Scheme.
Quarterly Booking scheme.
1993-94 Annual Booking scheme.
- Long Term Booking scheme
- Quarterly Booking scheme.

Memorandum of Understanding
scheme.

Continuous Booking scheme.

1994-95 Memorandum of Understanding

scheme.
Annual Booking scheme.
- Quarterly Booking scheme.

Continuous Booking scheme.

Deputation to V.S.N.L.

4048. DR. BALIRAM : Will the Minister of
COMMUNICATIONS be pleased to refer to reply given
to Unstarred Question No. 3252. on August 29, 1996
and state :

(a) the date of issue of order for repatriation of the
Chief Financial Officer in Videsh Sanchar Nigam Limited
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who was on deputation from Department of
Telecommunications. to the parent cadre.

(b) whether this officer has been telieved by the
Chairman. Videsh Sanchar Nigam Limited.

(c) it not. the reasons thereof and the action taken
against the Chairman. Videsh Sanchar Nigam Limited
for not obeying the orders of the Government: and

(d) if so. the date of joining of that officer in
Department of Telecommunications?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) ' (a) to (d). Order for repatriation of
the Chief Financial Officer Smt. Annie Moraes in Videsh
Sanchar Nigam Ltd. (VSNL) to Department of
Telecommunication was issued on 21st August. 1996
The ofticer was relieved from VSNL on 29th November.
1996. She joined the parent organisation i.e.
Department of Telecommunication on 5th December.
1996.

Discrimination with Backward
Class Employees

4049. SHRI MRUTYUNJAYA NAYAK : Will the
Minister of MINES be pleased to state :

.
~

(a) whether some employees of general category
dismissed from service on serious charges were
reinstated by the Hindustan Copper Limited whereas
some helpers (Mines) belonging to backward class have
not been reinstated though they remained absent from
duty on grounds of illness after having informed the
office as reported in Hindi daily '‘Public Asia’ dated
February 7. 1996:

(b) f so. the details thereot and reasons for such
discrimination:

(c) the steps taken to reinstate the above helpers
(Mines): and

(d, the action taken against the officials found guilty
in this regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) No.
Sir.

(b) to4(d). Do not arise

Employees Working in Centaur Hotel

4050. SHRI GULAM RASOOL KAR : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the strehgth of the employees in Centaur Hotel
at Srinagar as on April, 1994, 1995 and 1996:

{b) the amount of profit earned/loss incurred by the
above hotel during the last three years:

(c) the reasons for losses. if any; and
(d) the stebs taken to make the hotel protitable?
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) The details are as under -

Staff strength

As oh April. 1994 368
As on April. 1995 356
As on April. 1996 347

(b) to (d). Losses incurred by Centaur Lake View
Hotel. Srinagar were due to the disturbed situation in
the valley which resulted in stoppage of tourist flow
Details are as under :

Year Amount of Loss
' (Rs. in lakhs)
1993-94 544 02
1994-95 551.01
1995-96 33055
[Translation]
Code VT

4051. SHRI MANHARAN LAL PANDEY : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether it is a fact that the Code VT given by
International Aviation Organisation to Indian Planes
stands for viceroy territory: and

(b) if so, the steps proposed to be taken by the
Government to get this word changed?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) There is no information on record which
suggests that the letters 'VT stand tor Viceroy Territory.

(b) Does not arise.
[English]
Intelligent Network Services

4052. SHRI K.H. MUNIYAPPA
DR. RAMKRISHNA KUSMARIA :

Will the Minister of COMMUNICATIONS be pleased
to state :(a) whether the Government propose to
introduce Intelligent Network (IN) Services in the
country;

(b) if so, the time by which it is likely to be started:
and
(¢) the salient features thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.
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(b) It 1s proposed to start services based on the
Inteligent Network during the financial year 1997-98

(¢) A number of IN services such as Free Phone.
Premium Rate. Virtual Private Network. Virtual Card
Calling. Universal Numbers. Televoting etc. i1s planned
to be introduced in a large segment of the network.

Production of Blue Films by Computers

4053. SHRIMATI SUMITRA MAHAJAN -
SHRI DADA BABURAO PARANJPE

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether some companies are engaged In
producing computerised Blue films in Jabalpur in
Madhya Pradesh.

(b) whether these films have been supplied to other
States and Gulf countries

(c),if so. the reasons therefor: and

(d) the steps taken or proposed to be taken by the
Government in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d). In terms of the provisions contained
in the Cinematograph Act. 1952 no film can be released
for public exhibition unless the same has been certified
by the Central Board of Film Certitication (CBFC). The
CBFC do not have any information either about
production of computerised blue films in the country or
about distribution/export thereof. The enforcement of
the Cinematograph Act. 1952 rests with the State
Governments/Union Territory Administrations and it is
for the concerned District/Police Authorities to take
necessary action under the relevant provisions of law
relating to such offences.

Sale of Indian Airlines Tickets

4054. SHRI PRAMOTHES MUKHERJEE : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the amount of sale of tickets has been registered
during the last three years by Indian Airlines branches
in Lucknow and Kanpur:

(b) whether it is a fact that despite increase in saled
turnover at these stations, the Indian Airlines is failing
to provide proper customer services by putting inter-
alia operational flights; and

(c) if so, the facts and reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) The amount of sale of tickets registered
by Indian Airlines branches in Lucknow and Kanpur for
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the last three years are as under

(Rs in Lakhs)
Yeat Lucknow anpur
1903-64 765.57 279 65
1994-95 823 59 268 41

1995-96 806.42 259.01

(b) and (c) The sales. turn over at Kanpur has
declined during the last 3 years. At Lucknow. while
there was an increase In sales turnover by 7 and
%% during the year 1994-95 it has declined by 2% in
1995-96

Bagghi Paryatan Pariyojna in Mumbai

4055 SHRI MAHESH KUMAR M. KANODIA : Will
the Minister of TOURISM be pleased to state :

(a) whether there is a proposal to launch "Bagghi
Paryatan Pariyojna” in Mumbai to attract the foreign
tourists:

(b) it so. the details thereof:
(c) the cost likely to be incurred on the said project:

(d) whether there is any proposal to launch similar
scheme in other States of the country to attract the
foreign tourists: and

(e) it so. the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA) :
(a) to (c) The Government of Maharashtra with the
assistance of private business houses have launched a
Victorian Tour (Buggy Ride) to introduce tourists to the
heritage Monuments of the Raj era in South Mumbai.
The duration of the Victorian Tour is tor one hour from
9 p.m. to 10 p.m. at the rate of Rs. 250 per head for a
buggy of four The total cost incurred on the project is
approximately Rs. 1.00 lakh.

(d) and (e). No Sir. does not arise.

Permission to Indian Aircrafts

4056. SHRI JAGAT VIR SINGH DRONA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether it is a fact that Britain is not permitting
Indian Aircrafts enroute to Chicago to land at London:

(b) if so. the reasons therefor; and

(c) the course of action being taken by the
Government to resolve the issue?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c). Under the Inter-Governmental
arrangements between India and UK, Air India has traffic
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rights and frequency entitiements to operate B747-400
services to Chicago via London with full 3rd/4th and 5th
freedom traffic rights. However. the Heathrow authority
could not allot convenient airport slots for operation of
the flights. Such matters are resolved through Inter-
Governmental Civil Aviation talks

Code Sharing Arrangement

4057. SHRI T. SUBBARAMI REDDY : Will the
Minister of CIVIL AVIATION be pleased to state .

(a) whether code sharing arrangement between
Indian Airlines and Air India has been finalised:

(b) if not. the reasons therefor: and

(c) the time by which a final decision is likely to be
taken in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) to (c). The Government has directed Air
India and Indian Airlines to Code-share on selected
domestic sectors. The procedural details are being
worked out by the two airlines. Implementation of the
directive 1s being closely monitored by the Government.

Hike in Frieght Charges by CONCOR

4058. SHRI SATYAJITSINH-DULIPSINH GAEKWAD :
Will the Minister of RAILWAYS be pleased to state :

(a) whether the Container Carporation of India
(CONCOR) has hiked the haulage charges recently;

(b) if so. the detail thereof;

(c) whether the freight charged by road transport-is
lower than the charges charged by the CONCOR:

(d) if so. the total gap between the fre|ght

(e) whether this hike has adversely affected
exporters from the Northern region: and

(f) if so. the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). Yes.
Sir. CONCOR has jncreased the rail haul charges by
10% based on the hike in Railways haulage rates as
per the annual Railway Budget.

(c) Generally, the road transportation ‘charges of
containers are higher than the rates charged by
CONCOR.

(d) Does not arise.

(e) No. Sir. CONCOR's freight hike constitutes an
insignificant part of the total cost incurred by an exporter:
in shipping a container.

(f) Does not arise.
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Government Departments Possessing
Aircrafts

'4059. SHRI I.D. SWAMI : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) the details of the Government departments.
anistries. public sector undertakings and autonomous
bodies possessing aircrafts:

ib) when they acquired the aircrafts and how much
those aircrafts have been flown till date:

(c) the purpose for which the aircrafts were
purchased: and

(d) the instances of misuse of those aircrafts noticed
by the Government during the last three years?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d). Information is being collected and
will be laid on the table of the House.

[Translation]
Train Accident on Gaya-Kodarma Rail Line

4060. SHRI VIRENDRA KUMAR SINGH : Will the
Minister of RAILWAYS be pleased to state

(a) the number of train accidents took place on
Gaya-Kodarma line of Eastern Railway during the last
three years:

(b) whether the Gaya-Kodarma rail line is more
prone to train accidents in comparison to other places:

(c) it so. the det..ls thereof:

(d) the total loss suffered by the Railways due to
the -said accidents:

(e) whether the Government are not paying special
attention in this regard:

(f) it so. the details thereof:

(g) whether the accidents are taking place due to
the negligence of employees and officers of Railways:
and :

(h) if so. the details thereot?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The number
of consequential train accidents on Gaya-Kodarma
section of Eastern Railway during 1993-94, 1994-95
and 1995-96 was 4. 2. and 2 respectively.

(b) Part of this is ghat section and such comparisons
are not possible.

(c) Does not arise.

(d) The approximate cost of damage to railway
property on account of these accidents was Rs. 82.94
lakhs.
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(e) and (f). Safety is accorded the highest priority
on Indian Railways. Railways have been continuously
endeavouring to minimise the number of accidents by
various preventive and remedial measures. Since it is
a ghat section. special monitoring of drivers and trains
iIs done on the section.

(g) and (h). Out of the 8 accidents, 6 were due to
lapses of railway staff.

Airport within Kanha National Park in M.P.

4061. SHRI FAGGAN SINGH KULESTE : Wil the
Minister of CIVIL AVIATION be pleased to state : .

(a) whether there is any proposal for construction
of an airport within Kanha National Park in Bhandia-
district of Madhya Pradesh; and

(b) it sc, the time by which the work of construction
of airport is likely to be started?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) : (a) No. Sir.

(b) Does not arise.

[English]
"‘Registration of Newspapers

4062. DR. VALLABH BHAI KATHIRIA : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the number of applications received for granting
registration for various newspapers in Hindi and English
from various States during 1996, till date:

(b) the number of applications cle'ér‘ed/pending
during the above period;

(c) the time by which the pendnng ‘cases are likely
to be cleared, and

(d) the norms fixed for granting registration?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) The number of applications received for
registration of newspapers in Hindi and English during
1996 (upto 13.12.96) was 2805.

(b) Certificate ot registration were issued in respect
of 1100 applications during the above said period. 1705
applications could not be cleared owing to mcomplete
information gwven by the publishers.

(c) Pending cases will be cleared as soon as the
publishers submit complete documents requirety for
registration in terms of the Press and Registration of
Books Act. 1867 (PRB Act).

(d) Newspapers are registered by the Registrar of
Newspapers for India (RNI) under the various provisions
of the PRB Act, 1867, as amended form time to time.
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The: basic norms for registration are verification .of the
titte by RNI, authentication of the declaration of the
publisher by the District Magistrate concerned and
commencement of publication within the time prescribed
in the PRB Act.

Selling of Scrap in Kanpur Zone l

4063. SHRIMAT! KAMAL RANI : Will the Minister
of RAILWAYS be pleased to state :

(a) the quantity of scrap sold in Kanpur Division by
his Ministry during 1995-96 and the amount received
thereform;

(b) whether it is a fact that scrap has been stolen
in large quantity from the Railway workshop, Locomotive
Engine Repair Shed in Kanpur;

(c) it sp, the steps taken by the Government to
check the theft of scrap;

(d) whether several tonne of iron has been seized
in the raids by the police on the shops of scrap traders:
and :

{e) it so. the action taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) During 1995-
96 approx. 5200 MT$ scrap had been sold in Kanpur
area under Allahabad Division and Rs. 3.9 crores
received therefrom.

{b) No, Sir.
(c) Does not arise.

(d) No such incidence has been reported to this
Ministry.

'(e) Does n‘ot arise.

[Translation]

Mining with the Aseistance of Public/
Private Sector in Bihar

4064. SHR! SUKDEO PASWAN .:
SHRI R.L.P. VERMA : ‘
Will the Minister of MINES be pleased to state :

(a) whether the quantity of vast mineral deposits
found in, Bihar has been ascertained;

(b) # so, the details thereof, location-wise;

(c) whether the Government propose to formulate
any scheme for development and mining of these
minerals with the assistance of public and private sector
which can play an important role in alleviating poverty
and unemployment from Bihar;

{d) # so, the details thereof; and
(e) if not, the reasons therefor?
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THE MINISTER Of STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(e). Information is being collected and will be laid on
the Table of the House.

[English]
New Post Office in U.P._
4065. SHRI SOHANBEER

SHRI RAJENDRA AGNIHOTRI :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether trie Government have fixed targets for
opening of Post Offices in Uttar Pradesh during 1995-
96 and 1996-97;

(b) if so,.the details thereof, location-wise;

(c) whether the Government of Uttar Pradesh has
sent any demand in this regard;

(d) if so, the details thereof, location-wise; and

(e) the time by which the said demand is likely to
be fulfilled?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir. The year-wise targets
for opening of Post thces in Uttar Pradesh are given
below :

EDBOs DSOs
1995-96 12 16
1996-97 12 16

(b) The allocation of targets is made Postal Cicle-
wise. The opening of Post Oftices and their location
depend upon the norm based justification and merits of
each case.

(c) and (d). Yes, Sir. The Government had sent only
one demand for opening of a Post Office in Saifai,
District Etawah.

(e) A Departmental Sub-Post Office at Saifai, District
Etawah has been sanctioned on 24.11.1996.

Construction Work of Railway Station

4066. SHRI SURESH PRABHU : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have stopped the
construction work of Railway station between Rajapur
Road and Vaibhav Wadi by leaving the work incomplete;

(b) # so, the reasons therefor; and

(c) the steps taken by the Government to provide
adequate funds for the completion of the above station?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

{b) and (c). Do not arise.
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[\Trans/ation]
Pending Projects of Gauge Conversion

4067. SHRI KACHARU BHAU RAUT
SHRI MADHUKAR SARPOTDAR -

Will the Minister of RAILWAYS be pleased to
state

(a) whether several proposals‘regarding conversion
of metre gauge lines into broad guage lines in
Maharashtra are pending with the Government for
approval:

(b) it so. the details of each project alongwith the
;)mount of funds allocated therefor;

(c) whether any new project has been taken up for
gauge conversion;
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(d) it so, the details thereof and the criteria adopted
for their selection;

(e) the time by which these projects are likely to be
completed; and

(f) the present position regarding laying of new
railway lines in Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) and (e). Do not arise.

(f) The present position regarding laying of new
railway lines in Maharashtra is as under :

Name Present Status Target
Date for
Completion
1. Amravati-Narkhed Land acquisition is in progress. Part work on .earthwork in 2001-02
Narkhed Yard is in progress. Work on new station building
at Amravati and foot-over-bridge at Narkhed is in full swing.
2. Panvel-Karjat Work has beeen cleared by Cabinet Committee on Economic 1998-99

Affairs. Tenders for earth-work, minor and major bridges and
single line tunnel have been invited.

(English]

Upgradation of Suburban Train
Facilities in Karnataka

4068. S!iRI ANANTH KUMAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government propose to upgrade
the suburban train facilities in Karnataka;

(b) #f so, the details thereof, and

(c) the number of new trains proposed to.be
provided stoppage at Bangalore,” Hubli, Bijapur,
Davangere, Gulbarga, Hassan, Mangalore. and Mysore?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c).
Improvement of travel facilities, including for suburban
travel, is an ongoing process on Indian Railways subject
to tratfic justitication, availability of resources (including
DMU/Push Pull/EMU/MEMU rakes for suburban services)
and operational feasibility. There is no proposal at
present to introduce additional trains for suburban
commuters in Karnataka. However, as and when new
trains ‘are introduced in future serving Karnataka,
provision of the stoppages at Bangalore, Hubli, Bijapur,
Davengere, Gulbarga, Hassan, Mangalore and Mysore
can be provided subject to traffic justification.

[Translation]
First Air Taxi Service in M.P.

4069. SHRI DADA BABURAO PARANJPE :
SHRIMATI SUMITRA MAHAJAN :

Will the Minister of CIVIL AVIATION be pleased to
state :

(a) whether the Government is aware of the fact

“that Sam Verma has started a company on January 7,

1992 under the name Continental Aviation Private
Limited for providing the first air taxi service in Madhya
Pradesh by private sector and after operating the air
servjéq for eighth months the company winded up the
business on May 22, 1993 after duping crores of rupees
from National Airports Authorlty of India and other
institutions;

(b) it so, the reasons for failure of this air service;
(c) the amount of loss incurred to the Government
on account of this company; and

{d) the efforts being made by the Government for
recovering the due amount?

THE WMMISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Permit to operate -air taxi services was
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issued to M/s Continental Aviation Pvt. Ltd. on 17th
June. 1991. The Permit was valid for one year

(b) The Company did not seek renewal in the
validity of the said Permnt

(c) The amount of dues outstanding against the
- ompany 1S as under

Amount As on
(Rs in Iakhs)
Customa authormes
(Inland Air Travel Tax) - 74 .86 17.12.96
. Airports Authority of
India (AAI) - 71.21 31.10.96

(d) The Customs authorities had distrained/arrested
one aircraft of the Company at Bombay in February
1995 for recovery of the outstanding dues. On a suit
field by the Tourism Finance Corporation of India Ltd..
" the High Court at Delhi has issued direction in January,
1995 not to dispose off the aircraft and also not to
create any third party interest. On filing an intervention
by the customs authorities for vacation of the aforesaid
order. the Hon'ble High Court has transferred the case
to Debt Recovery Tribunal where the matter is still
pending decision. AAl has a lien on the aircraft and a
court case has been filed to recover the dues.

Submission of Claims for Loss of Wagons

4070. SHRI BHANU PRATAP SINGH VERMA : Will
the Minister of RAILWAYS be pleased to state :

(4) the numbet ot coal wagons lost till 1994 for
which claims have been submitted by the Uttar Pradesh
State Electricity Board;

(b) the reasons for not receiving wagons loaded
with coal by the Uttar Pradesh State Electricity Board:

(c) whether the Railway otticers have sold the coal
somewhere;

(d) it so, the names of officers. Station-wise involved
in this regard; and

(e) the time by which the payment is likely to be
made in regard to all the claims of Uttar Pradesh State
Electricity Board? .

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). A
statement is attached..

(c) No, Sir.
(d) Does not arise.

(e) The claims and counter claims for short supply/
excess supplied coal wagons are offset by means of
periodical reconcilisation, which is a continuous
exercise.

DECEMBER 19. 1996
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STATEMENT

Coal rakes booked for Power Houses are normally
not interfered with except in very -xceptional
circumstances like accidents breaches. civil commotion.
heavy congestion etc. or for meeting the demands of
various Power Houses in the broader national interest.
to avoid disruption to power generation. In suth
circumstances. the rakes of coal booked for a particular
Power House are diverted to other Power House. As on
June. 1996 4962 coal wagons have been short supplied
to Uttar Pradesh State Electricity Board's Power Houses
located on Northern and Central Railways while on
Eastern and North Eastern Railways 7405 coal wagons
have been excess supplied to them. Thus railways have
supplied 2443 excess coal wagons to Uttar Pradesh
State Electricity Board over and above their due wagons

[English]
Electronic Telephone Exchanges
4071. DR RAM LAKHAN SINGH : Will the Minister

of COMMUNICATIONS be pleased to state :

(a) whether the Government have set up electronic
telephone exchanges in the country during the year
1995-96:

(b) the names of States where electronic telephone
exchanges are proposed to be set up during 1996-97:

(c) whether any decision has been taken regarding
setting up of electronic telephone exchanges at some
places of Bhind: and

(d) it so. the details thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes. Sir.

(b) During 1996-97. electronic exchanges are
proposed to be set up in all States of the country.

(c) No, Sir. There is no such proposal at present.

(d) Does not arise in view of (c) above.

[Translation]
Channel of Doordarshan

4072. SHRI RAJENDRA AGNIHOTRI : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the number and names of Doordarshan channels
at present;

(b) the amount earned from each channel during
1995-96;

(c) whethor the Government have any proposal to
increase the number of chenneis; and

(d) if so, the details thereot?
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING SRl &M
IBRAHIM) : (a) There are 19 channels as touows

Channel Service

DD-1 ‘ National Network
Delhi LPT

DD-international

DD-2 Metro

DD-3 " . Intotainment and Movie Club

DD-4 Kerala

DD-5 Tamil Nadu

DD-6 : Orissa

DD-7 West Bengal

DD-8 ‘ Andhra & Punjab

DD-¢ Karnataka

DD-10 Maharashtra

DD-11 Gujarat

DD-12 Merged with DD-3

DD-13 Assam and North East

DD-14 Rajasthan

DD-15 Madhya Pradesh

DD-16 Uttar Pradesh

DD-17 Bihar

DD-18 DD-CNN

DD-19

J and K

(b) The information is being collected and will be
laid on the Table of the House.

{¢) No Sir. not at p}esent.

1d) Does not arise

Introduction of Trian from Mughalsarai tos
Varanasi

4073 SHRI S.P. JAISWAL : Will the Minister of |
RAILWAYS be pleased to state -

(a) whether the Government have received any
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proposal to introduce a local train.from Mughalsarai to
Varanasi and vice-versa:

{b) if so. whether the Gavernment have taken a
final decision in this regard:

(c) whether the DMU train plying from fatna and
Buxar to Varanasi has been terminated at Mughalsarai:

{d) it so. the reasons theretor: and

(e} the action being taken to restors the said train
upto Varanasi?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b}
Some representations have been received in this regard
and these have been examined:

(c) and (d). The Push Pull services hetween Buxar
and Varanasi were terminated at Mughalsarai due to
technical/operational constraints arisi.g out of frequent
theft of equipment on this push pull rakes and their
subsequent conversion into conventional rakes.

(e) There is no proposal at present to restore this
train upto Varanasi

[English)
Expenditure on Advertisements

4074, SHREILIYAS AZMI . Will the Minister of
INFORMATION Atil) BROADCASTING be pteased to
state the totid amount spent by various Ministries/
Departments on adverisements given to newspapers.
directly or throughr Directorate of Audio-Visual Publicity
during 19985-46 till date. Ministry-wise and language-
wise?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR!I C.M.
IBRAHIM) : Directorate of Audio-Visual Publicity
maintains details ot amount spent by Ministries/
Departments on advertisements given to newspapers.
which are routed {l rough DAVP. The details of amount
spent by various Ministries and Departments on
advertisements given to newspapers through DAVP
during 1985-96 and till date. Ministry-wise and
language wise. are indicated in Statement-l and |
respectively.

STATEMENT-|

Statement Showing Ministry/Department-wise Committed Expenditure during the year 1995-96

S.No. Ministry/Dapartrr;ent

T 2

Committed Expenditure
{In rupees)

3

1. Ministry of Health and Welfare
2 Ministry of Commerce ‘

15765611
833913
1798410

3, Ministry of Patrofeum and Natural Gas
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1 2 3
4. Ministry of Personnel, Public Grievences and Pension 62442112
5. Ministry of Communications 29421831
6. Ministry of Home 27139560
7.  Ministry of Environment and Forests 4293008
8. Ministry of Food 744941
9. Ministry of Civil Supplies 2769407
10.  Ministry of Steel 41444
11.  Ministry of Mines 1079926
12.  Department of Electronics 4071866
13.  Ministry of Civil Aviation 266429
14. Ministry of Urban Development 16157267
15.  Ministry of Rural Development 16356717
16.  Ministry of Human Resources Developmant 16293890
17.  Ministry of Industry 4118805
18.  Ministry of Science and Technology 2135184
19.  Ministry of Textiles 4208373
20. Ministry of Planning and Programme Impiementation 1767875
21. Ministry of Law, Justice and Company Affairs 393204
22. Ministry of Power 226524
23. Ministry of Coal _ 52955
24.  Ministry of External Affairs 410645
25. Ministry of Tourism 103955
26. Department of Ocean Development 382078
27. Ministry of Parliamentary Affairs 1044489
28. Department of Space 6433527
29. Department of Atomic Energy 8630835
30. Ministry of Water Resources 2231721
31.  Ministry of Labour 11059352
32. Ministry of Finance 26185475
33. Ministry of Agriculture 7815122
34. Ministry of Information and Broadcasting 61722838
35.  Ministry of Defence 50843634
36. Ministry of Surface Transport 2721078
37. Ministry of Welfare . 7561143
38. Ministry of Food Processing Industries 91940
39. Ministry ot Chemicals and Fertilizers 192530
40. Prime Minister's Office and Cabinet Secretariat 491839
41. President Secretariat 91220
42. Ministry of Non-Conventional Energy Sources 17291772
-Total 41,76,84,445
Autonomous Bodies and Public Sector Undertakings 3.82,43,146

Grand Total

45,59,27,691
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Statement Showing Ministry/Department-wise Committed Expenditure
during the year 1996-97 (upto 30.11.96)
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S.No. Ministry/Department

134

Caommitted Expenditure

(In rupees)

1. Ministry of Health and Waelfare 9079969
2. Ministry of Commerce 713735
3. Ministry of Personnel. Publiz Grievences and Pension 44813489
4. Ministry of Communications 19430443
5. Ministry of Home 9624975
6. Ministry of Environment and Forests 1612268
7. Ministry of Food 267679
8.  Ministry of Civil Supplies 195268
9. Ministry of Mines 165945
10. Department of Electronics 1027395
11.  Ministry of Civil Aviation 271370
12, Ministry of Urban Development 822076¢
13.  Ministry of Rural Development 1914582
14, Ministry of Human Resources Development 7888459
15. Ministry of Industry 1719786
16.  Ministry of Science and Technology 1203754
17.  Ministry of Textiles 569041
18 Ministry of Planning and Programme Implementation 1215369
19.  Ministry of Law. Justice and Company Affairs 466866
20.  Ministry of Power 41594
21.  Ministry of External Affairs 103354
22.  Ministry of Tourism 68039
23. Depantment of Ocean Development 375817
24.  Ministry of Parliamentary Affairs 288000
25. Department of Space 4299561
26. Department of Atomic Energy 4175377
27.  Ministry of Water Resources 1131219
28.  Ministry of Labour 3467381
29.  Ministry of Finance 11438933
30.  Ministry of Agriculture 3029363
31.  Ministry of Information and Broadcasting 25851927
32. Ministry of Defence 26063876
33. Ministry of Surface Transport 923782
34.  Ministry of Waelfare 2687463
35.  Ministry of Food Processing Industries 95495
36. Ministry of Chemicals and Fertilizers 191259
37. Prime Minister's Office and Cabinet Secretariat 391342
38. President Secretariat 50401
39. Ministry of Non-Conventional Energy Sources 562233
Total 19,56.37,579
Autonomous Bodies and Public Sector Undertakings - 2,76,74.971
Grand Total 22,33,12,550
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STATEMENT-Ii '”1“ T - ST ‘_“"‘3' T
Language-wise Breakup of Committed Expenditure 8  Assamese . 1073867
on Advertisements i1ssued by DA V.P on bahalf of g
Ministry/Department/Autonomous Bodies etc during 9. Bengal 7926433
the year 1995-96 10.  Onya 3266504
No Language Amount Committed 1. Tamil 5399368
(Rs.) 12.  Telugu 2401468
© Engish  1e7272874 13 Malayalam 5541595
2. Hindi 153388705 4. Kannada 3413753
3. Urdu 20602814 15 Sanskrit 20377
4. Punjabi 9370184 16.  Nepali 7261¢
5. Marathi 18173466 17 Mizom 147365
6. Gujarati 14968291 18 Khasi 12406
7. Sindhi 690968 19 Konkani 8182
8. Assamese 2828430 20 Manipuri 19988
8. Bengar 1374121 Total Commitment 223312550
10. Oriya 7414846 T e e
11, i i A . )
1 Tamil /30124 Air Line Companies other than Al and 1A
12, Telugu £218343
13 Malayalam 172699761 4075 SHRI PC. THOMAS - Will the Minister of
- CIVIL AVIATION be pleased to state :
14. Kannada 90165437
. . (a) whether Government of India have airline
15 Sanskrit 32280 companies other than Air India and Indian Airlines:
16 Nepall : 156051 (b) whether "Alliance Airlines’ is such a company of
17 Mizom 251248 subsidiary company:
18 Khasi 99553 (c) whether Air India and Indian Airlines have
19.  Konkani 15130 surplus staff:
20.  Manipuri 114266 (d) if so. the details thereof;
" Total Commitment - 455927591 (e) whether formation of alliance airline has

Language-wise Breakup of Committed Expenditure
on Advertisements issued by D.A V.P on bahalf of
Ministry/Department/Autonomous Bodies etc during
the year 1996-97 (Upto 30.11.96)

S No. Language

Amount Committed

(in rupees)
1 2 3
1 English 102510301
2 Hindi 65051029
3. Urdu : 8228099
4  Punjabi 4128835
5. Marathi 7571695
6. Gujarati 6226743
7. Sindhi 291923

necessiated more staff recruitment and if so. the details
thereof

(f) whether formation of alliance airline has alsc
caused additional expenditure on the exchequer and

(g) if so the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) : ‘a) and (b) Besides Air India and Indian
Airlines. there is one more scheduled airline named as
Alliance Air. under the Government of India. Alliance Air
is a wholly owned subsidiary of Indian Airlines.

(c) No. Sir.
(d) Does not arise.

(e) For all its manpower requirements. Alliance Air
initially taps the resources of Indian Airlines/Short Haul
Operation Department by calling for volunteers. and
only thereafter approaches the open market. The present
staff strength of Alliance Air is 319 out of which 70 are
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from Indian Airlines and the remaining 249 have been
appointed from the open market on contract basis

(ty No. Sir

(g9) Does not anse.

Steel Production in the Country

4076. SHRI GUMAN MAL LODHA
SHRI NAWAL KISHORE RAI

Will the Minister of STEEL be pleased to state :

ar whether the rate of steel production in the
country is far less as compared to the international
level:

(b) if so the international and domestic rate of steel
production. respectively: and

(c) the likely rate of steel production both
international and .Jomestic by the end of Ninth Five
Year Plan?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) (&, to
1c) As per the report "The Steel Market in 1895 and the
outlook for 1996 and 1987 published by the
Organisation for Economic Co-operation and
Development in 1996. 747.8 million tonnes of crude
steel was produced in the world in 1995 India. with the
production of 21.942 million tonnes of crude steel in
1995-96. is the tenth largest producer of steel in the
world. As per the projections made for 2001-02 AD.
terminal year of the ninth plan. it has been estimated
that about 43.26 milhon tonnes of crude steel would be
produced indigenously 1n the country.

[Translation]
Doubling of Railway Line

4077. S'HRI AMAR PAL SINGH Wil the Minister
of RAILWAYS be pleased to state :

(a) whether the Government propose to construct
double line between Muradnagar and Meerut

(b) if so. whether the funds have been allocated for
this purpose:

fc) if so. the details thereof: and

.d) the reasons for non-commencement of work so
far. despite the allocation of funds”

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) Yes. Sir

(b) Yes. Sir.
(c) Rs. 4.50 crores have been allocated during
1996-97.

(d) The work was earlier .planned under BOLT
Scheme. However due to unsatisfactory response 1o
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that Scheme it was decided to take up this work with
Railway tunds This resulted in some delay. However
the Raillway 1s making preliminary arrangements for
taking up the work.

[(English]
Lignite Reserve

4078  SHRI SANAT MEHTA : Will the Minister ot
MINES be pleased to state

(a) the total number of mines which have possibility
of commercial mining of lignite in the country:

(b) the estimated reserves of lignite in these mines.
State-wise and

(c) the details of such reserves. reserved for power
generation?

THE MINISTER OF STEEL AND MINISTER OF
MINE S (SHRI BIRENDRA PRASAD BAISHYA) . (a) The
total number of mines which have possibility of
commercial mining of lignite in the country are 16
(Tamilnadu-5. Rajasthan-7. Gujarat-4).

(b) Estimated reserves of lignite in these mines
state-wise are

~ State Estimated Reserves
(in M.T)
Tamilnadu 324400
Rajasthan 807.08
Gujarat 664 56

(c) Most of the lignite reserves indicated above
though not specifically reserved. can be utilised for
power generation.

Development of Historical Sites

4079 SHRI RAMENDRA KUMAR : Will the Minister
of TOURISM be pleased to state :

(a) whether the Union Government have any plan
for the deveiopment of important historical and religious
sites tor tourism in Bihar:

(b) if so. the places identitied for the development
of tourism:

(c) whether the Jaimangalagarh in Begusarai
district. which is an important historical and religious
place of north Bihar and where birds visit from Siberia
and other remote regions would also be included in
this plan: and

(d) if so. the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA) :
(a) and (b). Development of important historical and
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religious sites for tourism is primarily the responsibility
of the State Government. However. the Department
of Tourism provides financial assistance to
GState Governments on specific proposals based on
their merits. inter se priority and availability of
funds

For the development of infrastructure along the
Buddhist Circuit covering Bodhgaya. Nalanda. Rajgir
and Vaishal. Overseas Economic Co-operation Fund of
Japan has provided loan assistance amounting to Rs.
143.18 crores.

(c) ard (d). The Department of Tourism has not
received any proposals from the Government of Bihar
for development of Jaimangalagarh in Begusarai
District.

[Translation]
Recovery of Outstanding Provident Fund

4080. SHRIMATI SHEELA GAUTAM :
SHRI HARIN PATHAK
SHRI RAMESHWAR PATIDAR
SHRI A. SAMPATH

Will the Minister of LABOUR be pleased to
state

(a) whether a large amount of Employees Provident
Fund and Employees States Insurance is outstanding
against the Public/Private sector industrial units during
the last three years:

(b) it so. the details thereot. Industry-wise. State-
wise:

(c) the action taken for stren'gthening the
enforcement mechanism in this regard:

(d) whether the Government propose to increase
the rate of interest on the payment of delayed amount:
and

(e) if so. the details thereof and if not. the reasons
therefor?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) and (b). The information relating
to State-wise arrears of the EPF and ESI
dues outstanding against the defaulting establishments
including PSUs during the last three years is as given
in Statement-l. The details of Industry-wise arrears of
the EPF dues are as given in Statement-il. The, ESI
scheme is being implemented area-wise in a phased
manner Therefore the information about details of ESI
arrears Industry-wise is not available.

(c) The progress of recovery of outstanding ESI/
EPF arrears is under constant review. In order to
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expedite recovery of dues/arrears the ESIC and the
EPFO both have set up their own recovery machinery
throughout the country. Necessary inspection and other
legal action as provided under the ESI/EPF and MP
Acts is also being taken against the defaulting
establishments.

(d) and (e). At present under the ESI Scheme the
employers who fails to pay the contribution within the
prescribed time limit is liable to pay interest at the rate
ot 15% per annum. In addition he is also liable to pay
damages ranging from 5% to 25% depending upon the
period of default. Under the EPF Scheme in the case of
delayed payment the employer is liable to pay damages
at the rate 17°% to 37°% depending upon the period of
default. These penal provisions are considered
adequate.

STATEMENT-| '

A. ES/ Dues

(Rs. in Crore)

Name of the Region 1993-94 1994-95 1995-96
Andhra Pradesh 14.96 15.18 14 .92
Assam 2.16 2.56 3.34
Bihar 8.08 9.05 9.99
Delhi 3.19 3.23 2.35
Gujarat 12.51 13.94 18.08
Haryana 4.46 4.08 ‘ 4.51
Karnataka 7.50 9.02 9.62
Kerala 6.34 6.83 7.69
Madhya Pradesh 16.51 16.91 18.6?
Bombay 24 .64 25.08 28.73
Nagpur 2.14 2.83 3.23
Pune 7.67 7.80 8.88
Goa 0.99 1.10 1.35
Orissa 461 443 4.48
Punjab 5.00 9.87 11.61
Rajasthan 2.94 3.27 3.75
Tamil Nadu 7.57 7.56 8.49
Pondicherry 0.59 0.77 0.78
Coimbatore 1.95 2.05 2.89
Madurai 283 -+ 286 3.41
Uttar Pradesh 13.36 14.99 21.81
West Bengal 62.45 77.35 ° 95.87
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B. EPF Dues e —
e 1 2 3 4
Regon _,ig_?:'_‘f;_‘f__,1,93‘1{5%.“1__9_926» ;/l;dﬁh;a ;;dg; >‘—1;;9 56 2361 44— 77‘23017 ga—
1 2 3 4 Maharashtra 3137 41 3089 11  2902.70
.Andhra Pradesh 16&3.224 11_3;_;,2— 73{;{' NE Region 23215 294.13 278.00
Bihar 1116 18 843 96 940.57 Orissa 425 30 601 80 400 47
Delhi 364.80 254 65 2266 09 Punjab 1595 .54 1900 84 1107.09
Gujarat 620 08 1036.12 943 06 Rajasthan 331 22 429 07 625 72
Haryana 338 84 1389 07 2173.24 Tamil Nadu 923 92 009 31 1166 13
Karnataka 508 80 688 09 739 26 Uttar Pradesh 3511 26 3836 57 4526 07
Kerala 350 35 41128 530 15 West Bengal 18536 47 15454 76 13574 12
STATEMENT-II
Industrv-wise Provident Fund Arrears
ngo, Type of Industry I ¥N:“orf“— - ;;wu;t“ o
Defaulting (Rs. in lakhs)
Estts.
1. Textile 621 - o830
2. Electrical, Mach. and Gen. Engg. 1800 6266.00
3. Education Institutions 536 1627 .46
4. Trading and Commercial 940 1430.84
5. Sugar 222 1172.62
6. Road and Motor Transport 274 3245.92
7. Heavy and Fine Chemicals 265 1117.20
8. Tea and Tea Plantation 52 327.52
9.  Jute Industry 46 9466.57
10. Paper and Paper Product 64 322.30
11.  lron and Steel 173 276.30
12. Cement 48 166.00
13. Banks 19 154.03
14. Cinema 473 130.96
15. Building and Construction ~57 145,97
16. Newspapers 67 141.26
17. Hotels and Restaurants 151 88.86
18. Printing and Press 62 69.62
19. Edible Oil 37 55.56
20. Hospitals 66 2259.43
21. Others 5709 6332.63
Total : 11682 42139.86
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Expenditure on Publicity of Public
Sector Companies

4081. SHRI PRABHU DAYAL KATHERIA Wil the
Minister of INFORMATION AND BROADCASTING be
pleased to state

(a) the amount spent on publicity of Public Sector
Companies during 1995 and 1996 till date:

(b) whether the Government propose to curtail this
amount. and

(c) if so. the details thereof and if not. the reasons
theretor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM;  (a) to (¢). All Public Sector Undertakings
(PSUs) handle their publicity directly as per
their requirements and not through the Directorate
ot Advertising and Visual Publicty (DAVP) falling
under the Ministry of Information and
Broadcasting. Therefore. the details of amount spent
on various publicity measures by the PSUs are
not available in DAVP. Also. the DAVP do not
exercise any control over the amount spend by
PSUs on publicity. Six Public Sector Undertakings
had. however. routed their Press advertisements of
classitied nature through DAVP during 1995 and 1996
amounting to Rs. 353849.00 and Rs. 401787.00
respectively.

(English]
HPT Tower Bhuj

4082. SHRI P.S GADHAVI . Will the Minister ot
INFORMATION AND BROADCASTING be pleased to
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